
Second Floor, 
ComIiercial Complex, 

indiranagar, 
Bangalore-38. 
Dated: 17JAN 1994 

APPLICfNTS :-Sri.G.R.Rangadharnaiah and Others 

v/s 
RESPcDENTS:-. The Chairman,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R.Bhaskaran,Advocate,Nq.40/2083,lamkulam Rqad, 
Kaloor, Kochi-682017. 
Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road, 
garikkamuri, Kochi-.682011. 

Sri.Vijaynaräyan,3-C EWOBADO,112,Nungambakkam High Road, 
Madras-600 034. 

Ghairman,Railway Board,Rail Bhavari,New Delhi. 
The Secretary,Ministry. of Railway,Rail Bhavan,New Delhi. 

7 	The teneral Manager, Southern Railways, Park Town,Mádras-3. 
8. 	The Chief Personnel Officer,Southern Railways,Park Town, 

Madras-3. 
9° 	The Divisional Railway Manager, Southern Railways ,Mys ore. 
J.O. 	The Senior Divisional Personnel Officer,Southern Railways, 

Palghat,Kerala. 
1.1. 	The Divisional Personnel Officer,Southern Railwys, 

Madurai Division,Madurai. 
The Divisional Superintendent,Southern Railways, 
Divisional Office, Paighat, Kerala. 
The Divisional Railway Manager,SoUthern Railway, Bangalore. 
Sri.K.R.D.Karanth,Advocate,32,Mangalanagar,SaflkeY Road Gross, 
Bang alore 
SrI.A.N.Venugopala Gdwda,Advocate,No.8/2,Upstairs, 
R.V.Road,OppBangalore Hospital,Bangalore-4. 



SUBJECT:- Forwarding of copiös of the Oiderspassed by 
the Central Administrative Tribunal,Bangalore.. 

-x-x-x-x- 

Please find enclosed herewith a copy of the ORDEI-t 

passed by this Tribunal in the above mentioned applications 

on 16th Day of December,1993, for further necessary action. 

Jj DEPUTY REG1STRM(J) 
) JUDICiAL BRANCHES. 

gm* 



0, A .N.Q5. 395 to  403J9 I ,57/9O,.416f9O320f92, 
29819 71j92 and 44 to 80/93  

THURSDM, THIS THE I6THOP'V OF.DEPEMBER,I993 

... CHP IRr1N( j) 

... V ICE CH IRM tj( j) 

.... IIEMBER(A) 

HRI JUSTICE V.S.MLJf1PTH 

SHRI JUSTICE P.K.SHYMSUNDPR 

Hq. 	V.. RAiKRISHNN 

I. 	Sri C.RRahqadhamaiah, 
.5/0 Sri Range ish 
agedaboOt 68 yees, 
Retired Guard-A Special, 
Chikkabidre, 
Chikkanarayekanahalli Taluk. 

2. 	Sri K.V.Sreekantiah, 
5/0 Sri K.V.Subremanyaiah, 
aged sbout .69'years, 
Retired Guard—i Special, 
Ch-70, 6th 1a in,Sa raswethipuranr, 
fIysorb 9, 

3.. 	Sri M.N.;Nareyana Setty, 
S/U Sri k.Muniswamaih, 
Retired .Cjard—A Special, 
2.003/2,Rajkemal Street, 
flysore-1 

. Sri B,J.Naqarajaiah, 
5/0 Sri Jeyapala Nayena, 
Retired Guard—P Special, 
158, Shankaranag8r, 
J.B.Kaval,Bahgelore-560 022 

Sri K.Seshadri, 5/0 Sri Krishna, 
8hatta, aged about 69 years, 
Retired Gua rd—A Special, 

Arsikere. 

6#' aabasdvaiah, 
/74lS"/0e 1PPa,aQed.about 69 years, 

( ReIrd 	 Special, 

(°' 96 	9theC Road, 6thCross, 
t( shnAWr Bangplore -  21 

¼. Sri 	V.rij,ivasachar 

years, 
Special, 

69, III Parallel Road, 
Jayana.gar Extension, 
Shimoga OWn 	577 201 

fv 
S ...... Applicants 

Contd./— 



SI 

2.  

1,'Sr!'Shivasamy, 
u.rgaoha1am 

S/a Sri T, 
Pjllj, 	aged 

about 69 years, Retired 
Driver- 

- Main, Mees 
Specje, 	44,, ri 

Block, 	Nu 
Bamh,00 Bezar, Mysore-ZI 

, 	Sri.J,N,pharoah, 	S/a Sri 
Pbaroah, 	etired Driver-A 	1 

Special, 2355 	I Main, 	IX 
Cross, 	KsC.Koppal, Chamar10 
-puram, Mysore, 	- 

applicants I to 9 in 
10. 	-Sri R.1.Meh'edeven, Oj,Nos,395' 

 
4 tcO/9I 

/o R.Jeyararn, 
aged aout 
Guard 	tftt 

67 years, 
Special (Retired) 

residing at No.157, 	IVth Cross, 

Bangalore 	560 021 Applicant 10]  in. 0.A. 
No, 57/90 

11 	Sri R,Shjj8h 9  
Retired 	uerd 1 A 	5pecil, 
and •residjn9 at No.1153, 
15r1 Ranga', 	II Main Roed, 
S.NeColony 	Yeshwarithpur, 
Bengelore - 560 022. Applicant 11 in £J.P. 

No.416/90 

12. 	Sri Pepanna, 
S/c 	Nethevadu, 
aged about63 years, 
Driver Passenger MR448, 
Southern R-81  
Ba,ngalpre City(F(etjred) 
No.5/I91  Backside of 
l9unisu6ra Temple, 
BhuvaneswainaQar, Magadi Road, 
Bengalore - 23. 

1. 	Sri Ghouse 1ohjien 
Sb 	lzee 	Mohidee, 
aged about 
Driver Passenger 

63 years, 
fIR 238, 

uthern Ralway,Banga1ore City 
 

rReti
red) C/o Noor (lohamad,

a73/Ds Railway Quarter, 
'issuanthapur, 	Bangalore .-. 22. 

14. 	Sri D.John rater, 
s/a Doraisuamy, 
aged about 58 years, 
Driver Goods MR 612, 
Southern Railway, 
Yesuanthapur (Retired) 
No.62, 	III 'Cross, 	I Stage, 

	

4\_Ukl1uram, Bangaloi'e- 21, 	' ...APPLIcAfls• 
S 	

- 



L- 

f 

... 3... --- 

Sri tariickarn,;: 
S/o Laksmenapie,• 
eged ebout 60 years, 
Driver Passenger MR 414, 
Southern Railway, Arsikere, 
(Reti-red), No.286/h, Ith Cross, 
Banqalore - 50 121, - 

Narayena 
/o Nyatiavadu, 

aged about 72 years, 
Shunter fR 271, 
Bangalore City, Sout.hen Railway, 
(Retired) No.53 c/o Nawaz Store, 
ltth CrossMagadi Road, 
Bangalore - 23. 

	

17.. 	11 Sri .5,Susainathan, 
5/0 Nerisamy, 
aged about 62 y6ers 
Drive Passeri.er  MR 475, 

outhern Railway, Yejehenke, 
(Retired)C/o .h,Joseph, 
45/Fl Old Riivay Quarter, 
Yeswanthaur, Bangalore - 22 

Sri Sidaieh, S/o Siddeish Gowe, 
aged 62 vars, Olecel hsistaki t 
1R 523, Southern Railway 
BangaiQr3 City, (Retired 
No.58, I Cross, 3rd Main Road, 
Ramachandrapurarn, Bangalore - 21. 

19. Sri Kedirvelu C.R.Y.  

5/0 C.S.Remalingarn,: 
aged about 58 years, 
Goods Driver MR 624. 
Southern Railway,. Harihar, 
(Retired), No.Z32/2, I Main Roai, 
I Cross, 0Ilipuram, 
Bangalore - 21. 

21. Sri Gulam Dastegir, 
S/o Md.Ghouse, 
aged abut 69 -years, 

OR. 597, Southern Railway, 
(Retirei) No.3, 

Darga Mohalla:, 
fO 	nari Od t1eras Road, 

I 	 11• 

	

(I 	Jodul 
c

IAJ 

11 H,efIeief, aged 67 years, 
Shu 	r)39, Southern Railway, 

\ entcnmenRetire). 
f'h Cross, L8, 	: 

nagel, Indiranagar, 
langalore - 3$. - ..A7PLICANTS. 

. . ,Conti. I- 



t - 	
...... 

( 

22. Sr. D1ohn, 
SJo NhDavidPil18L, 
aged about 66 Yeetg# 
ssisehttdfEMT 

:Ioutherh 0e 4 1w8y Babe1oDe 
(Retirei), C/o Cetpentei Sunafly, 
12th Croes Magedi Roedp 
Bangelore  

23b SrtSheik Fektuddeen £in€, 
8/o Kofi6mmaOKhesini $kL1  

agl3d abbUt 63 yéeDs 
Reilway CUèrI 	622, 

outhern Ra11Wb 	Arsikere .  
(Retired); Itientipet, 
Ar8Ike . 573 103, 
Hasan Di trict 

24v Sri KGKtishnemuthY, 
S/a KindØpE, 
ageld pbotit 6 
Guard 	 EE 994 
outhrn. •Rat'Iuey, ArsikcrO f  

(Ret. ei) ) ob84 Yrraipa B1ok 9  
Laxth.1pur, Sikere - .573 103 

S?i Dçrithoi'y, 
/ot eieppa)  aged aout 63 

yeat8 sst Guard El 117, 
Southernì RV.i1uy: Bqa1.oe City, 
Retird), No29:, Fi 	5th T1air, 

te11ito To'1rn., 
Bangalore 

2 	Sri N8knanda . o 
5/..N,enkoba Rao, 
egad.ebbutS9 yars., 
'Firemai 	- MR 549 
:Southerfl.R 11uey 	hirnbga Toun, 
(Rotired) No,2i, IT Nose, 
8ehI6d 	 Ashoknaga, 
Shiffibga Toun, 

27. 4ti 
S/o flottai eged et out 

2 	s., Shunter MR-4721  
Southn Railway, 
BetIV-appenah-allikRa.  
Rnawmyalya., SDNgar.)  
Kammt1-ie1Ii . fjn Road,, 
BénQalore 33. 

.t. 5j 	 'S/u PlutugaSh, 
:aged about 63:.yeers, 
Privir, Good MR 410 
Southern Re 11w ay, 
YGuet1th8pU (Retirei), 
NO422, ICross, Bhasyamngar, 
rirepurRm 13riga1ore .21. 	 .• 



aged about 63 years, 
Driver Passenger MR 721,. 
Souththrn Railway, Shirnoga.Toun, . 

Retired,-No.20974I. - Rackammai  
Building, Nain Road, 
?eswanth.apUr,'Bangelore-22. 

30. Sri Sye 	bbas, 
Sfo $yc Dast.aQir, 
aged about 69 yeers, 
Southerh Railway, BongelOre. City, 
(Retirel), No.41, I.Croas, 
Ti Main, Patharayanapura 
(Near Sjbramye Maasjid) 
Bengeloe - 2, 

31. 	Sri. Atdui l Rahim, 
5/0 fld.flakshi, 

. aged about 62 ye&rs, 	• 

5huhter MR 349, •Southern.Railway, 
Bengelore City (Retired), 
No.22/, 114 Cross, 
Hoshalli Min Road, 
atharayanpura 

Bargalore 26. 

32. Sri K.M.i'aVooni, 
S/c K.1J.thew) 	. 	 . 

. 	. ageJOout .66 veers, 
Driver -Goodo MA 701; 
Southern Railway, Yeswanthapur, 
(Retired), No.517, 7th Croe, 
K.N.Extension, Yesuanthepur, 
Bangalore 22. 

Sri 3.CeMedhaDeiah, 
s/o B.Siddiai, 
age1 about 6Z years; ' 
'Cuarl -Spl. ENT 42 9 
Southern ReilTey, Araikerep - 

(Retirel), N.Uasantha Nilays, • 

near Sda Thikies, Behind 
ru 	House, Arsikere. 	' 

,;'Srr R'ámst any, 

	

\ 	 • f. (aged but\\ye  era, 
(Mail,JG,y'd T7i', 	• . 

I( .L
~Zuo 

tt. 	Rt'uy, Bancalore City, 
iri4 ), )N.i264j1 RUiy Qtrs 

RRI1U8Y, Bangelora-23. 
IN 

\)i 	 ,0 t.hbu, 
êqe,d..about4' 59 ieers, Mail Guard 
x.i6e; S.RaiLay, ea'igiore 	

• 

(Retiree),. No.1C4, 6th 	 Maiflc, 	-: 

II Cross, Shankarnegar., Yeewenthabur P.O. 
AyBangalore - 22...... 



• 

S/a (bngen, 
Rged 	Lout #I .Ye'328 V  
Drive' GooMR 599, 
Eouthrn Rèiluay,. YeBwanthapur?  
(Retired), C/a 	.thake'o'thy, 
No.42,Rai:Lway 	tr 0  
Baiyappan&ialli, 
Bengalore 	38. 

3. Sri Kudus, 
5/0 HisiJnSe1 

• aged ebout 	years, 
Criye' Fass3ngaz MR 112, 
Southern Railway, 	Banqalore City, 
(Retiej), No.459, 	iCth Croa, 
Mathere Main Roaá, 
Yeswanthepur1 	rgalcr-22,. 

Sri Pleyanna, 
S/o Pliayen'naowda, 
aged ibout. 71 years, 
Shunter MR 254, 
South4rn Railway, Bangelore City, 
(Retired), 	No.40, 	7th Cross, 
Cayatlrinégar, 5irampuram, 
Bangalore-.21. 

 Sri Girusiddaiar, S. 
S/o Siddap,a, 
aged. about 68 years, 
Drivei Passenger MR 393, 
5outhrn Railway, Shimoga Town, 
(Retired.), 	tt-. Guddakaval 
Hosur 	Jevegel cost, 	rsikere 
Taluk, Hassan District., 

 Sri Mohamed Hcssain, 
S/o Mohanied Rudens'ab, 
aged a1bout of years, 
Shnte 	MR 
Southern Ra1.way, 	Harihar, 
(Retird), A.rraraV6thi Poct, 
Harihar Taluk, Harihar. 

42, Sri T.Duggan, 
S/c .E.Dggai, 
aged about 65 years, 
Driver, Passenger MR 97 
'Southern Railway, BangeloreCity 



- 
2... 	.. 	-- 	.. 	. 	-,. 	

2. 	 . • :.. 	 . 2.. 

2 	 - 	.-. 	.'.. 	•• 	-- 	 • • . - 	--. 	 . 	. 
$_2 	 , 	 '-•-•_. 	-. 	- 	

. 	.. 	 . 

residing at ':Clirnikal.eppe Garde',, 
ftarnaswemy .Palayam,-. -: 	 ..- 	.-. 	:. 	•. 	. •.- 

Khemmanehallj Main 6ad, 
2id Cross, Bangelore-33, 

43,-Sri -john-: Ross,.S/o. Noah, • • . 
aged about 62 yars, . 	'. . 
Drivér.Passeger MR 359, . ••• 	.-. 	. 	. .,• 

So;uthernRe1lwey,. Baligelora City, 
(Retirëd), -No.8C01 HNT 1rut, 	. 
:.behind-ChotJdesweri Térple,- 	. 
MethiL<e'e,. Benqblore-4, . . -. • . 	 . 	. . . 

44. Sri E.Huesey, S/o tiliiai hissey, 
aged about 64 yera,  
Driver Pessengr, MR 19 9  . 	• 	- 

Southern Reiliicy, Ben-galore -City, 
(Retired),.No,5,. 7th Cross, 	 . . 
Su1odapaIys, -Yeswantepur, 	. 
Barge1ore-22. •.- 	 . 	. 

45. Sri B.JayarAm ainçh, 
S/o Narsyan in• h, 
aged about 53 years, 
Driver.Pese-ngerR 
Southern. - iuy, Shimoge Toi1', 
(.etired) - Nb.1831, III Cross, 
Rathan S.inh -Lan-e, Marrdi Mohal1.a 
Mysore..-. 5.70 .02110 - 

4, Sr ruthi.-R -, 
5/6 Neelek.ant.a Reo, 
aged about .64 years, 
Driver Paiger: fIR .422, 
Southern Ra11ay,- Bengalore City, 
(Retiree:,;O:., No,..2, I--fIain Road, 

Gundu 	esuaraTempleStreet, 
Matadhahe-111,-- Bengelàre-2. 

47. . SrS TlohamcdBasha, 
S/a bdul1à Sal, 
aged about .67 years, 
hunter..1IR 423, Southern Railway, 

Harihar-(Ret5rod), No,351, 
II Crosè,Cendhinag-ar, 

4 a oedabb .1/ i- 

f fi (-ShU\.thteefMR 
(cU? 
( Sou 	r n 

't ( Re .red),)•(  
Bulding, B- 

\\ 	agei;Roj 
\ 	 --1 - 

s/o- Govindan 
'yoars, 	- 

cy., Barigelore-City, 
1/2

1 
. Sur)daramReddy. 

:s4de of I'inohara Pulls, 
-r angaloe- - 233 : 

49 	 5/0 fluthappa, 
t 72 ye ar a, 

Driver Goods, Southern Railway, 
Yesuanthapur, (Retirsc) ..2 & .PPLICN1'S 

.,Contd./' 



4'  e. 
•.. 	 .:,;. 	••.. 

C/a tnatarine FI, 
.aflejthiHgh Scoo1, 
61/I, IV-N. Block, 

Rejajinager, 
Bangalore - 10. 

Q. Sri Rengaish, 
rIr ,o tiengasuamy, 
agedabout 68 years, 
Driver Passenger FIR 160, 
Southern ReiluRy, 	Bangetor 	Lt;y:  

• (Ret±r;od) 	No.27, 	Chic, Ber 

• 

Road Cross , 	Shiv.jinag', 
Bang alore-51, 

 Sri Ethirajan, S/u R.Cnri, 
H. aged.bout'-65 years, 

Southern Railway, flysoro 
• (Retfte1), Driver Pzser!gor, 

MR 	37 1. No.1389,. 	III Cress, 
Kaki Róad, 	FlandI 	oh&.'..La, 

• (lysor-21. 

 Sri 	.1Xeier, 	S/a E.Pnthnrsy, 
• aged about, 62 ycer, 

• Drive 	Passenger F"R 63, 
• Southrn Railway, Arsikere., 

• (Retited),Nc 0 52/2/, 	Dehirid 
.St.ildrys Church, Arsikeo-403. 

S  Sti.Llnga,' S/a karbaseppe, 
• aged about' 67 years, 

Shunter FIR 253, 
,. 
• 

. 

Southern Railway, Harihar, 
(Retired),C/o Kurvethi Linge, 
mrvethi Post,. Harlhar. 

54. Sri Rthvanap.pa, 
. 	

. S/a Siddappe., 	aged about E3 'years, 
Fireman First ML 1129, 
:5outhrn Railway,riaLia 
(Re.tiied), 	C/a Revanappa, 
Chal].geri, FIal1ikar5uia ExtensIon, 
Amravthi Post, Har'ihar. 

 Sri A. Ethieraj, 
S/a Ibaiah Sunder Ra, 

• aged about 73 years, 
Driver Flail MR 5 

• Southrn Railway, 	baflOalor2 City, 
E,Sridr, (etjred), C/a 

No.3437  Railway 	trs.' (FIt) 
Bengalore - 23 

• Srnt0 Kanta].e Ra5. PIroji Rc, 	Ku1'e, 
/o .te Piro2i1Forh;in, 

• etI about -.51years, 
nvjubrvPj3dsenger 11R 431  
Southern Ráiluay 	Arsikere, 
No.223, 	Cid Rnis. 	oed?'  A raikere. . .APPLICRNTS 

.. Contd./- 



.Smt.Sharadamnia, 
4/o late 5.Ganeshan,. 
aged about 2 	 tr iREih, 
Southern RUtay, YsUrt;r - 
No5, .1 tross, MoheikurnErnqer, 
Yesuenthapur, Barigalote-22, 

•5. Smt.Su?ia Khatun, 
i/o late Anwar.p  
aged about 53 years, 
0ise1 Psst, f1F 
Southern.Railuey, Be,lor D.tty 
Cl0 (1.'!rumi, No. ¶07/E KN 
5th Cross,.Yeswanthur.. 
Bangalo7_,e-22. 	 •• 

5 Smt,Kenakamrna 
tJfo late A.Su6ramanys  
aged about 49 years, 
jaø]Jsst. fIR 521 

Southerp RailWay, hangelori e City, 
No.4/C,X fiocir, 1G Rly,Cc1cny, 
Bangalore-23. 

61 Sri Shenthakuinar,, 
Sfo latenandaraju, 
aged about 25 years, 
Driver Passenger, MR 35G, 
outhern Railway; Arsikere, 

(mbedkar •nagar•, Holenarsipur, 
Hasan Djst, 

62. Smt.Devamma, 
W.jo late B.M.1Jenkatesh, 
aged abocJt 47 year-s, 
iose1sst. NR.1.266, 
Southern Railway,Banqalora City, 

,F!oi/-BReilway Qtrs., 
' 	-!fIfrtt Norcurijung Room, 

Ta 

1f63 Srnt4t:aa1<h\iji, 
Up( 	te RSrranoappa, 

'4 .•_4. -. 	/ - 	-, 
agea-'bout! b3tyeas 

' 	çrive 	0ds/F1R 47, 
No.13, 

/th'r6j76t.h Block, 
Fj-j-rnegar, Bangalore. - 10. 

V 
S.. PPLItANiS. 
.ContcLj— 



5/0 Doreiswamy, 	 to 66 in U,..No.320/92 
aged about6O years, 
Driver Goods MR 735, 
Yeswanthaur, No.375, 't 
III i11ri I1opj. Gokui.3g—I, 
fvIattikere'Leyout& 
Bngalore-54. 

66.ri
tut 

1 RahirnKhan, 
aged 	60 years, 
DriveiH Goods MR. 514., 
No.43,Ksvika Layot7 
11ysore Road, 	ngciore-26. 

67, Sri Setht Rae S 
S/o late S.N.rikantaieh, 
aged a4ojjt63 years, 
Driver1 Goods MR 73, 
5.Railw6 y, Bengaicre 
(Retired), No.1362, 5th tlajn.Roaci, 
lind Sa9e, E-61rck, 
Rajajinagar, Bangalore-.560 010. 

61. Sri ,Henderaori, 
S/o late F.b.Kenderson, 
aged 8bt 60 years, 
Driver Goods MR 0031 5Rai1way, 
Bengalore (Retired) No.31, 
Pampangai, Yeswant(iapur, 
Bangalore-22. 

69. Sri 8hemaiah, 
S/o.Chnnaiah, 
aged a~out.6e years,, 

.DriverPassenger MR IO 
S.Railtay1 :Mysore Division, 
(Ret1rd), ..Co1ony, near 
New fle.lway 
Shimogà Town. 

7. Sri Shlva, S/o Venkataswany, 
agedabout 64 years, 
Shunter MR 307, S.Railway, 
Myore Divis ion, (Re±.Led 
No.172, A..Co]ony, .nea 
New Railway Colony, 

Shimoga To'n - 57•Y 201. 

71. Sri Mohamad 1bbas, 
5/0 Khlander Khas.tm, 
aged about 62 years, 
Driver Mail, MR 426} PPLICNTS 

.COntd./— 

ri 



.4 	 •• '11 • 
- 	"'. 	'-.' 	 ,. 	- U 	., ., 	,.'- . " 	•, 	'fl.S 	.' 

S.Railuay, Prsikere DIvision, 
(RetiredGopal-&ingh -UucDters,  
'S4H.Road, 	rsikere, 	.... 	. 	•:" 	

•' . 
72. Sri £.Natarajàn,  

Sfo' Ekembaarn—K,, 	. 	-. 	. . 	. . 	. 	.. 
aged about 62 years, 	 . 	 . 
Driver -Mail liii 429, 	 . 	 . 	.' 

S.Railuoy,' Frsike.re iiviiur, 
(Retired), No.291, Kunarr• 
Nilayani 3, } sssan Road, 	 . 
&rsikere —'573 11)3.  

73.- Sri Su."amany,." 
S/a Uthandi, aged about, 59 years 
Driver Passe,rigsr,.R eflwsy, 
rsikere D'ivision(Rstired), . 

'c/o Anthc.6y, 1 5/, Railway Querters, 
rsikere.'- 	 ' .. 

74 	Sri R,,Purushothem, : 
S/o B'.'Ratrachandra Nc1d, 
aged, .akout 63 years, 
r.iver ,P3sserlger MR 715 

- S.,Railwey, !trikcre  Dijiso, 
(Retirec!), C/3 R.Sheskar, 
No.12$/B, HUCU Colony, 
Bhadrevcth. - E77 3'Jl. 

75.' Sri 	eter, 	. 
S/ant-hony, - 
agog ebout 64 years, 

-DrFier-Meil, IR.139, 
S..R.eilway, Frs-ikere Division, 
(Retired), I Cross, I-{essan Road, 
U-r,Lirie, rsikere.'. 

76 0'' Sri Kanakaraj, 
S/u VJnthony,- Major, 
Driver Pasèenger MR 106, 
S.,Reilway, siker Division, 
.(Re'tired)C/o fl.tnthony, 
Crane Driver, .No."4, Railway Quarters, 
Arsikere. 

77' 'Sri Bheemse.n,  
5/0 H.Mahadev, 	'- 	- 

a 	lout 62 'years, - 
,, p5Db ssenjer MR.E59 

Arsikere 'Divisiun, 
(re\ ,\\Muthil2rnrnc  Ternrle Road, 	- 	- 
5Cros\'*Road, Near Wter Tank, 

( 	 DoddahaJiainr, 

,• kle L,<minarayene, 
'- S/o tAng'eppa,  

8bot6" years, - MR 
±i Thriver, t ; 	 0/412 	- 	 •.....RPPLICNTS... 



.PPLICFNTS 
Contd./— 

No.a.i., AttimeramaTemp1e Street, 
Ccrtt,nT.et 	8snga1ite-.53. 

7.9• $'i N.Channappe, 
S/a .Naesimhaiah, 
eged.aout 66 years, 
Driver Goods MR 571., 
5,Sail4iey•, 	rsikere Di.4i, 
'.(Rtiréd), 	d.ahalli 	iiq, 
.iTni'ront of Railway Statri, 
Sulekre Poet, 	A'r'skeri 

:C.bi X. Sumanir, 
S/o Kattamari, 
aged aout 59 years, 

• Shuntei MR 801, 
• 5'.RailtJay, 	fr.ikere DJviici, 

(Retired), 'III Croes, 
Upperflri, lHessan Roed 
*rsike,e-573 103, 

81. Sii Jai, S/o AKhaex, 
• aged about 62 years, 

Diver Mail MR 102, S,ReiiEy, 	-• 
• rsjkere Division(Retired), 

Tholiur P.O., Thiruthalli, 
ArsikeDs. 

020  Sri M.iVelayudam, 
S/a Mtithan, 
aged abdut 61 years, 
Shun€er MR 507, S.RIIWVI 

• frsikere Division (Retired), 
No.2/2, Sriramapuxam, 	XII Cross, 
Hassan Road, • rsikere. 

83. .Sri G.Indre Singh, 
S/o B.Gopal Singh, 

• aged about 66 years9  
Dri.vet Mail f1R.101, 'S.Railwey, 

•. rsikere DIvision, 
No.19E/R, Railway Quarters, 
rsikere.. 

84. Sri NJKrishnaiah, S/o A.Muniya, 
aged ébout 66 years, 

• Drivex, Passerger MR 4081  
• Southern Railway, Irsikert 	Dtvisiori, 

(Reti'ed), 	C/a 	N,K.Mafloh3r, 
No49/F, Railway Quarters, 
rsi4<re. 

$5. Sri Kempa, S/o. Muniyappa, 
aged about 63 years, 
Shunter MR 248, S.Railway, 
Birur Division, •(Retired) 
Belary Camp, N?çr  Plaque—Fmme Teiple3  
Birur. 

- 

5- 



.. 13 .. 

i Kenchi, S/a 6red81rih, 
iged :ab9ut 64 years, 
Driver Passenger MR 108k  
S,j1uy, R 	raikere Division, 
(Retired), .No.221, 9th •Coss, 

Right Side Hessen Road, 
rsrsjkere, 

B?. Sri P,Nerayanaswetiy, 
S/o Ponnusuamy, .aged t3bUjt 66 ycra 
Driver Passenger FIR 439, 
S.Rai1uy, Har.h3r Djv.ijt. 
(Retired), Hessn •Rà5d, Licwn U1ne 
Frsikere. 

$8. Sri C.5sém1nathan, S/..Thitppa, 
..god about 58 years, 
Shurtpr:flR 104 9  SiRcilwa'Y o.  

'sikero Division (Fetird) 
•;Aá.afl Rod, Oour Line, 

rs1kero 

9. Sri Rema, i/o Beilary Na13yaippa, 
aged about 66 years, 
Driver Pessenge, 11i. 148, 
'S.RaiiwEy, Cjickjsjur Di.iisir1, 
(Ret4ed),::. Bellery Camp, 
Nea P1aU.mn TemplE, Nrur. 

90 0  Srj 	èI Ali Bala, 
S/o(livzan Baig, 
aged :bout 66 years, 
Divthr Passenger MR 382 0  
S R ailway Shimoga Division, 
{ReUred),. Tank Mohalle, 
:6th Cross, Shimoga Town '- 577 201. 

I 

910. Sri Bheema Naik, 
S/a Hanump Naik, 
aged about 68 years, 
Driver •Pass3ger 1iR 3631  

S.Reilwav, krsikere Division, 
(Retired)1  C/a Rtd. P4Basavanne Gowda, 
Badavana Mieragere P.C., 
avanagere-3. 

92. 
IJ,Bebu, S/a Venketappe, 
aged about 51 years, 
1l!tg MR 630, S.Rellw, 

J/ce41Ta ew amy, Ex • n ic ip ai 

District, 

T-  "KI  
Lourrthan, 5/o Thanaveiü,. 
ab9u i 7 years, 

Drirenger MR 252, 
sai'ie4 Bengalore Dity, 

No.1103/3, 1st Lro'ss, 
'$B9appenahe1li, Bangalore-3. ,,APPLICANT5.. 

.Contd./— 
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Sri K.uramany, 

94 	5/o Kumarasuemy, 
aged aout 62 years, 
Shunter FIR 779, 
S..Railway, Bangalore City, 
(Retired), No.23/5, 12th Cross, 
Megadi Road, Benqelote-23. 

Sri J,Daniel S/c Joseph, 
aged about 6 years, 
Shunter MR 577 
Bangaicre City (Retired), 
No.5/I, 'E' Streo., 	h Of 
Magadi Road, Bangalore-23. 

Sri Acui. Khaleel, 

96. 	Shik.Rehirn, 
aged about 68 yeai.s, 
DriijerPessenger MR 2165  
S.Railuay, Ban alo!3 CIty, 
(Retired), No.19, 1trca 	r&d 
FIagad4. Roud, BangclOce—. 

SriJenugpl, S/ct ari. 
97 	aged about 63 years, 

Driver Passenger MR 8151  
S.Railwey. Eangaloro City, 
(Retired), No 0 12/t, I flain 
3rd Crss, :Hanumanthapüran, 
Srirampuram1  bga1're-21 

Sri Shaik Arr1eer, 
98. 5/0 MdSalar, 

aged rabout 66 years, 
Driver. Passenger fIR 470, 
S.RaIliay, Bangalore City, 
(Retirpd), No.786, 6th Crcss, 
nnepalya, Bangalore - 30. 

I 

. . Ganga Hanum'a, S/o Gangathudu, 
aged about 66 years, 
Driver Mail fIR 31., 
S.Railuay, Bangalore City, 
(Retired), No.4/41  III Croas, 
Dayanangeragar, Srirarnpurem, 
Bangalore-22. 

Sri Basheer Ahmed, 
S/a .zeem Flohideeri, 
aged about 62 years, 
Shunter fIR 221, S.Reiluev, 
Bangalore City, (Retired) 
No.311  SBM Colony, 
Brindavananegar, 5thCros, 
Nathikere P.O., Bangalore-54, 

H 	1" 

-I 



t. 

, . 	.• • . 
Sri LNenjaiah, 	 . S.  

S/o Lingaish, . 	 . 	. 
aged about 162ears,. 	. 	.. . . 	. 	. 	. - 
Driver GoodR  

i1uey,JYesuenthapur i)ivision, 
(Retired)m c/o 11.Frumai, 	. 	. . 
No.1075/11, K.N.Extensioñ, 5th Cross, 
Yeswnthapur, Beng3lore-22. 

K.Daappa, 5/0 Rrisnr1npa1 
eoed about 66 years, 
Driver 	IVIR •37?,. 

.Railwey, Yesu 	 n ihapu:.: 'iiviIc, 
: 	çRetired), C/a P.p.iida, 

i.B.Export, 6th Mei, Ind6st2il 
Su-Urb Peenya, 8iga1cr-5 

1O. Sri .D.)nto, S/a B.tljnto, 
aged about 64 years, 
Driver Passeng6r MR 21•7 
S.Reilway, Beng.'lor 	ty,.. 
(Retired), No.1.09, P.thl1ne, 

F 	 III Cross Yesunthapur, 
Banga1or-22 

/104. Sri Syec4  Hameed, 
S/a Gulam Jileni, 
aged ebcut 65 y3Prs,. 
Shunter MR 759, S.R.aili'ay, 
Yeswanthpur Division 
(Reired), C/o P.T.Sto, 

Fp.to Rei1tay Station, 
suanttiapur, 8angaiore-2 

Sri f.Yesudas, ..S/o •.rokyasJemy, 
105. 	aged about.. 65 years, 

Driver Passenger, MR 510, 
S,Railway, Bangelore C5.ty, 

t
Re tired), No.267, 4th Square, 

phy Town/Hoysa1anagr, 
Ulsoor P.O., Bangaiore-560 008. 

1O. Sri M.Veera Raghavén, 
S/a Tluniswamy, 'aged about 66 years, 
Driver* Passenger MR 502, 
S.Railtiay, Bengalore City, 
(Re • 	No.11, Brindavannagar, 

ar $0?eetfl6ad; 
Banc1ore-40. 

am, 	• 	- 
*5/0 	'nnipi it d about 65 yearb, 

a8Se)fl9 : MR. 	14, • 
\, 

	

	a 	n lore City, 	- 
\ ired /t. Ntara, No.79/s, 
\'r gu 	rs, Yesusnthapur, 	 • or 	 . 	 • iib\ PPLII. 

'V 	 . 	. 	 Contd./- 
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108. Sri N.Nagaraj, 
S/o L.Murugesh, 
aged ab1out 62 years, 
Driver Passenger fIR 428, 
S.Roilwey, Bangelore City, 
(RetireFi), No.33/2, New No.111/2, 

S.n R th fIeoed, Sriramepuram, 
Bangaloie-21. 

 Sri M.M6niSWVMy, Sb 
aged akcut 62 voar, 
Driver Passenger P1R Ebi, 
Southern Railway  
(Retired), No.9/L, i MHinp 
I Cross Henurnanthapuran', 
Sr.irarnapuram•, 8angJo-'l. 

1j, Sri li.ArulnethEn, 
Sfo A.rokyaswarnv, 
aged.about 65 yoat'c 
Driver eSsengBt 1i•'o, 
S.ai1Uay, Bengalore City, 
-(Retired), C/oJames, 
No.139/Fl, Railway fluarter, 
Yesuahthlapur, Banqelorc-22. 

11. Sri T6.Krishnamurthy, 
Sb 	T C .y aswa;;y P4.11. at, 
aged about 63 years, 
Shunter MR 642, S.Railuey, 
Yeswanthapur(fletired), 
6th ?lat 4th Cross, 
flohankunthrnegar, 'i'esuanthuiur 
Mat4-tker3, Darigalore. 

1i. Sri H.Honnaiah, 
/o Mariowda, 

aged about 61 years, 
river toods FIR 610, 

Yesuanthepur 

IRetiredNo.2, II iiain ROE:ci, 
rd OS5B.K.Neger, 
esuatthpur, Bangalore-22. 

11 	Sj $.rtmai, 
S/a  Mannrswamy, 
eged abou1 t 62 years, 
'Driver Passenger FIR 682, 
S.Railwa, Bengaloro 5ti, 
Retired), No.1075/B, 

K.N.Extensicn, 5th Cràs, 
Yeswanthpur, 8anaelor3-22, 

114. Sri N,Doratswamy, 
S/c t7Narasirnhu1u NtidU, 
aged about 75 years, 
Shunter fIR 213, 	ai1uay, 
Bangalore Contonge'nt(etired), 
No .52-H/*, Lakhminaraar1aura, 
Srirempursrn, Bahg.al6re-21, 	 $tI APPLICPNTS. 
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Sri K.Hanmaia, 
. 	115, S/o Thimmarayeppa, 

aged about 66 years, 	 - 
Driver, -mail MR 331 	 . 

S.Railwey,.8angaioreCftVr__t.) 	/ 
(Retired), No. 	1..N.Colony, 
1kPkarain Road, .Yesunhapur, 
Bangalore — 22. 

Sri Mathew, S/o Krishr, 
11.. aged about 63 years, 

. 	Driver Goods MR 666,-  
. S.Railway, .Yeswanthpur 0  
(Retired), No.11, XI Mein1 	V  
III Cross, Bo K 4 N acar, 	 - - 	V 	

V•• 
Yewenthapur,. 	na1o:c-2. 	V 	- 	 - • - 

.:Sri A.Perumal, 	 V .  V  
117. 5/0 S.Arumugam, 	 - 

aged about -64 years, 
8hunter MR 441, 

- 	S.Railway, Yesuanthapu',  
V 	

(Retired), No.69/C,  
V 	Railway Qiartcrs, Yesuanthpir., 	. 

V 	
V 

 Bangalore-22, 

Sri Shanmugih, 	
V 

i'1 	/o 3.Suhrarrrye ud3iia:;  
aged about 63 years, 

V 
 Driver Pessenger, MR 772,  
Bangalore City, S..Reilway. • 
(Retired), No.586/I, 5th tiin 
Basavanaga,V \iibuthipuram Lxtension, 	 V 

Bengelore — 37, 	V 	 V 	

V 

V 

	

	Itbdul Gaf'f'oor,  

11' 
 

8/o Ballary Abdul Khader, 	 V 	

V 

. 	aged about 62 years, 	 V 	

V 

V 
Driver Passenger, MR 387, 
8.Railuay, Shimoga Town, 

V 	
No.105, •6th Cross, 	 V 	 Applicants in Sl.No. V 	

V Basavanagudi, Shirnoga Town — 577 201. 67 to 119 j V  0.ANO 	V  

V 	
Sri B..Thyagarajan 	

V 	• 

	

, 	
V 

120 V /0 Anentharaju Pillay, 
.' aged about 73 years,  V 

Driver Mail, S.Railway 	 V V V  

V Be City, c10 S.s.Dasan,ReSjdjflQ at 	 V 

	

No,5, COierdn 	 - V 

	

hJkss Road, 	 V 	 V  

r Ba 	'_\560 027. 	 V 

( B,nthony,' 
1-210 	 V 	 V 	 - 

V 	 aoI?0 years V 	 V 

V 	

\ 

èShuntjkIR4343, S.Roilways, 
vQ n€l'orCity, C/o Phillip •Fioses, 	V 	 V  

_No. 	(uarte2s 
V 

V 	 V 

	

. 	1% ii 	 f - 	Chi1jajur, Chitradurga ist 	 iirr 

	

.rict. 	•., 	t. .
r'ii'C  . 

V 	 ,, $jntd./- 	V 
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1:22. Rangaih, 
5/0 Thlirurnalleieh, 
aged about 69 years, 
Shunter, $.fleilwey, 
Shimoga Town, 
Hosehalli, Amruthut, 
Hobli, Holgunda Post, 
Kunigel 'Talijik, Turnkur District, 

123. K.Raju, S/o Kuppari, 
aged e.boiit 51 yeers, 
First Fireman 1!L 114, 
S.Railwy, Bange)oe •(ty,. 
C/o Sttjon I1aste. 
Nayandahaili Railway 5 ttirin, 
Bantjelore-39 4, 

124. L.1.Fleury, 5/0 J.L.Fleury, 
aced about 64 years, 
Mail Driver MR 58, 
S.iailuay, Hriher. 
No.16, Rameish Leynut, 
St.Thomas Town Post, 
Khamm3nheUi, Bengalore-.84, 

125. Nega, 5/o Siddppa, 
aged about 68 years, 
ShunterHiR 282, S.Ra:t1uey 
Chicjaju 	orehera Colony, 
Chicjajur-577 523, 

126, Varadarj, 5/0 Kuppuswsmy,  
aged clout 62 years, 
Driver Passenger MR 4959  
S.Railwey, Bangalore City, 
No.24116, 12th Cross, 
P1egad Road,. Bangelore-23, 

127. Smt,Pppmma, 

P,bcu
t 51 years, . 

o'late S.Naga, 
Driver Passenger. MR 133, 
'S.Railuay, Arsikere. 
Behind €.Marrys Church, 
Arsikete-573 103. 

K.R.Seetharamaiah, 
5/0 K.Rarnasuarny Shastri, 
aged about 73 years, 
Shunter MR 587,S.ei1usy, 
Mysore, No.921, Asoka Eastercsi-35, 
Hallethkerei, l9ysore. 

K.Srinivasalu, 5/o V.Kihpai.my, 
aged about 62 years, 
Driver Goods MR 747, S.Railway, 
'Byapenahalli, No.8, tat Street, 
Markham Road, Cross, 
Aahoknegar, Bangalor3-23, 	 .. APPLICANTS 

.ftofltde/ 

' 



It 

a. 	 -: 

130. Srnt.Noreen Fletcher, 
is  ed about 62 years, 
W/o late.. 13, Fletcher, 
Maii- triver, 5.R.ailway, 
Bangalore City, No.1, 
Dauker Ropd, 9th Iièiñ, 
Mathikere, Bangalore-560 054.- 	 S  

131. Smt.Lakshmarnnia, •. • 	ped about -42 years, 
o late (.Siddaiah, 	. 

. - 	. •j 	Goods, SRailwá v,  
Harihar, C/o S.Revanrie, 
Pointsiian Subramar.yo Ro, 
Railway Station, Nettana Pus-c, 
Puthur.Teluk, South •Kanara. 

7 	5mt.Shanthamrna, 

Oo 
ed about 43 •yeeis, 	. 

- - 
	: 	- 	late Thippasuarny, 	- 

4 First Fitemai ML 12470 
ailuay, Chicjjur, 	. . 

anatha Colony, Hosenacara, 
- 	Chicjajur-577 523. 

I 

133. Smt.5.R.Susil.e Bs, ped about •54 years,
o late S.Rama Rea, 

Diesel Arsistant 
S.Railway, Yesuanthapur, 
C/o S.flai,t, No.73/3, 
R.eiluay Qóarters, Yesua-nthapur, 
Barigelore-22, 

4*t'.1iaradamme, 
agedabout 63 years, 
WpJ4Tate i.Ramoo, 
'flter Goods MR 456, 
;Railuey, Mysore, 

N0.2065, (kbar Road, 
1nd1 Mohella, Mysore. 

S4nt.Kanthemma, 	- 
eQed about 51 years., 
ió: late tRajamartickam, 

ariver Goods MR, S.Rafluay, 
Rsikere, No.9012, 
.Lta4che  Nalk, Quarter, 

,Hsnad, Arsikere. 
MIPyç. 4S 

SKrpe S/o Rangaish, 
(gedbo',Q years, 

u ((  Drire Pe"seger MR 
S.'i'uay Tdicjejuir, 
ihg $ ahal) 

aiLJ  i
3 )j Sinynaheui5. Pt 
Tumkur District, 

.. .Contd./- 

134. 

1351 

APPLICANTS 
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137. h.Shiappe eo, 
S/a Hnentha Ro, 
aged about63 years, 
Driver Passenger MR 47E, 

.Rei1uay, &.rsikere, 
No496, Bunnl Mantap, 
28 Layout, Shivarethri Esuaranager, 
Mysore. 

138. Smt.gebbie Rezoric, 
aged about 44 vcrs, 
/o l atte P1Re2or1o, 

Driver1  Passenger i 461, 
S.Railuay, Bangalore. City, 
No.932/3  çpp.Kiran BuildIng, 
2nd fleln, 5th Cross, 
K.N.Ex[tenéion Yesuarthapur, 
Bangaiore-22. 

139 	mt.B.S.Sushcelamrn, 
aged about 50 yeis, 
1i/o late Y.Shankàr, 
D river Goods MR 492, 
S.Railuay, Irsikere., 
C/o V.S.Laxml Rarnanap  
Railway Quartcrs, Arsikarce. 

140. 5mt.S.SrrJ'ethinma, 
aged about 58 year3, 
W:fo 14e A.-t.Srinivase Rao, 
Driver Goods MR 7739  

5.Reil6ay, Vesuenthapur, 
Ba 	No. 754/A,. 9th £sbp 

K,Nnsion, Triveni goad, 
ysnthapur, Bangalore-22. 

141.mLHansabai, 
ed about 55 years, 

W/o late G.R.Srinivasamurthy, 
Goods Driver MR 760, 
S.Railuay, Arsikerti, No,731J, 
New Railway Quarters, 
Yeswanthapur, Bangalore-22. 

Smt.P.Savithri, • 
aged about 52 years, 
W/o late P.M.Panduranga, 
Driver Goods MR 7121, 
S.Reilway; Yeswantha'ar, 
Bangalore-22. 

Smt.Mastan Bi, 
aged about 60 years, 
J!/o late ilohamed Sherjfl', 
Driver Passenger MR 419, 
S.RailJey, Shimoga Town, 
Near Anjaneya Temple, Hassan Road, 
Arsikere. 	 .• 	 ,.. APPLICMITS 



:..i•. 	. 
M 	 - 

14 .• , I. 	- 

144. Sri Prasad Kiren, 

ped about 24 years
a late Govindesuany, 

Shunter MR38.6, 5.:Rai.l,'ey, 
Arsikere, C/q Srinivasèn,. . 
Railuay Ticket Collector, 

S 	Near Railway Under Bridge, 	 . 	 fl  
:Hcssan Road, Arsikere, 

145. Smt..Rachei. D'Monte 

• 	0od .aboit 58 ,yner.s, 
0 1a 	HaR.,te, 

Driver .M1il.MR 25, 
S.Reilu.ay, Bang8lcra, 
Nb .220 . VST Ro at! 
Opp.Banasiedi Railway teio.i, 
9angeløre-84. 

1.46. Smt.Nishajen, 
aged about 58 yiars, 
Uto late Syad Abriul taz 
!ssiatent (ucrd, S.Ri1y, 
Bangelore City, 
C/a Syed Chouse Pasha, 
No.304/I, Railway Quatcr:, 

. f1.G.Colcny, Bgalc're-2. 

.. Srnt,ksiyaan, 
aged about 60 years, 
.t)o late 	

r.
Tajpeeran, 

PaSSCJar 	!'R 7c., 
S..eilwéyl1ysore. No.6, 
R.U.Layuut, :Se8hacriPt!rflt 13 

engalore-20. 

Srnt.nnamary, 
aged ebout 43 years, 
t/o late, •$..Chendran, 
Shunter MR3591  S.Railuey, 
Bangalore Cantonment, 
MuthammaGarden (Chinnapp2 .Caric:.), 
Munireddypelys, Bangalore. 

149. Smt.Dyothilekshmi, 
aQed about 50 years, 
%/o late Chinnavenkata Remaneja, 
Diesel Assistant MR 567, 
S.Reilway, Arsikere, C/o aeyappe, 

iietjred postmen, ICrosa, 
MIPLifle, Hasean Road,: 

r 
4 ( 	dce 

Noj.' 
r rsike 

\ 	 • 

LOSE 

ingh S.A. 
jeneysram Tiv±' 
S,Reilway, 
Hosarnane 4th Croa, 

...• APPLICANTS 
.Contd./— 



151. K011adurai, .: 

5/0 ..Kalu (lotidaltyar, 
aged abut 	years, 
oos Driver, ,IIR 680, 
R41t1way, SMmoga Town,... . 

olony, 1ear Railway SLetiun 
Shimooa Tbun4E77 201. 

152, H.S.Sthya 'ayanc 
5/0 H.Snii.aiah, 
aged obd4t 63. yers 	;. 

.Shunter 'iR 797, 
Bangaloè' City, S,Rai1is.y, 
No.17, Ramakrishnaiah S1-raet, 
Seshadriptram, 
Bangaloro-550 020, 

153 Kousaiya Bai, 

ved 52 years, 
late K.Keroji Rea, 

Driver i.toods  fIR 63, 
S,Reiltsay iysore, 

(Loco Colony, 
RaiIt 	art2r, 
Yada9.ri Poet, 
fIyao.p 

154. R.Pran4le bai, 

ped about 50 years, 
late JLSathyaoeryr, 

Shunter NR 748, 
6anga].Ir City, S,Railwpy. 
No.Bebrdevaru Gudi, 
Ranjrighpet, 4th Gross, 
BangaIce City, 

155, Khamrurr4s, 
aged abotit 43 years, 
W!/o.late Yusuf'f Sheriff, 
Shunter fIR .835 9  S.[ ailw ay, 
Bangalore Cantonment, No.991  
C/o ajjad Sheriff, 
Jadidasnagar, .3rd Gross, 
D,J,Hallj, angeiore-45, 

156. Gi.N.Nageraja Rao, 
/o 8.Nofloorthy 'Rao, 

rirst Firemn IlL 1525, 
S.Railway,. iysore, No.1122 	 •1 

Xaneka9lri, Ilunicipal Farm Rcad 
Vidyaranyaptiram, 
Nysoro-70 008. 

1570 Arokya t'lary, 
aged about 60 years, 
L/o late P1.Chinnaswamy, 

Driver Passonger PiR 82, 
&'rsikere 

ii.. PPLXCRNTS 

.Contd,/- 
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No52/79,Puhpeii'i, S-

Belvethagrama,  
Mysore-570  

158 elverangem, 
5/0 V.8ppaiah Mudaliar, 	 0 

aged shout 63 years, 	. . 	. 
Driver Passenger MR. 489 	 . . 
:S.Reiluey, Bengelore City, 	 • 
N.o.63, Pillanna Garden, 	 • 	. 	. 
III Stpge flailiey Lycut, 	. 
Bangaloro-.56O043. 	•• 	. 	• 0 	 - 

1159 0.
. F.rokya Dea, 

-S/a •M.Francie (late) 	•. 	 . 	 . 	- 

0 • 

agd about 24 years, 	. 	 . 	. 
• 0 0 	 0 • 	 . .• • . . 

Driver Pessan9er MR 234, . 	. 	.. 
.5.Raiiway, Hrihci, I Cross, 	. 	

•0 	 .- 
Old Arilepur, Guthor Post1  

Hriher - 577 603. 	. 	 . 	 . 	. 

160. 
aged about 55 years, 
F/o late G.Ethiraju1t NaiL 
river Passenger MR 911 

S.Railwey, BaflgEicre City, 
No.20 910flY, Uhitefield Road, 
rjadhevtpUra : 
8a6gelore-560 04. 

AI, 	 . 
aged. about 54 years, 
/b late D,rumugai, 

First Fireman, S.Reiluay, 
Bangalore City, No.0/411  

Selvanagar,. Okalipuram, 
Srirampuram P.O., Bengalore-2l; 

162. Shanthemrna, 
aged about 60 ye cr8, 
ifo  ate Sunder Cji, 
Driver Cooda MR 705, 
£.RailtJay, Harihar, 
No,79, Lid Arlapurp 

. Harihar. 

1*nthoniamma, 
edabout .45 years, 

w  e0 ltG B.Sandieço, 
Iter MR 805 S.Railway, 

I9arlan Villc, 
Be 	 f 0 t.Merry s Church 1, 

A4 	'- 
ir( 4, .jhi1orni , 

qed 	o)1ät 57 years, 
. atd(C.hrithon.y, 
?tfIR 5370 	cRa5lUay,-. 

__.' .•. 	fjr 	 - • Lo4rsere2  Behind S tary - 
rsikere. ... .PPLICNTS. 

. Contd./— 



,!p, . 1' 	 5- 
- 

1 

- 	 . 	 S 

165. Sallathflary, . 5 

aced abbut 58 years, 
w:70 late.rokya. Stamy, 
Shunter .1R 219 7 , 

. 	 4 Railway, .Harihr,. 
C/a Thomas, TXR's Office, 
S,Railuey, BjrU 

166. PDhana1axmi, 	- 
aged abou± 49 
J'/o late P,Munisuamy, 
Driver. G)onds MR 683, 
S.Railway Harihar, 
O/o •.lat9 under 61ti, 

No v 79 0  Old fr1apur, 
Harihar. 

I 6?- 	Kamakshiamrna, 
aged about. 58 yearS, 
/o late Chokkalinga, 

Shunter MR 227, S.RgiIuy, 
Ye.suanthepur, No.48, 
Selv-e'nag'ar, Behind Dvi Tlkia, 
Srirampuran, •8anait-21, 

C!yletchar, 
5/0 A1,Fletcher, 
aged about 62 years. 
Driver Pas6enoar MEl 31, 
S.Railuay, Mysore, 
No.58/59, Kennedy Nest, 
Pushpagii, i1/ore. 

.Razia Khénum, 
aged about 28 years, 
D/o late Abdul Hameed, 
Shunter MR S,Railuay, 
Arsil<ere, /o Md.bba, 
G0.pEt. Singh Quarters, 
B.HRoad, Rrsikere, 

170. tlazheol Jan, 
aged'ebout 49 years 
J'/o late Ahmed Baig, 
Shunter .IR 521, S.Railiay, 
Bangalore City, C/n A?rozd Baig, 
No.99, 3rd Crass Road, 
Tadidas -Ngar., D.J.Halli, 
Bangalore-45. 

171, K,V.Surappa, 
S/o lJenkatanaryeriapPe, 
aged about 72 years, 
Passenger Guard E112 87, 
S.Railway, Hassan, N.613, 
9th Main, 4th Block, 

8thelc'r.1. 9• A PPL..!CEJTS 
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R.Srinivasan, 
5/0lamësuarny, 
aged about64 years, 
triver Goods MR 7550  
5.Railuay, Bangalore Cit, 
No.52, IliCross, 

H 	 K.N.Exterislon, Yeswanthepur, 
Bangalore • 22. 

S.R.Sarasuathi, 
aod about 50 years, 
./o late S.Rs.jgrpala Fc,, 
tiriver Goods MR 737., 
Yesuanthapur, S.R&i1_'ay,  
No.28, Anajana Nilaya, 
II MainRoad, .K.Nagar, 
Yesuenthapur, Bengalore21.. 

Farida f3anu, 
aoad about 35 ycaIs, 
W!70  late Syod Nissar, 
Oiase.l Assistant ML 
S.Railuay, rsikére, Jc.2?1  

soke 	Cross-20. 
1. 

Mysore. 

C.N.Sareeranga, 
S/a C Narasimhachar, 
aged about 59 yeerç 
168iStaflt Guard EfIT 726, 
S.Railway 	3ikOE. 
No.46/21  &ld RMS Road, 
I%rsikeic, 

E.Chandra Bai, 
5od about 54 years, 
1J/o late Y.Ekambarsm, 
Driver Goods hR 3791  
S.ftailuay, Yesuanthapur, 
No.4371, 3rd Cross, 
13th hain, 5ubraniny8nac,sr, 
Bagalora-21. 

Philomiie, 
.a-about 58 years, 

Prokyeswe(rY2.  

biv  MR 1$, 
t''( 	R. i-i. 	1'angaIore City, 

( No)2t1 Hnui\anthePP Rnd, 
o ( 	KaenahaL.i  Ram.sweniy. 	lyc, 

( 
4 

 olorey-3 
) 

C- 

gab6.uV55 yea)s, 
t/4)P]teK. Krishna Iyenai, 

er Guard EMB 371, 
S.Railuay, Bangalore City, 
No.1562, Milk Cintre, 
Vidyaranyapuram, flysoie-37C 008. RPPLICFINTS. 

.1. 



- 	 . 	 . 
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179. B.Jayamme., 
aged about 57 years., 
/o late N.Basavarái., 

Driver ~ Passenger fIR 79, 
S1flailtJay, :rsikei'e, 
do. B.VasanthakUmar,. 
No,6/C)l Railway Quartets, 
Near Children's Park, 
Bangrpet. 

leo. Zeilunhia, 
aged ajout 60 yebra 
tJ;/o Sy1ed Yaseem (1.nt6).) 
Driver Goods MR 41901 
SflailUay, Mysore, !o,259Y, 
5th Cross, Mouse LDiv 	Khan' Fncc', 
Mandi Mohalla, flysote. 

11. 14.Rahimaa Krian, 
/o ImEnKhaP, 

aged i'out 69. yeor 
Shuntr MR 300, 
S.Railway, Harihar, 
No.4b-, I Cross, Ganc!hinEger, 
Harihar. 

1P2. Prapullakshi, 
aged hotjt i yiars, 
WJ/o lat3 Christopher Iidrius, 
Driver goods, MR 570, 
aRaiiuey, Iysar6 5KLR), 
ft o .94/B, Logo Colony, 
RailUia Quarters,  
Mysore-.20. 

t3ayat±i Shanmugam, 
aged about 38 years, 
tJ/o late S,Shanmugam, 
Driver Passenger MR 205, 
.flailway, Mysore, 
No.91, VRC Railway Quarters, 
Mysore-20. 

N.Naiayana8Wamy, 
Ste harasappa, 
agedabout 62 years 
huntex MR 440, S.Railway, 

Yeswanthapu1, No.5/6f47,. 
Laxcnipurem., Near Railway S.atic, 
Hindupur. 

N.Mohiyudflifl Khan, 
S/o (I,Abdul Nabikhan, 
aged.ebout 63 years, 
Guard Passenger EMT 461, 
S.Reilweyt Mysore, No.2244, 
Sauday Road, Laskhker Mohalla, 
Neene Bazaar, Ilysore, .... ppiiCNTS 

Contd./- 



.- . 	
- -' 

D- 	 : tsfo.J3seph, 	 'iR6 ereapp1icants in 
ggd about 67 ye, 	 D;.377/92. - 
Shunt er MR315, 	- 
S.Raxlway,Bengalore City, 
C/o IR.C.Nathafl, No.2, 
Muktha Gardefl, -•::L 	 ••-, 	', 
5pur Tank Road, Chetpet, 
Madras - 600 031. 

1?. K.K.3ath1en, 
s/oKJ. Raghevan, 
retired Driuer tBt frede, 
Staff No.P.05521, 	 • 
ItRajeneeshhim Shoranir. 

18q. K.Vet.S/o Unner, 
.RetitedCu8rCi •O Grti, 
5,No.631.4, Deveki SAdnn, 

S 	 Nckjflgathoor, 5hrar1  

K,Kesaven .5/a  K'thy, 
Retired Guard 	.. 

5 '• 	.5 

S'ianthi, 3haVai, 
Veloox'. 

190. P.Paramäswaran Neir, 
S/o •Krishñan Neir, 
Retired Guard t2VI  Speci.al Grade, 
S.tJo',077, Padinchere Chonal House, 
Shoranux-1. - 

191, V.C.Sankuncd. Nair, 
Sfo Achuthan Nair, 
Retired Guard ItgIL 

Special Gee, 5,No.6172, 

• 	V
ikkera HoUse, Kevalappare, 
oranur. 

192. P,Sundaresan, 
5/oKunhikoran, 

tt Retired trjver 
5.No,P 64390  

KPA 
Vana4as. 

zIG
ft4tQvidence High School, 

/ r r  

o (sf0 N 	ncFal 	'ilini. 
*ci1 Guad t}r Grce, 

PQnjak 
\ 

pplicantS in 5l.Nu. 
187 to 193 are 
a1 plicents in 0.Fi.44/93. 

?-PPLICA1TS.. 

I 
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194. R.Remer. Nèi'r, 
S/a •K.Narynen Neir, 
Retired Driver 13! Staff,  
Nm.P 2314, 
RBviyankandPth House, 
Chuduvalatho.r, 5hcranur - 1. 

195, EK.Ramenkutty Nair, 
SIA Kennari Nair, 
Retired Guard Specie]. GT&E', 
S.No.6096, IiUfldefl8th H.i:s, 
CheruthLlruthy Post, 
Trichur District. 

496. R.,Krishna Na.idu, 
S/c Ramakunhert NidL, 
Retired Driver tPl, 

Sj..F 6445, 
Mai1tsseryparàmbii; House, 
Mudaliar Street, 
Shoranur - •1. 

igi. L.t9anikam Muda1y,  
/o C,LekhmanRn fuda1y, 

Retired Driver 
S.No.P 4026, f1nickani'jaa, 
M.G.R.ad, Shoranur-3-. 

191. T.V.Sreeman Pillal, 
S/a T.V.opin Pillai, 
Retired Driver IP Gracie, 
S.NnS 17949  
Sunil UThar, Ganeshgiri, 
Shoranur-t 

19g. E.Parameawaran, 
5/. P.N.Sahrasanama Iyer, 
Retired IV Specièl Grade Guard, 
S.N.1495. Devi Nivas, 
Nedungatur, Shoranur-1. 

200. T.Sankunny Nair S/a F1,chuthan Nair, 
Retired Guard t h t , S,N9.6459, 
Padrnalayarn House, Paruthipre, 
Sh.ranur. 

201. C.Balekrishnari, 
S/a T.Sankaran Nair, 
Retired Driver se', 
Staff No, p 5702, 
Krishna Vihar, Vellethse]. 111jagar, 
P,0.Cheruthuruthy, 
Tricur District. 

V 

pp1icantS in 51.No. 
194 to 201. are 
epp1iantS in 0..45/93. 

... APPLICANTS 
. Cont.L/- 

 



,' rl 	p... .r.r'iiu iiiti 

Retired Driver, Staft No.P,2853, 
Special Grade, Vedakkennnariath 

House, Chuluvalethur,ShorarUJD - 679 121. 

2036 P..Ramankdtty NaIr, 
5/o.K.Senkaren Ncir, 
Retired Guard "AlL  
Special Grade, Staff Na. 
E 14571, -PuilcornI Ho.iêi 
ChudUvRlathu. Shor ur--. 

204. PNarayans Pillai, 
S/o P.krishnan,Rëtired 
Driver .t*Cu, Staff N.P 351j4 

Poovathingal House, 
Kizhekathll, Psnnthipra, 
Shor-snur-1. 

215. S.Raman Nair, S/A..Kr'rLat 
Retired Driver 
Staff Nt,P.7O65::, Sernical 
Cbennthudathi Pitt, 
Trichur District. 

2064'V.Nerayanan Ezhuthachafl, 
S/aD.UeIu Ehjhpche, 
Retired. L.cs5hunter, 
5.N.- p 8117, Devasamrararnbii HoLse, 
annanur.Pos-t, via  

207. K.Chellan,- S/c T.Karppn, - 
Retired Driver t%tt, 5.N..\J3, - - 
Muthukurssi, Kunnath House, 
Gertashglri Pst, Shoranur. 

268, K.P.Gcçalan, S/s K.Narayanan, MeWlai ry 
Retired Guard tBtt m  S.No. 7525 9  
LLee1a Sedan", 
R.aluey Booking Crice Rczd,, 
Shoranur. . . 

Z . M.Kesavari, 5/. Perugan, 
I.F..fl:1B', 

5.N6. P1 10026, 
TheIwathil House,. 
ç'cIku1em, ShOranur. 

210 •/ 'r:we 	royan3rl, 
/ ç

l.rtrkui'c 	Nair K. 
at" £ 

° Ri'(PoeC1 jske'i, 
APPLICANTS. 

... 
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211. K,Fchuthan Nair, 
S/c Achluthan Neir, 
Retired Locr Shunter, 
S.No, B 6054, Kadambct H0w3e, 
Iqundamukam Amsom, 
Post Gnashgiri, 
Shoranur-3, 

212. C.Ilanimuthu, S/ø Chambake 
Muda1ir, Retired Driver 
SNo,P 7492, Nanibjnthodi ricue, 
No.179, Fuda1iar Street, 
Shoranur-1. 

213. K0P.Govindankutty, S  
Since deceased by Legal Repsent2tiV8, 
Smt.Sulochana Amma, H.Nn./311, 

NainbenThodi, Mudellar street., 
Shoranur-1. 

•E,E3alasubramania Menon, 
S/a Pladhava Rac, Retired, 
Driver ",Blu  Urade q 	S.No. 	V 	6 9  

Niva&, 	Ponnm11ga1n 	Housc,, 
Shoranur. 

 K,Sankrari, 5/u Machaven K,, 
Retired, Driver 	LAt, S.No ..4nJ05, 
Kayanathuthcdi House, 	Kallippadarn P.O. 
Shoranlir 	2. 

216, 1J,K.Ueluk'jtty, 	S/ô 	Kelu 	Mpir 	K., 
Retired Driver "Il', S.No.9730, 

S1Nos. 20 	to 
216 are epplicants 

Karthika, 	Kanai.appara, in 0,46/93. 

Shoranur. 

 M,Velu, 5/0 Velu, 
Retired Driver '1B"1  Grade, 
Staff No, 	P 7936, 
Naikankunnathu Veedu, 
Kovaippera P.O. 

 P.P.Velukkutty,/o Shanku, 
Retired. Driver II8tL 

S.M. p 7192, 	Padincharvettil HoUse, 
Karakkad, 	P.0.Kavelappat'8. 

 P,T,Ouseph, 5/c Thomen, Retired., 
Guard 'B' 	Grade, S.No 	9431, 
-'ayappi11y House, Veppalassery P.O., 
Angameli, Ernakulem. 

 P.Krishnan, S/o Imblchyadi, 
Retired, Driver 	Grsde 
S,Nc. 	p 5730, 	Krishnehr,. 
Nedungathur , Shoranur 679 1219 ,•,APPLICANTS 

,.,Contd./— 



M.P,Kesavan Neir, 
S/n P.K.Chandu Nir, Retired., 
Firemen IIU, S,No,9461, 
Chemmanassery Padinhari 
Kottool P.O, Cp1jCUi- . 

P.K.Ramápanicker, 	: 	 51.N.217to 223 are 
S/c Charny P.nicker, 	 applicants in. O..47/93. 
Retired., 1d.t'A" I rada, 
S,Nn.8284, Navaratna, 
P.O.Kunniampureln, 
Ottcpalam-4. 

K.Balakrishfla Menon, 	 — 
Sfe P,MdhaVa Mer,30, 
Retired Driver tAt 
SpeciJ. Grade, Staff N.P 243'?, 
Krandathil Hcuse 	rndathfl 	ne, 

Trichur — 1 • 

(LP.Chinnan Menrn, 
5/., P.Sankunry Mer.tr, 
Retired Guard 	' 
Sreciil Grade, S.No.9333: 
lcngt Ushas, P.O.PUIaKSO, 
Ui.Chelakara, Trichur. 

22, M.r.p.alaPsharti, 
s/ C.P.Rehava Pishareti, 
Retired Guard Special Grade, 
PnimaManjakkad, 
Shsianur-679 121. 

227. C,ChandraSekhararl, 
S/c M.K.Mennn, 
Retired, Special Grade Guard, 
S,Ne.7618, Geku1t, 
ahek Nagar, Kamboni Road, 
yyanthèie, Trichur3. 

228, V.1'1.bdu1 Kadir, 
_./• V.1i1Mchanied Haji, 

j~--ed, Guard A' Sp€cli-1 
f,< t 

	

	Ni,9826, 20/1 63, "Tipaflii1, 
.ct.hd'Trichur. 

' 22!. AcP 
' ( ?-.. 

t%s.ft t I r 
c,r02- ayatflpU 

K ickanc 

IC F 

Sl.No.224 to 229 are 
applicants in 0Jt.48/93. 

e• APPLtNTS 
,. C.ntd./- 

rsn, 5/o 0.S.Paran, 
ods Guard, 5•i,t 9fl01 
th House, P.O. 
ry, Vie, Trichur, 
7. 
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P,Nerayflafl, 
S/c Sankaran, Retired, 
Special Grade Guard, 
S,N.EE 86, 	LJshas, 
Rayeroth Pa'amb, P.O.Paral, 
Tellicherry-670 671. 

V.t.Sankaran Nair, 
5/o T,Nareyenan Nair, 
Retired •, Guard '' Sç.ecc1, 
5Nh,12746, sh1'vd, Piel, 

O.KoohuparaTr'De, 
-PTIn--670 643, 

C,H.Balan Narnbiar, 
5/0 Kcnhikrishtjcn idiod1 P. 
Retired Guard, 
S,No,997, LJsha Bh.avarh 
P.O.Kottayampoil, Via, Te111c;v?rTy. 

233, rl.Padmanabhan NEdr, - 
S/a A.V.Krishna Mer1cin, REtIred.., 
Driver 1A Special, S.Na, P 5754, 
Davi Niva, Kottarahumpar, 
'P.0.Azhlkode., taprianore. 

234. 'K.K.Susheeie,/a. Late 
V-CPnand9n. Retired., D.ier 
5,2E5, 'Annd Vihar 'ilavil, 
Kannur - 670 008. 

235, iV1,Nrayani, U/o Late K.Parayan3n 
Nair,Retired. Guard 
S.No.19031  1.adathil House, 
P..Othirekkal, Cannanore— 670 011, 

236,K4(unt'ianiboe, S/r Appu, Retired., 
Shunter 	S.N..P.5331, 
Packkadem House, 
P,0.Trikkripur, Kazhargad. 

237. K,(1.Vanajakshy, /o Late CH.Gspalan, 
Retired •uard At Special, 
S,No9498, Chettiyarn Veettil, 
Near Railuay B Cabin, Badagara. 

J 
A.K.John, S/a M.J.Kurian, 
Retired., Guard 'At, 
s.N..9es3, Ariyathu PainL'U 
Housa, P811rn.P.U., 
Kottayem - 7. 

R.Marappan, S/. Rarná Goundan, 
Retired D*iver, 'C•' 
Staff No. P.2718, ED—lIe 0. 

:Rai1ua' Calany P.O., 
Erode - 638 002. 

Sl.Nj.230 tn 238 are 
applicants in 0J.49/9 3. 

... APPLICANTS 

. ,Contd./— 



tJ, WI'-'Vh.7 

Retired. Driver A Special, 
S.Ne. 	2946,' Door IT o4, 
Parvathi Kriehnan Street, 
i(olleni'Palayam, 

241. P.Keruppannan, S/o Prarg'ic. 
Retired,, Driver tn', 
S.M. P '3583, 
Korekattu Vajasil, 
Do.or I0.5229/A 14, Caavr)' 
E:roda-7, 

M.KandesaEy, 3/9 flerappa cwnJ, 
Retired riit' ?ICI, S.NÔ.P 24. 
9,NRe', .Er.de-38cO2. 

, I1uthusary, S/0 PaJ.ani ['nir1d€r, 
Retired Driver 'C', S.P3tG, 
RaghavandEi Nager, Lrcd9.- li 

A.Ramasamy1 Sb 	6áuriny 
Retired. 	thr'', S.Nc..2336, 
Pudhupa1yam, Door 246,' 
Alampalayem P.O., Erode-B. 

S.'Ka'ndasemy, 5/o Sengedan, 
Retired. Driver 'C',' 
Staff No,P 4103, Ragsvana.'idar 
N; Poor No. PB 180 ' Cavcry R.S., 
Erode-?. 

C.Kumarasamy, S/a Chellappa Counder,. 
Retired., Fireman tBT, S.No.P 7885, 
DoôrNô. PPI-:2831 Pudupalcyam, 
Allampalajam Post, Erodo-8. 

247, T.JPeerakhan, S/o T,J.Jemal1utheeri, 
Rejred,,'Orier • :b, 
S.NO, V38,'' D.No,94, Railway Colony, 
Past, Erode 

248. Véiappa'Gounder, K, 
$j4.D ;Kolénda Gounder, 
Retird, Shunter 'B', 

3170 0  

e:~O' ~9~1 

'. ( 249I,P.Ke'cfppannan, 
0 P] ni 'Goundan, 

"Retlked'!, Shunter ¼\ 	 No.197, 
'udPpipa'1 a yam A kkarkam,, 

hL.Alppalrn 	•-rooa- aya 	 • .•. •l. APPLICRNTS. 

- 	 ...Cartd./- 
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252 

 

 

 

S/o 4" Counder, 
' Driver 'B', 

S,No, PT3 102371  

D,No.280, Puthupalayam, 
1ampa].ayam P.O., 
Erode—C. 

N.Kaliénflafl, 
S/c NaI1acoUnder, 
Retired. DIE eel FIEs!Staflt 
S.No,P 4011:  Sastri 8934 
D.No.55, Near lia,er ani, 
Erode 638 002. 

K.-Rarnesamy, 
5/0 Kalianna Goundan 
Retired. Shunter !B, 
S1No,P 3958, D.No82, 
tidappalli R I.S Pret, 
Cavery, Errde-7. 

P,Sengoda iounder, 
S/t, Pa1aniounder, 
Retired., 4hunter B, 
Sc,. P 4429, D.N569  
dialli Village, 
Péppa4eyam, ..Cavery R.S., 
E±ode-7. 

P,11uthusamy, 
S/a Pani 	urc', 
Fetjred- Shunter 1 81, 

.Np.P 500, Pudhupe1eyrn, 
D.No.263, Agraharam, 
Alampalayem P.0., Erode-8. 

V.Senodan, 
5/a  Ve1appa Gounder, 
Retired, Shunter'B t , 
S.Na.5133, D.Na.2/601  

0ttap11i, Pillayer Ve51 StreGt. 
Cavery, Erade-7. 

K.Chinappan, 
S/a Komara Samy Gaunder, 
Retired., Driver IC', 

3531, Avakathu, 
Cavery p.0., Colony Road, 
ErnaeL7, 

P,Venkkatachlam, 
S/s Peruma Gounder, 
Retired., Shunter 
SNo, p 4097, d 1/11. 
Karuthuvell Thottam, 
0dapp11i, Cavery R.50 
Ernde-7. 	 •, APPLICANT5. 

'V 
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25$ N. Velappen, 5L,Nu.239 to 258 
D applicants in 	& A 6.50/93 . 5/0 NailaGsünder, 

• Retired., 	Shunter 	'13', 
5.to, 	p 26472  : 

D.N..1/20, 	Odap.eI1i, 
Cavery R.S., Erode-?. : 

 T.P.Govindan, 
S/o 	P,Kunhambu,. 
Rotjred Guard Special 
Grade, Staff N0.111591  
Prasanne Nivs, 	PO., 

• Chirekkei, 
Cannanore -. 670 011. 

 K.Sreedharan, 
• S/t, 8,Achuthan, 

S.N. 	P.3180 	 S  
'Thenal House 
Opp 	Railusy Station, 

• Chirekka]. P.O., 
Cannandrc. 

 M.Belakr5shnan, 
5/0 Nanthikutty, 
Retired., 	Guard 	tA,• 
S.No. 15870, 
fanfjkkSth House, 

• Good Shed Road, 
Tellicherry, 

 P,K.RamanNaii, 
S/oP,Kuthambu Nair, 
Retired., Driver 	'A1 	Specie]. 
Grado, S*1Ô• •P 	6446, 
Kav1nchali1,. .p.O., 
zhikode, Cnnanore-67O 009. 

263, V.P1.Karthiyani Amma, 
/o Late K.P,Janardhanan Neir 

• Retired., Special Grade Guerd, 
S.No.9650, Ashok Bhavan, 
Thamarakuzhi, 

A. 

Pin-676 505. 

264. K,Govindan, 
S/o K.Aruvan, Retired.,. 
Driver'', Preethe Bhavan, 

pDMh1V/c$Kitdathode, P.P.i).avll, 
P 'C-6 fhnore. 

(Kut 
26 R.k4 Retii 

Ikennan, S/o Raan, 
Lc Guard, S,Ni.1554 
L11 Veetil House, 

II Ward, 
takkat, Pin-.-670 563, APPLICANTS. 

Coritd,/- 
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N,Vast.i,.S/o Rernpothy 
1131 266. Retired., Shunter 

S.No. p 5024, 
• Kottiath House, 

P. 0.Muzhappilangd,. 
Piri. 	670 663, Cannanore. 

P.K.Knnan Neir, 
. 5/. Appuair,.Retirod., 

267. Shunter 	'B', 	S.Nc.P.779, 
Varkulathu Vayil, 
Near AkIlyath Ternpl, 
P0Azhik&ze, 
Canna6ore-670 009. 

• P,'P,Rc'Fuini, 	!uL/o 	Late 	J(.C',ndi., SI.No.259 to 268 are 
UppliCBfltS in 0,A.51/3. 

268 "B", Shunter 
J

Retired 
• Sn. 	p 71.73, 

Chambakachalil House, 
1. 0,M6zhapilanged, 
Cannanore flistrict. 

• CK.Chandan, 
269. S/oAmbadi, Retired ShUnt.8:'0':  

5.Ni,.!,8223, 	Kenavl !j$o. 

• EkkchL 	P,0.Peliode, 
Via., Trikkeripur, Kazhargod. 

F.,Neryeni, W/c Late k.Krishnen, 

2 70. 
S,No,P Retired.. Shunter, 	7490, 

Mach1p.purrn Hou3e, 
P.0.Cheruvathur, 	Kaargod 

• P.N.Hymavathy 
 i' Late Tdflrrbi..r, 

Retired 	• A Special, Guard, 
S 	No . 	elè 	.... 
t3LiEjt, 	 Sc.hosl, 

Cannanore. 

T.P.Leelavsthy AmmR, 

 Ulo Late P.V.Kesevan Nambiar, 
Retired. Driver A Special, 
5,1s..4654 	KesVe Nives, 
Near Elayarsor Templç, 
P.0.Mundayad, Cannancre.. 

V.X.Balakrishflafl, 

27 
5/a  V.Damoderar, Reti:ed,, 
Driver. 	Special, • 

S.No,P 1 4361, 	• 
8/9 	Reshmi, 5.N.Nag8r, 
p.o:Thottada, Cannanore—?. ... 	PPLICANT5. 

V ..Contd./— 
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P.M 5Sreenivasan, 
5/C) P.Govindan, Retired. 
Guard Special Grade, 
S.Nn.12054, 'Srnrithi', 
Post 'ie,ngeri, Ilethoth Paramba, 
Cljcut. 

P. Krishnan, 
K.Per'inial NaS.du, 

Retired., Driver 'P Spsi., 
SNo.P 4360, 3/275, 
app. Spares Lend, 
Vadekkañchery, 
Trichur-.680 528. 

A.Bhaskeran, 5/0 ppu, 
Retired., Diiver TC' Grede 
S,No. p 43019  

yyanatu Parambu House, 
Ayyappankavu Road, 
Kochi-18. 

K.Chnyikutty Kannoli, 
S/c Kanden, Retired., 
Driver tC, S.Nc. P 940, 
Kannoli House, Kacheri Amsorn, 
Desom, P.O.Calicut-673 011. 

C.Maohavi,L/e Late 
278.- C.K.Krihnan Retired., 

Driver tCt, S.a.P. 3737, 
Krishna Nivas, Poolayil PEiramba, 
P.0.Kallayi, Calicut-673 rJc3. 

 

 

T,Kesavan NeiD, 
5/a  N.Govindan Neir, 
Retired., Guard 
S.N..4956, Santha Sedan, 
Chuduvalthur, 
Sherenur-671, 121. 

fl.Eljas AronRaj, 
S/a S.Ilariad.ss, 
RetiredP Special Driver, 
S.No. P 3702, ED 196 E, 
Railwaç' Colony P.O., 

8 002. 

(o.v indan, 
nappan, Retirid, 
.Nc. p 36311  

way Colony P.O.)  

Sl.No.269 to 279 are 
applicants in 0.14.52/93.. 

S.. APPLICANTS. 

1Contd./- 
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:M.Kesimir L.uis, 
.282, 	S,0 K,.Maria Louis, 

Retired., GuardA SpeciAl,. 
S.No,1211, Annedurei Street, 
deew ., 

Erod.63COO2. 

K.f1u1husamy, 5/. Keisndai 
283, Gt.under, Ret'ired,, Guard 8' 9  

S.No,12011, 12 Rmarncor;.- y 
Street, Ko1lempe1ayen, 
Er'øJe-63 002. 

K.Sunderesan, 
Sb N.Kalyanasundara iv1udal.ar. 
Driver A Grade, S.ti.. r 
N6.48, Lenin Street, 
Eride Railway Ci1onyPt, 
Eroje-2. 

K.R.Lakshmanan, 
i'l.Rengaserny Karar, 

Retired., Driver ' 
Starr No.P 4467, 
f'orth Eda Street. 
Bheema Nagar, 
TiruchirapDelly, 
Pln620f101. 

K.Subramaniam, 
265. .5/0 SKrishnasany, 9et.trd.. 
. 	Drivr 'A1  Special Grade, 

..S.No,-.P 17O, 43, Lenth Str4, 
Railwy Crilbny Post, 
Erode-638 002. 

R.ethurama, 
5/0 Rathinam, Retired., 

:D.riv9r 'A' Special, 
S.No. P 2888, 
Ilemathi Ifl.am, 
106,' Bharathi Palayern, 
Moi.lapalayam P.O., 
Eri,de-2, 

£'lJhinneppan, 
S/'. P.Mookkan, Retired,, 
D1I Shunter, 
S.Nn. P 1785, 7/B 
Rilwy Colcny, 
Erode-2, 

111arappafl, 
289. 

	

	S/a M.11ethan, Retired, 	 : 
Driver 'A' Speciel, 
S,N;. P 3779, 1071, 

Kamalagem, Berathy Palayani• 
Str.ee€, Mulepalayem P.1O. 
Er*de-2. 	 . 	 ,,•-- .APPLICRNTS 

. 	 •' 



.i.5.Sriniv'3san, 
22 •/ R,Swamj.nath 

'. 
 

Retired, Driver tAt 5peciil 
S.Ne 	4339 9  345 A, 
Railwêy lueTtcrs, Railway CULo. 
Erode-638 002. 

. :P.N&masivayam, S/p 
293 Retired. Driver A' 

s.w1, r 5511, L 
Housing Unit, eriar f\'ypr, 
Erode-639 001., Tarnilnau. 

K.M.I1unirej, S/, t.I1untswr,y 
Retired., Diesel Assistant 
S.N..PTJ 102121  

Menickkavasacar Stet, 
Sastri Negar, 	. 
Rai1s.j" Coi'ny P.O,. 
Er.de-2. 

L.nthi Swamy, 
S/..Lourdu Suamy P1l.la1, 
S,.N. B 1419. 41/A 
Rai1uy Col.ny, 
Erode-63$ 102. 

M.&ipathy, S/1 l.P.I1ooka 
296, 	Gounder, Retired. Driver 

tt Grade, SN.. P !"478, 
/F 17 	(id Railway Colony,. 

Eade-2, 

tJ.Belaraman, 5/s.Jerkkatasuany.  
297 	Naidu, Retired, Driver 1B' 

6 r ad,e,S,, ic • F' 9420, 
Y. Er.de-24  

angpwamy.,/n Perumal N idu, 
'B Grade, 

No.422 3 ,' )d 1 '7/8, 
at todc-2 

\ 
\NAw-mlthe, 

299• 	,eiv'r O' trede, 
414/0, 

. 	R 	tc6fny 
'4, Ernde-2. 

Sj.N.280 t. 299 are 
applicants in 0J.53/93, 

,• APPLICANTS. 
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P.Pangunni Menon, 
5/. T.C.K.Neir, 
Retired Guard 1A' Special, 
&.N. 15200, Pournami' 
Nangappa Nagar; P.O. 
0lavkkot, Pin-67$ 002. 

M.Krishnan Neir, 
5,1t Kunchu Nair, Retired.. 

30g. Driier, A Special, 
P 4444, Sr!shflam, 

P. Q,01v&<kt. 

\J.Sreedharan Nai'., 
S,.o -.R.Krishne Pillal, 
Retlied, Guard A Speria1 
S,N15202, Thuruthel)  
Aymanarn P.0G b  Kcttayai. 

P,A,Ra:jarn, S/n P.SAppu, 
Retired Guard A Specicli 
5.40.16144, 'House 
'Reshmi", Naax P.A.Cnisny, 
Cochn-1I,. 

C.Kuty Nreyenen, 
' S/n V.C.Nerayenan Neir, 

Retired, Guard A Spcia14  
S 1No.762 1  Chethra House, 
Shorenur -. 679 121. 

;P.K.kcst-iy, 5/0 P.KKoshy, 
Retired Guard, S.hIr.1520c. 
Vazhakälejil, Gigadika1 P.O. 
Chengannur, Pin-689 122, 

306. 	/oK.P,Lonappan, 
Reti'redGuard P. Special, 
S.t½, 15216, 'Chandir.i", 
High:Sheol Road, 
P1iflareppur, via. Trichur 

552. 

NRametishan Nembidi, 
Y07. 5/ Chjt anBbettathiripad, 

Retired. GÜIAt,,, 
S.N,i404, "Karthikatt, 
Rem.....eperam, Trichu- 680 631. 

/ J•1$ 	4, . 
308. W/o Late ARpntj.an, Ret4rd, 

	

Or.1ve A pecial, 	 . 7 
S.o,P 4367, Sree Rangarn, 
Puip. i'.,E,q i6e Road, 

PPLICNTS a-ig 	102. 	 •,,  

1 
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r.r.Ramaohandran, 
309, S/. C,B,flannadjar, Retired., 

Guard 	S.N,, 15210, 
7anikkath House, 
Ksllen;de, Paighat 	678 506. 

V. edh even, 31b.  
S/o Vlucharnf, Retired., 
Driver P Special, 

P 21Y3, 
°allath Hb.se, 
Kuthupamba Ecictharc 
Paighat, P.in-678 611. 

K.19 .Kunhjmoham,ped, 
S/c K.Ploideen oya, 
Retired, Guard 'C', 
S.No, 66331  Cherudath IILue, 
Kuttamassery, Alwaye...ie3 lo• 

j4. R.Narayana!i, S/i B.Rr..i9rarr, 
'•' a1D9U Drjjej -*ods, 

S.NS.PTJ 10505, 10, 
Jeevanartham Street, 
Poonthural, Ripd, Err,c!e-2, 

31,36 C.Kmarasamy, S/o Ch1nnape 
Gounder, Retired 4 , 
tOt, S.'o. P 4206, D.No.8, 
Shelap Pruva., Suthar- re PLam, 

45  • T.S.Rear.srthy, 
' S/ TI.K.Ser)darejalu 

Retired., Driver 'A'
,  
Special, 

S.N.,P 3540, 15, Sundararn 
Street, £rode-2. 

A.bdul Jaff'ar, 
315. 5/. Abdul Keder, Reti.ed,, 

Driver, Guods, S.Nr,V 449  
235 Kalyanasundaram Street, 
Er.de— 530 002, 

SJ..NOS. 300 to 311 are 
epnlicents in O.A. 54/93 

U, 
Naicker 
iver 5 
X\D , No ,411  0, 

P • 0,,, 

)gJJ 
\Je1lfrm, 

DIver 'PI' 
' 3542, 	 Nagar, 

am P .O.0tO a. 

 

V ,• APPLICANTS 

Pb Cntd4/—. 
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r 	 • 	- 

	

, 	.• 

nneaiyan1• 
318. S,i -!'numan, Retired., 

5hUt.er'B', 
7458, 76,..L.C.t.S. 

Colony. 'J.0.C. 'street, 
Vollampalayem, £t"øde. 

M.Krishnan S/c Munusarny, 
319. Retired., 9huntor, 	S  

S.N,100720  PTJ, t).N'.413 0, 
Railuey Colony, Erad. 

R.Thiaoarjan, 	 S 

320. 5/. Raresuarny Rt?tIre,, 
Guard 'A' S.Nô14332 
T,angapatta1aik8r 
Popnthurai Road, 
Erade. 

42 	A.Chinnaiysn, 	 LN312 to 321 are 
S/.Arumugam, Reti:ed., 	epplicats in 0.k.Na.55/93 
Drivet  
Nà.331 A, Reilay Ccr:',', 
Eride, 

P.Subramenan, S/c .Pr11nI, 
322. Re+ird Guard !A, 

Staff No.74482  112. 
Vinayger Ki1 Strce, 
Sastri Nagar,Er.cie—E38 32. 

S. Kanriimuthu, 
'323. s/o Sbbe Thevar, Retir?d 

Guard 'A 	S,Nc-.16066, 
Sundarammal 111am, 11/8 
Kill, Nanjappa Leyriut, 
Sulur, CoimbatSre-641 402. 

R.Angenna Pillal, 
324. 	Rangasamy Plllai, 

Retired. Guard, 
S.No. 15271, 20 N.rtn Chinne 
mariamman Koil Street,' 
Karungalpalayam, Erode-3, 
Perryar District. 

V,(lari, S/. Venketeseri, 
Retired Guard, S,No.125631  

No.111, UThera Illsm, 
Kurikaranpaiayam, 
1u1apàlayam Past, 
Erode-21  Periyer 0is.rct. 

Y2b. V.Lakshmanan, S/i S. Vad.'jtIu 
Retired Guard. 5Ni.13756 
BhàrathipRlayarn Street, 
Kurikaran pal8yarn, 
ululapalayam Post, Erode-2. 

/Periyar District. 	 - a .. RPLICNT5. 
.Cotd.'/— 
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V,K.ShunmugI1asundaram, 
7. S, lS.Karuppanasamy, 	 V  

- 	Retired., Special grade Guard, 
S.N.J/T 36, 194 E, 
Railway Colony, Near Railway 
Clany Pust Office, Erode. 

V.K.Unni Nair, 	 V  

328 	S/o K.Ran'ian Nair, 	 V  
Retired., Pssista,t ruerd- 
S.No.1902, Contchery 	 V 

V 	Ehde. 	
V 

V 	
R.Lakshnianan S/r: 'rnas.,iv, 

329 	Retired 'P 	pecil Guati. 	 V 	
V 	

V 

S.N.7210, D.No.1%3, 
Sestri Naqar, Sadayarnl'i 

'Road, Erede. - 24 	
V 	

V 

V 	
V,Swamyappah, 	 V 

330 	S/a G.Uisuvasarn, Reired. 	 V 

V 

Guard, S.Nr, 14101, V 

S Karuppanasuarny Koil Iii StraL, 
Surampatti Road, rode-63& Ci 

- 	Periyar District. 

RVeeraraghevar 
S/o \J.REma Iyer, Retired 	 V 

V 	 V 	Guard, .1c.15231, C•VO 	 V 

Tayumanavar Street, 	
V V 	

Fundursi Read, Erode..538 002. 

K,Ramalingarn, 	
V 	

SJ.N.322 to 332 are 
S/o V.Kandasamy, Retired., - 	applicants jfl 0.h.5a/93. 
Driver 	S.NB. PTJ 10052, 
Door. Nc,16, East Pttakarr, V 	

• 	
V 

Street, Erade-638 002. 

- 	GeR.Samuel Raj, 	
- V 

333 ' S/c GeNsAnendham Pillai, 
Retired. Driver '!i Special, 

V "Na. p  2836, 23 A, 
Panchayet Union Street, 

V 	 I9anthVrpe, Podanur, V 

Co imbaterë-23. 

K.VKeder Al-i,  
334 0  S/K?dr Betcha, PetireVá., V 

OInfArtV'A Special, 
V 	 i-P372.6 168 Fan ftø,r, 

V 	
'Pndu-2%,\\+amilrdu. 	

V 

N an j ap Pa 
35. •Goinder, 	trod., Driver 	', 

\\ \ SNe,. 1815/,95/i1 Arthi'iJiam, 	 V 

	

P.danur-23, 	 V 

V 	 ,,• APPLICANTS. 

V 	

V 	
•...Cofltd./ 
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I 
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S.Velusuemy Piliel, 
S/',A,Sankara1.ingarn P1i1i, 

". 	Retired Driver I  B 5,N..6437, 
D,Ne,360, Selvapurarn, 
Ncrth Peru, Main Read, 
Cointhat.re-641 

K.Rangasuerny, 
S/c Kuppusuarny Naldu 
Retirel., Driver, tP 
Specia1,- S.N..P 9464 
1).N..24; Main Road, 
Pncfanur-23, Temli Nedu, 

K,hamed $heri'f, 
338. 	Sf. A.Kader 8atch, Re.rt'., 

D'jver 'A1  Spcciai, 
S.N.P 4341, t1air Red. 
Psdanur-23, lamli Ndu 

. 	Nanjappe 	 S1,Nn.333 to 339 are 
339. S/ienkettasuamy Naidu, 	. 	pp1icats in (Lf.57/3. 

Retired. Driver -B', 
S.N.. F 3498, 6janai Kovil 
Street, P.danur-23, 
Tamil Nariu.. 

• 

S/s Kuruppanna Goun4er, 
34r,.. Retired, 

S.N. 	• 43i13, 
Vflangattur, K*Jachenaliur. 
Erjjd, - 10. 

1i.Palaniappan, 

341 	I• Marappe G.ijnde, 
Retired,., I Firnman. tBT 

43g 	•. - 
Va 1181k at tu r, 
KadachanaI1ut P.O, 
Thiruchengedu T1uk. 

M.Cheilappan, . 	 . 	-- 
S/c Marappa Sounder, 314,, 
Retired., Shunter, 
S. N. .9454, 1'A1ampa1a'am, 	. 	. 	. 
Pallipalayam, Er.de-6. - 

A.Paleriiappart, ' • • 
S/u.thathappa G.u-der1  

343, Retired., i*ter' 	 . 
S.N....P.74652  
lielankat.or, 

jedachena11ui- Eroe-10 	 APPLICANTS. 

...Contd. - 

t 



Ippa Gounder,*. 
Retired.. Drive ?.A 
S.Nü. P 7160, N41 0L, 
L.G.G.S.Colnny, 
Kid1ampa1ayani £ide-2, 

R.Kumarasarny, 
345. S./o Rem.asarriy Launder, 

Retired., Shunter Loc..o, 
S.No.P 631511  
Govindáia1ayan, 
Alampelayam P.fl. 
via., Erode. 

G.Sarnuel, Durai Seiy, 
346. 5/aGnanadurej, 

Retired., Driver f41 
Spi. S.No, P 3107, 32 
Upstair-4th CrcsF Roo, 
Peramasivapurarn,. Llaudi-i €tJ. 

V,Sengodan, 
S/n •Velappa Gourier, 
Retired.. Shunter/Luco, 
S.No. P 3510, Vilankattur, 
D.t"..54. Pulapalaysm P.O., 
Kadachartur (Village), 

C.Nachimuthu, 
Sb Chel.laop6 Gnure, 

' Retired., Shunter, 
S.No.P 4384, Pnclapa1ayrn Pnsi.;  
Kadachanellur, PalipalayLrn, 
Erode-6. 

T.S.Alitnoideen, 
34910 5/c T.J.Shiruddin 

ct'red.., Driver 
Spi. S.No. p 32601  
47 T.J.Shirfuddin Street, 
Sestri Nagar, 
Near Railway C.lcny, 

.-rode-2. .:. 
- 	MIi'c 	S. 

.V,'N.Rarnankutty Nair, 
'k360 (.Sfo-.V.tarayanan Nair, 

1 Rëti'red, Driver 
LU 

No);P\2310, Puahnalaya, 
)H,No.'7-/,8, C.11ege F'oac., 

Pin 6713 Cal. • 
) 

V..N.11cnedevan, - 
.Narayaria lyor, 

reI., Guard ' 	Spi., 
5.No, 1047 21  Nu.i/780, 
Vidya, Single Stree,- 
Old Kalpathy P.0., 
Kelpathy, PalgF.et 

\r'  

Sl.No.340 to 349are 
applicants in 

,., APRJCNTS 
, Contd./- 



AL 

I .  

352, 

C.Chathu, S/a App, 
Retir'd., Driver lB, 
Eo. P 5287, 
Kurungad HQuse, 
Naruthe Toad, P6igh;at. 

Krishnan, 
S/ P'.Arumughan, Retired., 

353. 	Driver '8', S.N. P 9449 9  
Chunga'th Husé, Kavilpad 
PJJ., Paihat-17, 

P.Sukumeran Neir, 

354 	5/0 P.Senkare ie.po, 
Retired., 1.sst. GIa, 
S.No.15394 9  Pclakkott Hous, 
Thenur via. Porli, 
Pàghat-678 616. 

P.Govindr, 
355, 	S/o P.Serkera Mencr, 

etlred., Guard fP, 
S.N2024, Sriva1arn, 
H.Nr.t./33, Indire!:ç. 
Ka11ip'j1ly, Palghet-5. 

R.Narey3!lan, 
356, 	S/ta \J.Raman, Retired, 

Driver t:I, S.N. P 5847, 
Chandi'ik *'Jiiayam, 
Kãrathodi, 
Kedkakurnarn, 
Palghat-678 005. 

N..Veiukutty, 
357 	Narayanaswamy 
'' 	Retired., Driver 's', 

S.N,PTJ 10113, 
mba1aperambu, 

Near Madrassa, 
Kavilpad, Palghet-17. 

T.\Jelayudhan, 
358. S/n Theethy, Retired, 

Guard'C', S.N.. 162232  
Devi 6adan, Pottakulam, 
Kavilpad P.O., Pa1çjhat 

V.Visuanahen, 
S/c Kuhhna,i, Retired., 

	

6 	Loco Shunter. 
S,1o, P 5184 0  
Vallankad, Kvi1pd, 
Palghat-17. 

V,Vasu, S/c 'Jeleyudhan, 

	

360, 	Retired., Driver S.Nc, P 3164, Chandrasoudhern, 
.Tannissery1 Palçjhat. ..., AP'L'ICANTS. 

el 
,.. C.ntd./- 



1 47 St 

U.11Ihavan, 
361 	S7. Uelayudhan, 

Retired., Driver 
S.Ni.. P 9$6, Rhendra 
Sadanam, Ilelepurarn, 
levekkct, Pin 679 002, 
Peighat. 

T .'J. Velayudhan, 
Sf0 P.Vearen, ReLir., 
Guard 'B', S.No.6859 
Thurakad House, P.O. 
Peruj.ttukur :issi 
Paighet. 

V.5ivaraian Nsir1 
S/o K.Keseven Nair, 
Retired., Gua rd 
S.No.5892, 721P, 
Instrumentation 1cn ship 
P.O. Kanjkode Uest, 
Paiqhat. 

S,Jeerrghavan, 
S/.P,SinQarn Ri 4 , 
Guard 'P.', S4N.14522, 
t-r N.. H-2, Huusitig Unit, 
Karamadai Road, 
1ettupad ayer,, 
Pin-641 301, Tamil Nad. 

[L)Narayanan Nair, 

365 	ws/* Thvitta Iyer, 
Retired., DieBel Asst. 
S,No.P 9444, 
Muflakkara Hrwse, 
tduppaniyaram P.31, 

Palghet-671 733. 

K.K.Sur'emania Iyer, 
366. S/.K.S.Kujhna Iyer, 

Retired., Guard 'L i , 
S.Nh1149, N.3/126, 
L.N.Puram Village, 
Paighat. 

Pç.B.,lekrishnan, 
367t / 	Ukkand a Ler,  ier, 

'ail Guard, 

6111
(' S-,Nci-14o7, Harivas, V., 

Ke..lekiagara, 
lakk'ad-'57g 009. 

*( 	 ) 
. L ~4T..Ki4aclran. 

\L : 	Tj.Mpukutten, 
to3 	Dr iver

04 9436, 
...1hcthuenge]. Hot Se, tlpuram, 
P.O. Clavakko., 
Palghet-2. Ste 	PLICANTS. 

.Contt/- 



48 .. 

R.Pramasiva Menon, 

359 	S/M.N.Raman Ivie flon  
Retired., Drijar 'P. Spi., 
S,Nc.,, r 4684, 
Sb! vesilam Medathil Hoijsc, 
"ennakkara P.O., 
No.rani, Pelght-4. 

P,Tfenkaraj, 
)/c S'.Pmnnan, Fetired,, 
Driver 	Spi.., 
S.N. P 2760, 76 N, 
Behird Ram Theatre, 
P.O.Suiamengalam, 
Salem w 636 005. 

I  ARemakrishnan, 
S/o A.ppu, RetireS., 

371 	GuardtP.t Spi., 
S.No.680:6, 
Ramanchenath House, 
19/360, test Vakkera, 
Paighat - 678 001. 

C,GthpalaKrlehnafl Nair 
372 	LUlledheva.. Nair, , 

Retired,, Driver 'A' Spi. 
p 6440, 

Cheukarc Krishn& Nivs, 
P.JRannadi, Peighat, 
Pjri- 6?'P 

SSurirajen, 
373. s/o T.K.Sundararejalu, 

Retired.,, Driver 'A' 
Special, S.Nn. p 2327, 
233,1Vinayakarkoil 3treet, 
Nedarroedu, Err,de-638 002. 

K. r andur sn an, 
374 	S/r, i1Kasthuri Naidu, 

Retired., Driver 'P' 5P1. 
S,Nd.P 2902, 17/4, 
Ammmandam Roed, 
Srii1angam-620 006. 

V.G.Veerasamy, 
375. s/. Govihciasarny Pillai V., 

Refired, D"jver 'P', 
S.N.. P 1841, 48/2, 
Subbalah Street, 
Sangliardapuran, 
Tiruchi-620 001. 

V.Sithari, 
376, 	5/0 Vaiadt'ri, Rctireo,, 

Driver 'A', S,N,'P /775, 
D.Nr.24, Jeevanda Stróet, 
Poondurei R.8d, Erod-2. 

to 172 are 
applicants in 0.t.59/93. 

... APPLICANTS 
• 



S. 49 JP  

- 	P1 DaLonisamy, 
377 	S/o R.Angamuth.i, 

Retr.'., Driver 
S,No, PTJ 10027, 
\iellelar Street, 
Municipal Colony Road, 
Erode-4. 

brrokiasamy, 
37r3. .S/o J.Arulanandam, 

Retired., Guarri At 
.Nn, 6253, 12 

Kamarejar Street, 
Nadar Medu, 
Vinayakar Koil, Er.de-2. 

M,flengasamy, 
S/0 C,Muniai. FetJrd,,, 
Driver t4t,  pl. 
5.No. PTJ 13449, 21, 
Golden Street 
Thangavil lias Mun::. tuy ocd, 
Dhar'r3puri.--636 702. 

K.Munusamy Nei.du, 
380. S/, C.Ktishnasamy Naidu, 

Retired., Driver 'C' 
AEG. 'B' S.No. r 61.3:, 
D 5, Kaliyanna Gounder Thtttam, 
7e.rundL'ri Read, E'c'de. 

P.Deniel Jaya -a, 
3M. $/. Paul Pillay, Retired., 

Driv'r 'B', S.Nn.r 6441, 
No,400 BRailwej Coisny, 
E:ode. 

.P1anickam, 
382. S/o M.Angamuthu Naicker, 

Retired., Driver ,'Al Spl, 
S.No. P 29019  22/26, 
Chinna larjamman Koil Street, 
Kerun9al Palayern, £rsde-. 

383' 	prnsams' Gsunder, 
/7 Fre  
L'/ 	74'4\ 0.N..3/691  
tie Raj.('ji Na 	Cevery 
*( 	Erhde4-683 )0D7'. 

),/ 
\ Kr'1t niaoc. 

34 	h4j'rry, Re teJ., 
'ri:r 	S.N..P 3151, 

4/390, 
Bharethi Nagar, 
3ah 4 r Ammapalayem, Salem. 

SjNc.373 to 383 are 
applicants in 0.14.60/93. 

,., APPLICANTS. 
•Contd .1- 

I. 



G.Kennifl, 
S/. GainSarajelU NAIdU, 

	

385. 	Retire., Driver 
S14 i.Ns. P 30421  

Nd.420 K, Reilway Clny, 
Erodo-2. 

R,Rengasamy, 

	

3E6. 	Rmasamy, R3tired, 
Drver TC', 
S.N.. RTj 10238 9  

ryar P:.lym, Kp1ing 
Pudur 0hJ2ni post, 
via Erode-638 301. 

K.G.vindan, 

	

387. 	S/c Kndha Oo.ir,der, 
Drver 'B', 5,N, 
N..102 C Type Rai1, cy 	1cr:', 
ErodeH2. 

GNray3nsamY, .  

	

3Os 	
Côi ierjaly e5.d'j, 

RetiL, &huntirq Driver, 
S.N.TJ 19500, 3A1.. 
Nader 11d, Pr.ondri tri, 

Erade-2. 

K. Vedreiejafl, 

	

38! 	
K.ruppan, Retirece, 

,uard 'A' 
ThirururUgafl Street, 

astr. Neger, 

V.Arjtpnen, 

	

390 	
VënketaChaldfll, Retired., 

Guird 'P.' S.N..12438, 
38, NarnesivaYem Stree, 
K.11empaieyam, Erode-2. 

1.liunisuamy, S/o fiuthu, 

	

351. 	Retired., Driver Special, 
S,No. p 9389 9  11/52, 
E.,V,R.Periyar Nagar, 
En de. 

N.Muthusamy, 

	

3!2. 	a11a7pe. Gouncler ?  
Reired, tjver 181

1 

S,No,8085, 1/113 
Gddppalli, Cauvery R.S. 
Erode. 

P.Viswanthafl, 

	

393. 	/• S,PaleivelU, Rct1i'd., 
GuardSpi., 
5 1Nri.7620, 324 Bt 
Old Rilway C.lciny, 
Rèi1uy Cousny Pnst, 

—2. 
	APLICAWT5 

Erode 	
. 



.,• 51 ••, 
R.Venkataswamy, 

394 	S/o R.Ramakriehna Naidu, 
RetreJ., Driver. t 
Spl.S,Ns, P 2852 
126, 0 Railway Csloriy, 
Erode-2. 

fl.thinnappan,

395. 

	- 
Sir MuthUsamy Gorjidii, 
Retired,, Shun -er, 
S.Ns. P 6965, 
Odappalli, I Ud 31, 
Cauvery R.S., Eivn7, 

K. Chenrilmala 1, 
S/i Kuppnrian, Retirr., 6. 	Sh'nter 'B', S.Ns. P. 3494 9  
Nethaji 5tieets  
Kè1.1ethpalayam, Erod:-

• 	
K4S.bdu1 Satha', 
Sir R.Khader Sharieff', 37, 	Retired., Driver tT,t, 

- 	S.No. 0 2207, 74, 
Ambedker Stre3t, 
Sestri Nagar, E.ode-2. 

M*Chinne Covtndan, 
s/u- Muthusamy, Retired, 391 	Guard 'A' SpI., 
S.No,6'72, 8 4 0  
Hcusiñg Unit, Sampath NaQar,  
Erode-i 1. 

H.Kanne, S/c R.A.Hammantha Gounder, 
3g 	Retired., Driver 'A', 

S.No. B 118, 26 B, 
- Khailei Mahideen Sahjb Street, 

Erode-2, 

- N.Ramaserny S/uii GotriUcr, 
400 Retired,, hunter, 

S.No. ! 4230, No.1/56 9  
Puduppaiayarr, Kettur, 
1ampalay6m Post,: 

R .K.Subramaniam, 
S/.R .Kanniah Naidu 
Retired., Driver 41' Spi. 
S,Nc, P 5509 Ni,361, 

1

ya1kare tret, 

402
etj 

- S. p 
L 

'•G_'- I APPLICAIJTS.. 

ant  
ziappa Gounder. 

4 Driver, tP, 
.j5 72 .N.273 

oadl  Sukkan Thottarn, 



/ 

PPa1enieppan, 
403, 	5/0 Pongia Gounder, 

Retired., Shunter, 
S,No..40191  85, Govindampalayam, 
1amp1ayam P.O., Erode. 

K,Nal].athambi, 	 51.Nc.3B4to 404 are 
S/s 'J.Kumarasarny, P€tird., 	applicents in fl.Fs.61/93 

404. 	Guard1 S.No.15721, 
1/2 Eqst Street, A1arnoai4\.ei, 
Ercde-e. 

P..Krishnan, 
sb Sdibramanja Iyer, 

405. 	Retired., Guard 1 C 1 , 
t S,No.117237  1/500, 
Chethépuram P.O., 
Kalpathy, Paighat.-678 03. 

A.iaghavan s/s .AprJra, 
Retired., 6river 
.No4105, Alar1goie iou. 
01avakkct, Palghat-672 002. 

vdney tr)t  11e!1, 
S/i' H.V.D.ei1., 
Retired., Priver 1 81 , 
:wo.1Pri 103611  

Carevin- Rsbinsnn Hi'ad, 
Palghat-678 014, 

V. Prumugh an 
5/. Ayyapoan, Retiri. 

'°° 	Driver 18?,  S.N..2136, 
Praarth, Sree Sathya Sal 
Waar, Kallekulanqara P.O., 
Palqhat-678 009. 

R.Pa1eniappan, 
S/a Rangasuamy, Retired GURrd 
'C' 5.N..1791 2 . 

Shajnj Njvas House N9.36/'664/1 
&Lang.dó, Olavekkot, 
°alghet-678 002. 

P.Krishnankutty, 
S/o Cheriathu, Retired., 
Guard 'C', S.Nc.6093, 
Paoinjakkra House, 
P.O. A'a1ur, 'vla.Lakk.di 

- 679 302. 

K. V .R amanath an, 
S/u K.V.Visuanatha Iyer, 
Retired., Guard ''m 
S.Nr.13.5G2, .2/137, 
New Kalpathy P.0., 
Kalpathv, Peighat-6?8 003. 	 APPLICANT S 

..Contd./- 



[1.Krishnan, 
S/c ilavandy, Retired., 
Driver1Pi' Spi., 
5.No. P 1871, 
'Sal Niva' ThekkepErambu 
Puduppañiyenacn P.O., 
Palghat-678 733. 

T.P.Ba,iakrlehnan Nair, 
5/. C.Sekharan Nair, 
Retired, Guard 
S.No.1052.5, Mot.jthet 
fankurlssi P.O., tjia.. 
Markeral, Paighat-67C67. 

K.11.Kunchu, 

414 	S/a ManS.cken, Ratired., 
Driver let, 

446i, 
KaiJ.ingal House, 
Paruthl5u11j P.O.. 
Paighat-678 573. 

P .Reghavarkutty, 
SIt,  V.Pe 	, drna,ahh'n t'isir, 
Retired., Driver 	Spi. 
S.No,, p 6977 0  
Sarayi,Pudussary P.O., 
Paight-679 007. 

V .K.P.meirishr1•1,, 
S/o K.Sarikaran Nair, 
Retired., )rivEr 

N.6 P 7791, Arupuzhe 
Cheruvathur House, Peril 0.0. 
Pelghat-678 612. 

$<.P.Krishnan, 
Sankaran Neir,Ret

-
ired., 

Guard SB', 5.No.6766, 
Venkatesi.jara I13 am7  
P.O.Pampedi, Via. Tjruvjiaaia, 
Trichur Djstrjct-690 597. 

K.Vasu, S/c Kunjunny, 
Rtired.,, ê.rihunter 
S.N.. p 5301, Venkalathodi, 
Ilelepurém, O1evkkot P.O., 

bEcat-673 002. 

Kb 

() ( 	
16K 

kar 
K1kkar1i 
J.oiie p_ \V7 	j -i 

LORE 

S/o Raan, 
river 
8, 
nnath House, 
.0., NS.S.Engg. 
aigh.at-678 008. ••. -PPLICANTS. 

. . .Contd. I- 



. 54 ., 
K.Be]iakrj&.,nan Nair, 

420. 	S/c, .Govindan Neir, Driv3r 
S.No.P 7469, 

Thekkumcherod P.O., 
Vedekkum 'langalem, 
vie. flttappelam, Paighat Djst. 

P.K.Rarflachandrar' S/u Kannar, 

	

421 	Retired,, Guard tAT 
7192, A.angod Hous. 

Olavakkot, Palghet-7 

Kal.i, S/c, Kanren, 

	

422 	Retired., Guard TA 
S,T4.6121, Sri Narayenji 
Nileym, Algd, 
Olavakkot P.O., Palghef  

678 002. 

C.Krishnan, 5/0 Chupr, 

	

423 	Retired Ast, Guard. 
S.No.5333, Kalathjjj.ji 
Alrigdé, Olavakkot P.O., 
Palghait678 002. 

R,Kpjhc,, .No.676?, 
424. .Pcsst. Guard., Ramclan, 

Krishna Nivas, Alanqod, 
Olavakkot P.O, Plgh •  

C.J.Cc,91h0, S/o F.Coe1ho 

	

425 	Retira 0  Guard tf Spl 
1.0 

S,Nr.144g3, Chjnnmniai Street, 
Noorabéd, f'cd.anur_641 023, 
Cojrnbatore Dist. 

K.Dhanashu, 
Sb K.i.K.Gangaiya, Retired 

426. Driver 'Al. S.Nc,.P 6804 9  
147/n Anthonipurem P.O. 
Suramangelam_635 005 
Salem. 

K.mayen; S/c Kandu, 	 51.No,405 to 427 are 
427. Retired.., Guard(B), 	 applicants in O..62/93 

S.No.1218, Kozhan.gott5.l House, 
Atiiirka, P,O.endhjsov8 Saden, 
Perur, Plthat. 

R.Laxniaran, S/c, EeCRünqsajiy 
Naldu, Fetired., Shunter 42e. 	iesel,S.No.95-14 
No.5, Kearsi<are Streat, 
Erode...1 

V S.. APPLICArrs 
a .Contd./— 



6• 55 •P 

NSengodan, 
429, S/o Nenjeppa Gaunder, 

Retired1 Shunter, 
Loco, S,No, F 5250, 
East Thotlipalayem, 
Door No.431,'Kadachenur Ulilago 
Pallipalayam—. 

V,Perurnal I. 

430 	Venkatacamy NAidU, 
Retired, Goods Drjver,  
S,Nu. U 12. D.No.91 C, 
Leighbezeer, Surémangelm 
Main Road, Sa1em—a. 

V.Kumarasamy, S/a Jelappa 

431. 	Gounder, Retiredy Shunt:r, 
S,No. P 4433, No.119. 
lampe1ayam Post, Erotic.G. 

.5.VeIappan, S/o Segcda 

432, 	Gounder, Retired, Sh;rai'/ 
Locc, S.N. P42929  7/—'U, 
PuliamarathU Houae, 
Gsvirdanpaiayam, 

1811p2layam P.C., 2.rod-3. 

P,Kolandai Gdunder, 
433. 	s/o Palni fctindr, Retircd., 

Fireman ?, 3.No,P 5521  

Wadáodu, tE.rodt3-2. 

,Sengoda Gouncler, 
43• 	5/a  MarimuthuCounder, 

Retired., Firemen P, 
S.No.P 5041, P1empa.ayam, 

- Pudupelayam, Pariakadu, 
Pallipelsyam, Erode-6. 

S.\Jereclharaje [ludaliar, 
435. 	S/o Sundar Mudal.Lar, 

Retired., Assistant/Diesel, 
S.No. PTJ 10158 9  104/0 
Railway Colony, Erode-2. 

Gounder, 
Gounder, 

Driver 'C', 
No.Z16 1 Typ, 

olony, E:ode-2. 

4374 Retit'a 
\. 	%Y\N9', 1J 

Tmy, S/a R2masar1y t.aid 
.sst. Guard, 

6, 35, R9j6j11s 5tet., 
APPLICANTS 

.Co ntd. I- 

I 



o 56 ,. 

P.N.Balakrjehnan Neir, 
438. 	S/O Reman Pilla.., Ret.ired., 

Guard, .No.6966, 
flengalath House, 
Nedungottor, Shoranur, 
Pjri-579 121. 

K,Nareyanan, 
439 	Sb K.thnnemen, Retireii., 

Driver', S.No.%925, 
Karamerine Hjse. 
Vadanarnkurussi, P.O., 
Vedenam Rurusi, via.. 
Shcrarjur-1. 

M.Chinnan, S/b Reman, 
Retired.,Asst, Guerc!, 
S.No.7040, Menichithódi HoL, 
Nedungotur, Sh.rer-ur-i. 

T.Velukutty, S/c T.Nryarr 
Retired., Driver 'B', 
S.N..P 7Th, Thu'ekkattt). 
House, Nêdur.gottror,  
Shorenur-1, Paighet Cistric. 

K.V.Gopinethan, S/c Kurnaren, 
Retired.,, Asst. Guarc, 
S,No.1 5447, Kallozhi Vettath5di 
House, Peuthipre, Shorri,ir - 

679 121. 

R.Baleraman, 
5/0 K.Rijamennar Naidu, 
Retired,, Driver IPT Special, 
S.No.P 4660, Sastri Nogar, 
Railway Colony P.O., 
Erode. 

V, chu than, 
5/0 Venketaraman, Retired. 
Driver 	S.No.8221, 
Railway Colony, Erode. 

C.T.Hewett, S/c A.N. -4euett, 
Retired., Driver 'A' SpecIal, 
S.No. P: 2942, 278-H-Tpe, 
Railway Colony, Erode-. 

638 002. 

M.Chellappan, 
446. 

	

	S/a 1uthusamv Gounder, 
Retired, Driver'B' 
S.No.P 5774, 31, 
Thiruchengaodu Road, 
Pellipaloyam, Erode, 

SI,No.428 to 442 are 
pp1icetits in 0d.63/93 

... PPLICANTS. 

I' 



D.D,Rozarje, 

447 	
5/0 P.D,Rozario, 
Retired., Drivir tA 
Specia', S.No,P 3029, 
30 , Sastri Nagar, 
Erode. 

K.1erimuthu, 
s/0 Keruppanne Gourider, 

44 . Rtired, Driver 'P' 
S,No. P 53331  N,362  
Kasipal'jarn, 
Pnnadurei Street, Eroc. 

KPa1aniappen, 
44 	S/a IKaruppannan, Retired., 

ssistent Guard, S,No.?E5, 
9 Sadayan Palcyam Road, 
Sasthri Naoar, Erode. 

tJ,Ramasamy, 

450 	,0 Velappe Gthurdr,  
Retired,, Loco Shunter,  
S.No.4919, Pallipalyant, 
Alampalajam,P.O., Ede, 

P.Kandaemy, 

451 	S/ Paramasiva Gounder, 
Retircu., Shunter, 
S,No,P 94051  1k.422, 
ierripalyern, .Pallipel.eyarn, 

Erode. 

C.Paleniappan, 

	

452. 	5/a  Chinnathambi, Retired., 
Shunter, S.No,4379, 
East Thollipalayam, 
S.P.B.Iill Colony, 
Erode. 

M.Dakshinamoorthy, 

	

453, 	5/0 (laniokam, Reti2U., 
Driver 'B'., S.Jo. p 95119  
Kumaramanq8lem P.O., 
Thuthiputtu Pjn.-635 811. 
mbur (N..A.D1st). 

454. 
N.Balakrishnan, 
S'/o 11.Narasimhan, Retired., 

S.No.12519, 
41B Flat, 

south Pver'je, 
Tvçid4 r, Madras-.600 U41. 

Jan, Retired.,. 
rd,. 5.No,1473, 
Street, 

ar, Railwa,' Co3.or' 0 .0, 
1I APPLICANTS 
.. .Contd.j— 



I 

..58.. 

P.S.Sanjeevs Reo, 

456, 5/a  P.N.Sarvthne Rae, 
RetiredT, Guard '' Special, 
5,No.12522, 8.309  
Housing Unit, Periyar Nagr3r, 
Erode-638 001. 

.Sjbdul Jabber, 
457. Since deceased by Legal Repr9sentetive, 

Smt.Heerajan, 67, 
Kovalan Street, Teachers Cr'.ny. 
ERODE - II. 

R.Nerasjrnhar,  
S/o N.Rengasamy N'idu, 
Retired., Driver 	Sp.: 
S.!z, P6978, Shestri Nqar,  
Kamaraj Street, Erode. 

R.Thangevelu, 
S/o P.Rengeserny, Ret1iii, 
Guard 11', S,No.10918.. 
498, Igrahera Strset.; 
Erode-638 001. 

K. Palenianpan, 
S/c' Kendappa Gounder, 
Retired., DrivEr 51, 

S.No. PTJ 10070, Dr4 No.10/11. 
KR-PD Rbd, Karunkern Nedu, 
Pallipa]eyam, Erode--638 G6. 

n.JarnE3, S/3 i.Frn!<!esuE' Dj1j, 

46. 	Retired., Driver 'I 	Sp1.. 
S.No. p 2819, B/13 Jee'..e 
Rangeth Palayam Post, 
Erode-638 009. 

.Karuppannan, 
S/n ppji Gounder, Retired., 
Shunter, S.No. p  5121 9  
0dappIli, Pallipelayem, 
Erode-6. 

N.Sengodan, S/c NalIa Gounder, 	51,Nos.443 to 463 are 
Retired., Shunter, S.No. P 5295, 	applicants in 0..64/93 
Last Tholliye Palayarn, 
Kadachenallur Post, 
Lrode-6. 	 ••• APPLICNT5 

...Contd./— 



u, 39 •. 

K.K.Krishna Iyer, 
. S/u K.Krihna Iyer, 
Retired., GuarJ/A Spi, 
S,No.13745, Chembei Village 
P.O*- , Ksttayi, Palakked, 
Pin 678 572. 

II. Veemban, 
S/o t1,Nakelan, Retired., 
Lco Shunter, S.Ii..P 5329, 
Mullathody House, 
Karianr.iode,P. 
Palekkcd Distri.t. 

C,Gangadharafl NaIr, 
5/0 K.Kunhen Nambiar, 
Retired,, Pssistani Luari, 
S.No.I864, Lakshmi .'i'Jas, 
P.O .PuthiperiyirBrn, 
'Peighat, Pin-67 733• 

G,Parasurarnafl. 
. 

5/0 P.Gopai Pillai, 
Rètied., Driver 'B', 
S.No.P 30671 S aiasuithi N;s 
Rayappen Street, P.3. 
Thahsmaflgalam, 'alghat- 

678 102. 

C .Nereyanefl, 
s/o A,Chcncu, Retired., 

	

468, 	Driver A', S.Nc.P 74799 
tLéela Nives', P.O.. 
Pudupp8riyaram 
Palghat-678 733. 

K,Raghavan, 
S/c M.Krishnan, 

	

469. 	Retired., Driver Pb 1 
Slb 5.No. P 2400, 
riullarithodi House, 
Karinhgode, P.O. 
(Kottayi, Palghat-674 572). 

P.K.Sjvasankarafl, 

	

47r. 	5/c P.C.Krishnan, Retired., 
Guard, S.No,14108, 

-D'Vlffvm* ~%qr~yana 
P.O ukulangera t 

House, 
676 642. 

J .C1fmberam, 
(*( apathy Pillai, 

L 	Ret).rteci,, Guard S.No.14117, 
Road, Lalapet -.Oa. 

\v 	r'iJ? Dist., Tami). Nedu, 

'LÔPE pE39 05, 
'•. APPLICANTS 

fu 



/ 

0 

T.R.Unnikrishflefl NambieT, 

472 	S/o Reman Nembiar, Retired., 
Guard 8'm 5,N..97911  

Abhilsh, Ravipuram , 
Kochi-1 . 

K.V.Saràs'Jathi Amme, 

473 	J/o Late K.Balakrishna Menon, 
Retired.., Driver, 
SNo,P 3512, Kallazhi Houee, 
Pudussery, Cheruthuruth,. 

A.Kunhikrisineii 
S/o P.K.Sankeran tir, 
Retired., 	' Gra9 
S.Nij.9615, Krishna. Viha P.O., 
ParuthipUlli, Palghat 

I%.Marimuthu, 
a/s M.P.r.gamuthu Naicl<r, 
9etired, 'A1  Spi., 
5,No. P 3574, 10, 
Dhenalakshmi I11811, 
Kumaran Street, 
Kavurigal Palayem, Eade-3. 

I1.Natesen, 
S/o Muthusarny Gounder, 
Retired, Drive' tA SpI.. 
S.N.. P 4369, P.C. 1612, 
I,C.Poltce .Quarter8, 
Dhafl,dndhiri Negaip 
Ponciicherry. 

G.KJbdul Sathat, 
5/c G.Khader Badsha Sahib, 
Retired Guard 'Pu' .Spl. 
S.Ns. 11786, 17 Syed 
Jalal Khan Street, Fort, 
Salem, Pin 636 001. 

478, R.Ramasamy, 
S/.Chint-iake.aaVafl, Retired., 
Driver 	S.No. J/M 1297, 
176, MandBpg Veethi, 
Erode—I. 

479,. M.Ibrahim Khn, 
S/c E. Ilohamed Khan, 
Retir'd., DrIver 'I•, 
S,Ns. P 3028, L 2492  
Shamshad Manzii, Perear Naar, 
Exude—I. 

No,464 to 474 	are 
plicants in 0.I.65/93. 

,.• APPLiCANTS 
.. Contd./ 

II! 



,. 61 .., 

4flU. L.Marud8ppan, 
.S/o L:kshmaneri,.Retired.j 
Oieel hunter Se No.V485, 
9 3, Thru VbK.Street, 
Kol1ampa1yarn, Erade-2. 

481, C.Davld, S/n D.Gabriel, 
Retired., Driver 'A' grade, 
S1 No. P 229, 223, 
Sasthri Nagar, Sedaian 
PalayerTi Road, Erode•-2. 

C.ubrananian, 
S/c A Cninrreppen, 
Retired., Guard 
Spi,, S.No, 12327, Plot 31. 
16th Averue, Benu Nage', 
Ambathur, Medrae-600 

C.Irokiasarny, 
S/o P.Chi.nnappan, Petird., 
Driv3r 'A' 5,Nc. P 2195, 
D.No,77, New Street, 
Eroe-1. 

K.Palaniappart, 
S/e Kaappa 1iuder, 
Retired., Driver tAt, 

S.Nr. P 7882. 
Alava Gbunder Kdu, 
Meniafl:Jr, Salem—I0. 

C.Rengasamy, 
S/e R,Chlnriasamy Nai, 
Retired., Driver A' Spi. 
S.N. p 2831, 32, 
Ghosethcttam, Udunialpet, 
Pjn-642 126. 

486. S.Abdul Kereern, 
S/c Sheik Jerneludeen, 
Retired., Driver IAT Spi. 
S.No P 2851 30 Burrah 

Mount Road, 
e: ~ e-0-09-, =--;V2Mw14 	2 

~447. 	crk  
JS/ RN 

' 	 tetir4d 

*\ \ 	3hju'bS 

-.-------, * 4 
B.amanic kern, 

/o Late K..Anthonysamy, 
Retired.,, Driver 13?, 
S.No. P 3105, 0.Nc.5 
asthri Nagar, Pillayar Yi1 

Street, Erode. 

.1.No.475 to 487 are 
applicants in C..66/93. 

.•.. APPLICANTS. 
.C4ntd. 1- 

idarajalu, 

IL
ayanasemy Naidu, 
Driver 'A' Spl. 

661, 51 North St;'ezt, 
nam, Kumbakor.am, 
03. 



489 	Kannpnl, 
je KSinoden2  

Retired., Driver '' Spi. 
5.No, P 6826, 
Meligal Natesen Stores, 
N3dar Medu, Poonthrai Road, 
Erode. 

A.pyalakshmi, 
I/o Late P.ngamuthu, 
Retired., Orive' 
S.No.P 2904, No.27. 
Pi1li>ar Koil Strert, 
Sengliandapuram, 
Tiruchiiappalii. 

G.Philandam, 
U/a Late T.Govindo,R€tit., 
Driver '' Spi., sb.nor 46E5, 
No74, Vandikar.thottarn, 
Kol] arpalayam, Eicoe-?.. 

R.aya, W/d Late V. 
Rama1inarn, Retired., 
Driver 'hT Spi., 
5,N. P 37891  ED 2E 
tHI Type, Railway Colony, 
Erode, 

Dharialakshmi, 
W/n Let 
Retired,, Driver 
Spi. S.No,P 2895, 
ED 352 B, Railway Colony P.C., 
Erode, 

Parvathi &kthivel, 
U/a Late M. SakthiVel, Retired,, 
Diesel ss1stffl1t, 
S,No. 3/tl 6481  422 H 
Railway Colony, Erode. 

Nallarnrnal, 
W/o Late C.Tholasieppefl, 
Retired., Driver 101, 
S.No. p 6579, 29, 
Kumaran Street, 
Kollampaliyarn, Erode, 

496, K,Lakehrni, 
U/n Late K,Raja, Retired1, 
Driver ICt, SNa. '3 22, 
212 F Railway Colony, 
Erode. 

.. APPI...ICANTS. 
. ,Contd./— 

I' 



,. 63 .. 

497. Sampoornam, 
/o Late P'.Arurnugham, 

Retired., Driver 1A', 
J/fl 818, 

ED 194 D, Railway Colony, 
Erode. 

498. S.Geeja Be* 
Wjo Late M,1anesan, 

*t Driver 	Spi., 
S.No. P 2894, D.N.16, 
Lenin Street Church Nerj., 
Railway Colony P., 
Erode1  

499, Pappa, 
J/. Late K.Krjshnan, 
Retired., Driver 
S.No, p 79459  
Mooppaner Street, 
Old Surernangalein, 
&1ern-636 005 

PaM.Rfoki8semy, 
S/c R.Muthu, Retirod., 
Driver 'V Spi,, 
S.,No, p 17182  No,752, 
5th Mein, 8th Cross, 
f1.C.Layout, Vijayanagar, 
Bangelnre-40. 

•N.Marappa Dasary, 
S/c Narayenv !38sery 
Fetired., Driver 
S:Nt,P 90839  V3/48, 
Peria klec1agampatti, 
Vie., Danishpet R.S., 
Omaiur T.K., Salem District. 

1Jn.68 to 499 are 
3ppL 4 chrIt in O.A.67/93. 

502, Pushpavalli, 
WIo Late V.R.VeJuernv;  Retired,, 
Diesel ssistent, 
5,No. J/M 12421  D.No,64, 
Vavooce Street, 
Kollampalayam, Erode.-2. 

 

tc>'Driver "3', 
7S.N:oiVs&,\\D.1 i F/3 No.  

( EX%éVj' aan Colony. 
Susi4urr3, T2rLppur. 

I 
K?.Antofly,'/ 

\ \. S/o' V-Jai, Refired., 
\ti.ad',p1., S.No. 15212, 

4
179O-EO - Colony, 
NeirFairlends, 
Salern-636 016. ••• FPLICANT5 

0. .Contd. I-. 



505. 

506, 

507. 

508, 

., 64 sa 

\.Krishnesuamy Naidu, 
Sit N.A'runanatha Neidu. 
Retired., 6pi. Grade Guard, 
S,No,14310, Kendampathy PLt 
Salem-636 005, 

P. K.Su]Jschsna, 
W/ K..Parenrnswsran, 
Retired., Driver 10,, 
S,No,P4800, ED 397 B, 
Railuy Colony P.O., 
Erode-2, 

P J .R RrTl8fl, 
S/t A.Peththcrena Iyer, 
Retired.., Guard tat, 

S.Nc15243, DhsnalekshrnL .11ifl, 
Upstairs, Near Tempi 
Subramenie Neor, Fsaler'iS, 

K.S .George, 
S/c K,Simpson, Retired,, 
Pasenyer Guard, 
S.No,13413. Plot No.42. 
;OUSB N.,157 A, 
7h5.ruiakav&r:danur, 
Salem-.66 005. 

R • Vankate ewarag, 
.S/o N.,RRmMmirthrIl, Reirud., 
Guard 'k', S,No. 15853. 
5/137, rdhkr 
Jagir rAmmapaleyam  P.O., 
Selem-5, 

C.Fongia Gownder, 
/o Chinriappe Gownder, 

Retired., Lscc Shunter, 
S,N.e. P 4374, Pens Mottur, 
JagirAmmapalayam P.O., 
Salem-2. 

K.S .Somasundaram, 
S/0 K.K.Subha Rathinam Iyer, 
Retired Euard '' Spi, 
S.Ni,6711, No,75, 
Vinsyakar IKoil 3rd SLreet, 
floolapalayem, Erode-2. 

Julia, W/o Late S.Baçjgyesamy, 
Retired. D:rjjerATS,pi,. 
S.It.P 3261, 3/1 South UkKedm)  
Coimbatore, 

513. K.Kandas8my, S/c Kai.L!ppar1n8r, 
Retired.,' P¼sal.stent  Guard, 
5No.161C, 0daikirathuputhur, 
Raniadevam P.O., Ramadevan Village t  
via,Kandanpalaysin, Narrakka1 Taluk, 
Salem District. .•...It  APPLICANTS 

, . . .,Contd/- 



S.Koselai Chandra, 
U,0 T.S,SwQminathan (iato), 
Retired., Guard 'A' Spi., 
S.No.7619, ED 353 A, 
Railuy Colony P.O., 
Erode-2. 

.P.Plarnelu, 
w/0. Late f1.Palantappen, 
Retired., Driver 	' 
Spi. S.Nn,P 2893, B 1P 
JeeveNcr, Rengomparr 
Erode-. 

516. C.V.Narayanan, 
5/o C.V.Krishnan, Retired., 
Guard tAt 5.No.32831 
Mythri, South Sezar, 

- 	 Payyennur. 	 - 

517. Smt. R.K.Parvthi, 
U/c Late K.S.Ranosai:' 
Retired., Guard rAI pL 
S,No. EA 1124,.Ela.yo tteet, 
Subremanici Ngar, 5.alern. 

sia. 'f..Regupathy, 
S/c S.VT ravei, Retired., 
Driver 	Spi., C.14, 
Kannan Negar, V.0.C.Nagar 
Post, Thhjavr-613 007. 

R.Mahabookhan, 
S/c A.Rahimankhan, Retired., 
Driver 'A' Spi., 
S,No,P 30533, No.82, 
Rengañagar, Suraniangalam, 
Salem-5. 

f1,Chinnu, 5/0 M.flechery, 
Retired., Driver 'A' 
5.N. P 2815, D.No.26, 
6th Dharma Nagar, 
Suremertgalam, Selem-5. 

ü1No.00 to 517 are 
pp1icents •tr O.A.68/93 

521. A,AbduI Wahab, 
5/0 5.rl.Abdul Azeez 

Driver 'A'Spl., 
1, No.101, 

ar t 
wa?~ 61 ar Road, 

r n-636 005. 

*2115, 
o Kh4D 1ohiden, Retired., 

3Te 	'5treot, Old 
SU'! arigalam, Salern-66 J05, 	 • •...APPLICANT5 



. 	66.. 

f1.Rama6any, 
S/c furusamy R.etiré'd., 
Shunte'(Locc), S. SPTJ 111196, 

Eer.yar Stet- Old 
Suramengelam, .Salem-5. 

K,Pelani, S/o Kolendai, 
Retired, Luco Shunter, 
S.No 4 P 5256 0  5/89 

- anna Nagar,, Jagir ArnTiapaleyam3  
P.O., Salem-636 302. 

525. 'K.Gcvindasany, 
S/u Kendasamy Nicker, 
Retired., Loco Shur.er, 
tBl y S,No.'P .9477, 
DN..21, Dhermanar 
3rd Street, Salem...5. 	. 

526. K.Ram.akrihnan, S/c P<uppa, 
Retired., Driver 'A' 
S%Ni,P 2764, /85, 
Lekshumi 111am, Jgir 
mmapalayem P.O., e1et-2. 

. 	M,Annarna1i, s/o 	fthu, 

	

52" 	Retired., Driver 4. 

	

' 	S.No. P 5192 7  1).N!4, 
PariyaV Street, O1d 
Surarnanqelani. Sa1.em-. 

Periannan S.,, 

528 Sb r:er3ryn, 
First:Fireman, ,S.No.P 745, 
151  1Lar±!..amn:an Str36-t. 
SolamT.allem, Salem-5e 

P,Subramani, 
• S'/o riieni Gounder, Retiree., 

.529. Lo.Shunter 'B', 	• 
St'J6 P 7455, i1lár Street, 
Solempallam, Salern-5. 

1..Arumugam, S/s I1arppa G.onder, 

	

$30 	Retired., Shunter '8', 
$,No. P 80781  A/65 Keel'Stroet, • 

. AriyagoundBr Patti, 
Suremanqalam P.O., 

fLChe]1akarinu, 
.531. S/ 1UflUSBrT1y, Retired., 

Lccô Shunter '8', 
S.No.P 794, 8 39;  bBk (if 
the Ram Theote, 
Suramangeierri, . 	. 

, Salem_.5. 



. 67.. 
P.Jaqanethen, 

532 	S/c R.D.Pcnniya, Retired 
Driver 'A', S.No.5551, 
D.No.50, Munléppan 5tret, 
Kichipelayem P.O., 
Selëm-5. 

A. Perumal, 
533 	S/o B.Hanumari Retired., 

Loco Shunter tel, 

S.Ni. p 80791  131 A, 
R9iiwy Colony, a1.c?? 
Salem-5. 

R .Pimn,asi, 
534. 	S/C K.Raman, Retitc1., 

Driver IAI  Spi. 
S.No, .PTJ 10057, D.No.81, 
A Masque Street, 
OldSuramanqelarn, Saler,  
Pjn. 636 C05. 

V. Kandasuarny, 
535, 	S/c Vellalys r,oLflJe3.' 

Reti"ed., Asstt. (ueri;  
S.No.7246, Thjr'jrnagal 
D.No.13., BcdipaIckBIl Pett, 
Salem-5. 

Ye sod a, 

	

536. 	W/a Lace T.5.Sripivepr, 
Retired.,, Driver At  spi, 
S.No. P 1e46, 10 Nehru Street. 
Old SuranangbIrn, Saicm. 

3enaki Thailanmal, 

	

537, 	tL/o Late A Arjunsn, Retired., 
Driver 'B',S,No.P 3060, 
4/248 A 0  Bharathi Nagar, 
agir Ammapalayam P.O., 
S1em-2, 

P.V .Pachamuthu, 

	

538. 	Sfo P.Uelusamy1, Rc.tired., 
Guard 'A' Spi,,  S.N...1223, 
386, Sakthy Vinayagar Koil 
Street, P.onthurai Road, 

jNr,518 to 537 are 
applicants in O.. 
No.69/93. 

Retired, 

3, 36, 
, AlaqepL:rem, 

J.V-enKaZe S an, 
Retired4, 

DTjer'A' Spi., Lwo. p 3052, 
P1.t No.8/2, lInd Cross Street, 
?rithiiipakkam, Ambetbor, 
iIadras-53. 

V 
.•. APPLICANTS 
.. .Contd./— 



- 	 •O 62.,. 

R,Thirumalai, 
541 	Represented by Lokanayaki. 

as Guardi8n, 
S/o R.Renga.samy !'JeIdu, 
Retired., Driver 	Spi. 
SNu p 28641f  2 A North 
Vellal8i Street, 
Pandama6ga1am, Woriver,  
T.iruchy-.620 003, 

NAnthonv, 
542 	S/s L.fIathaiairnutIiu1  

Retired., Driver A $ 
Spi. S.No.3030, Ni. 5101,  

NetajiRoed, [iarapaiarr 
Erode-2, 

 

 

 

Savarinayeqarn F., 	 L,of3S to 543 are applicants 
S/n Arokjarn Recited., 	1n U.M,N.70/93, 
Assi6taflt Guard, 
S,N', 71220  West 
Ilarianàthapurarn, 
Dindlgal-6. 

VAchuthari Nair, 
S/m-.P.Naraynari rai', 
Retired Guard tP Special, 
S.No,7628 5/1584 tnu9rnh1 , 
Asokapurem, Cli.wt-673 Ct.1. 

T,KunMrsrpn.. 
S/ui Narayenen Nambir, 
Retired.. Guard 1 8 1  
S,N.,6302, Kuttiyil House, 
P,0.Fleladj-673 522, 

- 11.Vjsw6natha, 
546. &/o K.Bclakrishnen Nair, 

Retired., Guard 'A' Spi. 
S,No.15164, HNo,1/4599, 
ht Asuath1t East Nadakavu, 
Cal icut-6. 

T.P.Padmanabhan Nair, 
547, S/c T.V.Appu Nair, Retjred, 

Guard tAt,  S.Nc.1937, 
Usha 11atdir, P.O.Flankavu9  
Calicut-673 007. 

K.Krishnankutty Nair, 
54 •  &/o Unjchathan Nair, 

Retired,, Guard '8'
N  S,..15029  Vadakkeyil 

P.O. 1v1.I.EaKunriemanqa.L6rn, 
Calj.cut, 	 ... PPLICArJTS 

V 



V.Raghevsn Nair, 

549. 	5,'c. Gvindan Nair, 
Retired., Brekesnian, 
S.Nc.3024, Raghva Nives, 
Chiramangelam, P.O.NeJive, 
Perappanangedi, l'laleber. 

U.K. Bheskeran, 
5/c U.K.'ielu, ReLired., 
Guard ?Pt Spi,, 5.Nq.'62", 
Urpekendy Hoüs, 

—6i6 3(i2. 

K.C.G"1ndi1Nair, 
S/s.C.Raman Nair, RetrE.. 
Drive.r IB?, 	718, 
Edseth House, 
P.OsThalékulathur, 
Cal Icut — 673 317. 

x.r.hendukutty, 
Sb K.Chekku Reird,, 
Asst.Gueid, I .N.4 161, 
Koyirnekandy Hcus', 
P.U.Elathur, Ce3'.it.u..- 

73 3U. 

r.suhrdrrer1an, 
S/u P,1upda, Retrei., 
Guard 'Ps' S.F.. GP 
Neni:en I;UtCE 

Ne8r Water Tank, 
P.O.Puhiyei, 

673 C04. 

K,K.Parariieswaran Nair, 
5/0 P. K. Ejuaren Ncr, 
Retirea., Brake srnen, 
S.Nr.1460, Kulenge, 
P.O.Lakkidi, Palgh. 

A.f4chuthen, 	 51.No.544 to 555 are 
555 	'' 	 appliccnts in O.F.71/93. 

Retired,, Guard 'b', 
5.Nc. U 144, Srevelsan, 
tienkere P.O., Pe..ghet - 

67$ 613. 

, 
,Solsrncn, Rtre1., 

No,P 6819, 
K.C.R,ed, 
Nlj Fcei, 

009. ... APPLILANTS. 
,Contd./— 



, 70 • 

. K.ttieppen, 
5/0 Kelieppa Gounder, 
Retired Shunter 'B', 
S,No.P 6453, D1No110 
Arupru Melee near, 
peipess Road, 
Poondurai Road, 
E:oe-2. 

M.Zulekhabi, 

558 	
U/s Late 5.K.Syd 
Retired., Driver I8, 
5,No.Pi3 10125, L,268, 
reriyer Neger, H.in 
Erode-636 001 

S.runeche1em, 
550. 	S/c A .Subie P..11ei 

Retired., Guard 
Spi. S.No,8995, D.Nc/7, 
New Street Lane, 
Tr.chirepelly, c.t.,.€.3 ou. 

N.P.\laáivclu, 
560 	S/s.SflfltJSPflY. Reti:., 

* 	Driver TB', s:wc,u/? 
Ntchipe1ayem, •L.Puthur(P.0)' 
Erode-638 002. 

C. 7asup ethy, 

561 	T,Chinnararny Desikei', 
Retired.,Guar ff41, 

S.No.12152, 73, Kosemads Stre2t, 
Tiruv.ennemelei c.u., 
Tirüvannarelei, N.P.Distrlct, 
Pj-606 601. 

rl.H.Abdulrehirneri, 
562. 	5/ri Mahamrned Hussein, 

Retired., Driver 
5.No,P 2294, Manrerku1srn, 
Near Indian OV sas Bank, 
Tiruchirappelly-620 020. 

K.Netchimuthu, 
56i.. 	5/0 Keruppan, Retired., 

ssistent Guard, • 	 • 
5.No.7118, Periesamy House, 
Paleriepuram, FIve R5oá, 
Karur, Tiruchy 01st. 

 

M..Pau1raj, 

564• 
	MVedharieyejem,' 	 ••• 

Guard 1 8 1 , ( Retired), 
5.No.13856, Arul 111am, 
117, Ceuvery Naçsr; 
Kulitalel, Tiruchy-53104. S.. RPPLICATS 

r 	 •,.Contd./- 



. 71 .. 
11 .Devanathar, 

5 	/o P,MeenakshisundarEim, 
!:etired., Guard 	Spi., 
-.No10438, No222, 
eriin Street, Railway Cclony 

01, £rdo..2, 

/o PtSwamjetha Pi1lai 
etired., Cuard ¶pl., 
No,143261  No25, 

th Cross, Paramasisp;irii 
Lelgudi, THchy Distti,t 

pin-621 69",  

.LSrinivasen c  
• Efo R,\Jenkatarame lyol. 

ëtired Guarc 	Spi. 
.No9456 No,1, 

mbedkar oad, 
ruvanesUeri Naqr, 

- 	L[vlerimuthu, 
I,; 	o \Jenkttucns1am T. 

Wetired, Driver F. 

.Nr,P 3 4G9 f Kaiikdu, 
trelur Pcst, Salem District. 

i.Periasamy, S/o Ell3ppsn. 
ctired, As-st. Guard, 
.No.i54b, Avinashi, 

: - - 	jmr..e District. 

.Ragpthama Ra, 
/o X.Kupu Rea, Retired., 
Guard W. SNo.10694, 
PIt Nci8G, Flat Nc93, 
Calyen Nager, Sanjiva fleddy 
egEr P.O., Hyderebad500 038, 

ohan t  
haraklu 

' 	r?ç.\) r I ye r ht b p1 
I, 	 372, 
; 	Street, 

ç m 	005. 

stent, 
ammankollS- Let, 

555 005, 

ai,No556 to 570 are 
applicants in 0,62/93, 

R,Moriemmal, u asan, V?etjiüd., 

,, PLJNTS. 
nna Street, 	

..jntd. 
Salem-S1 
V 



I1f' 
. • (L 	•. 

K. H .R ah ime, 
U/rn Late C.Negasunderai, 

574. 	Retied Diesel Assistant 
- 	S,No,J/tl 497, 30, NehrutrCet, 

Old Sjramen.alam, Salem-S. 

K'-ishnernmel, - 
575 	We Late Konthan, 

Retired,, &ssistant tuard, 
S.No.6O5, D1No,5, f1eieeh 
Street, Old SurannalaP, 
Salem-i. 

Ceteerene, 
576. 	U/n Late D.K.Pcte:, 

Retired., Driver 
Speia1, S,NoP 1796, 
130 iFnthonispuram, 
Suramangalain, Salc. 

N.(".palasamy, 
5/. tJaraynasamy Fju) 

T?, 	Retired., Guard, 
5No.13OflE', HG 338 
Hnisin6 Unit, Annaiar, 
Trichy-620 01. 

Nm Kuppn 
5/c Narcyana Naiker, 

''' 	Retired., Firemen, 
S,No. 94291  

Siv•athpuram P.O., 
Salem, Pin,636 307, 

Rvindamrnalt  
U/n Late Khrumugarn, 
Retired., II Firemrn, 
S.ft.7 PTJ 174491  

mmapaleyam, Salem. 

51.N..571 to 579 are 
applicants in 0Jt.73/3 

P'tarayee Frnmel, 
W:/o  Late R.ThangamutflU, 
Retired., Driver IBt Grade, 
S.No, P 9437, 60 2, 33f, 
S.K.C.RVad, Erode-638 C09. 

Kousalye,' 
U/ri Late C 0 Ponnusemy, 
Retired., Guard ut1, 

Spi. S,No,153139  30, 
LIC Nagar, M.&lepala'/m L 

Erode-2. 

.j, Pttf1
CMAd ... 



.5E2. 

583. 

594. 

E,Rsmen, S/o E.Serrii 
Retired., Djver 10 
5.No. P:4242, Edethottathil 
House-, P,0,KadBllfldi NByaram 
Maler5puram 'Distflct, 
.Pin-676 312, Kerale. 

K,Raman,S/. Chndu, 
RetirOd,, ,First Firurnan, 
5.1Jo. P 7147, Vakeeri. 
ileethal House, P.0-, 
Pa]..ath, (vie)Kakkodi. 
Pin - 673 611, 

,K.5;dicchc1am, 

Cid Nidamanoaia*, 	 ai..No.sso to 584 are 
Nidemangalam P_O. 	 3pp1icants in O.F.74/93.. 

L.Vasudevai Nair, 
S/s N.Gopelan kT&ir, Retir1 
Gjard 'h', 5.Nr,'719 
So1h.aIeyam, C/ 	tat3n 

vlaster, Vaniyamha1ai ..i1., 
Ma1urar Djatrjrt, 
Ptn - .679 339. 

P't.Kutty 1a1u, 

586. 	Sb L€-te i.R.ankaran, 
Retired., Drivo, 
S.No.5707, iviadathil House, 
Erarn*!11dn Vcyel, P.O. 
rakinar, Kozhikode, 

Pin 	028 (Stpff 

M.Schuthan Nair, 
58. 	.5/. M.Krishnan Nair, 

Retired., Guard, 'Fi', 
Kariyatkuni House, 
Narakode, P.O.Keezhariyoor, 
Kozhlkode - 673 324. 

'• 	K.N.ankunni Menon, 	 S1,No.585 to 588 are 
S/n V.Medhava Menon, 	 ap1ic,ants in 0..75/93. 
Retired., Driver I$I 

S.Np. 6966, Rohini'Jihar, 
- .4]hottipedi, Pin-676 319, 

,P.r-p'panangadi, Malapurern 
7 	 District. 

J 	-.,-• 

P59 
Kutta 

5/. P.Rr 
- -Fireman)" 

P. kked&iá 

, Retired.) 
S.Nn.P 5177, 

h House, 
lur, 

•••. PPPLICANTS. 
Ccntd/ 



L
VV V 	

V 	

•V 	

V 

V 	
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74  

59 	U/oLae'.f1.Thenan, 	
S1,No589,& 590 are eppliCebta 

V 
V 	Retired., Loca Shunter, 	

in 	,./ 	
V 

V 

S.t'.P B13, 	
V 

V 
tdhikerimaneme1 House 

V r.OJriyallur - 673 34. 	. 	
V 

V 	
t.K.Velayudhen, 	 V 

591 	Retired., Shunter/CHTS.,. V 	

V 	
V 

V r.uzhithottu Parernbi, 	
V 

V 	East of Cemethori Road, 	 V 	

V 

Cochin • 13. 	 .• 	

V 

V 	
P.M.Kumaran, 	 5I.No.591 & 592 are applicants 

	

57 	Retired., Driver, 	 in 0.li.77/93. 	 V 

Southern Railway, 	 V V 

Puzhekksl House s  
V 	 ('ludappalore, (Via) 

1athure, Paighat District.. 	 - 

M.Mcses, 	V 	

V 	 V 	
V 

Retirari 	Cra o/Gj,. 'd/i?i.uI, 	 V  

Methai College, 
V 	 Mernmeth Vayel. 	 V 	 V 	

V 	 V 

	

- 	Patteth3Ilsm, Q'jiloii. 	
V 	

V V
• 

	

- 	Vnari, 	

V 

Rotiro.., Driver tBt/QLN. 
594 V Kermalayem, 	 V 	 V 

Pattathenam, Quilon. 	
V 	

V 

P.I'lercita 	 Si.No.593 to 595 are 

	

V 	J/o Late hri Dominic Sebistien, applióants in O.I,76/3. 
V  Retired., Driver 

- 	Pathan Paramba, 
Near Tr3nspnrt Office, 

V Quilon 	 V 	
• 	 V 

V 	 f'l.K.Ganesepi, . 	 V 

S/i M.N.Krishnamourthy, 
29, Ramanujarn Street, 	• 	

- 	 V 

Kell'jkuzhi, Tiicy• 20, 	
V 

Retired 6uar/Special Gra, 
Southern Railway. 	 V 

	

-- 	r1.M..Thangaj'raQasem,

59-? 

	 V 
V 	 V 	

• 	 V 	 • 	
V 

V 	
Sb Ilichel, 2 k/4—, 	 . 
First Street, 
Anrisi Nager, Malligaipuram, 	

V 

Trichy-1., RV etired Driver 	' 	 V 

Grade, Southern Railway. 	
V 

V 	tI.Vincent, 	 ,•• 	V 

	

59• 	
Sb 1,J.FmbrRse, 	 V:. 

27, Poonthottam, V  
Kemr's Town, Trichy, 
Retired Guard/Special b Srade, 	 V 

Suthern Railway. 	V 	 •. $PPLICANTS. 
V 	 ...Contd./— 



V.Subramanian 
59 	S,o E."enkatraman, 

21, Thondaman Colony,. 
Met3r Factory Road, 
K,K.Nagar Post, 
Trichy-21. Retired 
Passenger Guard, 
G.Reilway. 

.1ntony, 
600, 	Sb Sovrimuthu Pili.ai, 

41, MFilliyapurant, 
fVlain Read, Trichy-1. 
Retired., Shunter 181  C:de, 
Southern Railway. 

R .Gopalan, 

601 	D.Ra1iia03ridran 
125, Mqriemmri Koi). Seet., 
Penmalipatty, to2der ROCK, 
Trichy-4. Retired. 
Passenger Guard, ouehrn 
Railway, 

1.K.Srinivas3n, 

662 	/o T.U.Kr1shnsn/, 
1311  East Chittrs Street, 

irargem P.O., Trichy, 
Retired Gd/S1eciJ 
Crade, Southern Raiiw&y. 

R,iagarsamy, 

63 	S/o RengeEamv Naidu, 
328/89  Railway Coioiy, 
Trichy.-20, Retired Lico 
Shunter 	Grade, 
Southern Railway. 
(Trichy. Division). 

11,Issac Chelliah, 
604, 	S/o 5.11anuei.(late), 

Reti"ed 	G.Iedb Guard, 
Southern Railway, 19, 
Keela K.sa Street, 
Beemanegar, T.richy-1. 

S.M.Kasim, 
605 	S/c Sheik Iviasthan 

39B'4—E, Innamthar 

Retired Driveil, 
.( 	ade,S iitherri Ralia,. 

nd 	5/0 aqa PillaL, 
6Gen4 	

N
aarSt:E2i., 

, 

	

	 Tiicty-17, 
RetirØi.D'ver/8 G:acie, 

\ &aui ,tn4'eilway. 
APPLICANTS 

..Contd./— 



.. 76 •. 

E,Abdul Rezak, 
S/o Mohmed Esuff, 
55, 11colakollei Street, 
Terirvjr Poet, Trichy-17, 
Retired Shunter/B Grede, 
Southern Railway. 

I.Innesimuthu, 
5/a  Irir,esimuthu, 
Kalkothen'r Villcge, 
Purothavkudj Post-621 32 
Iinga KLchl, Trichy D3.t:it 
Retired Driver! B fra, 
Southern Rei1iay'. 

S.Ruben GregOry, 

	

6O, 	S/ D.T..Sundarery1 Pil 
5/A, Conv3nt Rad 
Contonement, Trichv-i 
Retired Guard/Spec 	trace 4  
Southern Railway 

f'l,Kareem Baig, 

	

61-C. 	S/o V..Plunveer Baiq, 
Np.13,' Perisi3nei. 
K4epet, Trichy-1, 
Retired Guerd,'A Gtade, 
outhetn Railway. 

?.Antanisamy, 
S/o S.Doraiseri Pfl.li, 
7_B:, 1st Street, 
D.retsémpiirn,:: 
Tichy-1. etired Driver, 
B Grade, Southern Railway, 

T.R.Ethirajari, 

	

612. 	5/i Thi.ruvengedathan, 
53, North ChithreStreet, 
Srirangam, Trichy-5, 
Retired Passenger Guard, 
Southern Railwa.. 

K.P.Raghavasimhan, 

	

13. 	8/0 C.Arinthacharier, 
1, south Devi Street, 
Rangangar, Srirangarii, 
Trichy-6, Retired Guard! 
A Grace, Southern Riluay. 

S.11urugesan, 
614. 5/0 K.Subramenian, 

Plot No.5, Thaimanevai Stet, 
yyappa •Nagar, Trichv21, 

Retired Passenger .Gurd, 
S.jthern Railway. 	 •,. APPLICANTS1 
y 	 ...Coritd./- 
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R .Viswanatha,. Sf. N.R.Redhekrishnen, 
615. 	5-C, Sa3tha Street, 

Ba1ejiNives,. Ayyeppe IaFr, 
Tricy-21., Retired G.uard/ 
Specia.i. Grade, Southern 
Railway, 

Gerald Edward Rodriq:jes, 
61 	s/ Gei-ald t:dward, 

24/a Ardhi Bhagwcri StreoL, 
Tendrel Negar, 
}K.K.Na62: Fost, 
Trichy-.21. 

R.Rengesemy, 

617. 	Sb Raniesemy Kavander, 
62, Railway C1ony, 
Bells Ground, 
Trichy-1., Retired, 
Shunter B Grade, 
Southern Raiiuey. 

P,Raman, 5/0 Pitct'jai, 
61i.• 	11E, Prjq Melo.parai, 

Trich,y-1. Retired. 
Fireman/A Grade, 
Southern Railway. 

Z.Sethuramar!,  
619. 	s/o Gopalsarny Naidu, 

Crawf'nii1 Rcilw9y Ci'ny1  
Trichy-20, Retired 
Driver/, Grade, So.iherr 
Railway. 

S.Thangaraj, 
5/., M.Sebestian,. 

62:: 5/24, Thirunagar, 
P.malai, Trichy-4. 
Retired. 5hunter/B Grade, 
Southern Railway. 

- 	D.Devadosslf'red, 
621. 	5/0 -.P.Devasirvatham Pilla, 

137, Muthuraja Street, 
fludaliar Chatrem, Trlchy-'i. 
Retired Guard/Passenger, 
Southern Railway. 

S 	samy, 	 - 
622 44

1Neidu, Cul 5ny, 

1RatY.  ...- APPLICANTS 
.. ,Contd./- 



S 
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S. Kris,hnen, 
5/0 T.E.SarangaPefli NaidU, 
61 t -'gr.vathi mmn Koll 3treet, 

Srirangem, Trichy-6, 
Retie.d Guard/D Special Grade, 
Southern Railway. 

T • V Naganathan g  
136, Nor'thChithirai 
St:eet, Sriangam, 
T'ichy-6 Retired. 
Guard/h apecial Grad 
Southern Railway. 

R.Nareyanesamy, 

625 	
187, Chitrai Street, 
Sr 4.rangam, Trichy-6 
Retired Guard/B grade, 
Southern eiluJay. 

KN.Subramaniefl, 

626 	North Chithirai Sreei 
Srirangarn, Trichy- 
Retired ua"d/P G'ade. 
Southern Railua. 

L1'9.Rangenahafl, 

621. 	T,Lchumaflar' 
71, Kandi Street, 
Srirargan, 
Retired [uard/B .Grade, 
Snuthrn Re jiway. 

5.R.Yemunachari, 
sj T.Rengaswamy Thahaciia-  

, 
U'estUttra St±'eet, 

Srirangam, Triohy-61  
Rëtird Guard/A grade, 
o1-11Iin Railway. 

S.Ueerappan, 
S/oG.Soundarara Pillei, 
143, f1ain Road, 
Sangiliendapurarn, 
Trichy-1. Retired Drive'/ 
A Special, Southern RailuHy. 

Pi.N.Jøseph, :S/D A.Aibrse, 

'630 	.. N0.18, P.tiakara.S€reet, 
'Pelekkarai, .T.rFchy-1.' 
Retired Cuard/ 
Southern Railway. 

S..Pdaikalasarny, 
631 0 	5/a  S,fruJ..Pi1Iai, 

2, Sekkadiitreet, 
Palakkerai, T'richy-l. 
RatiredGuard/B, 
Southerfl Rahiay. .•. APPLICANTS. 

. .Contrl./- 



1 

K.ReSe!vaenQam, 
6320 	No.481 Palayekevil Street, 

Palakkerai, Trichy 
Retired Special 	fjAr  
Southern Railway.  

C.Pntnyeamy, 
633 	S/s P..Chjnnjah lJdayar, 

15, Sugados handy Street, 
Bau Road, Trlchy2, 

D.Syeà Jaf'f'er, 
Sf. Syi'd hnmod. 634. 

	

	6, North Swarikara tret, 
Near Biabi Rcwi, 
Trichy-8, Retjrd Drjve.r/ 
A,, Southern Railway. 

V, Perlyasemy, 
S/c C.Veithialingei, 
32,Kazapettai Lirt, 
BizaarStreet, 
Trichy-1,et1r8j uer 
A, Southern Railtay. 

V.Alegirlswamy, 
63, 	SbD N.S.Veerauam.v  Ja1dti )  

8, Doctor Isaac Lane, 
$anqiliapdepurem, 
Trichy-11  etirsc Gcds 
Guard, Southern Ra11tay. 

S.bdul SLibhan, 
637 	S/c She5.k Babj . 

380  Sathyarnoorthy Street, 
Senthañneerpuram, 
Trichy4. Retired Guard 
A .Grde, Southern Railway. 

H.Ammér Basha, 
S/r Fld.Hassajn, 23—A, 
Varathamesemet Street, 
Sangiliandpu, 
Trichy1, Retired Driver/ 
A., Southern Railway. 

D.Dhanapal, 
63. 	/o R.Durairaju Chettiar, 

1 5, Kaapettaj Mein Road 
richy-1. Retired Guarr/, 

Railway. 

'A 	in Lo'h, 
'Ia, y i7 ,\ri. h\ K • C0 icily, 

4NCixct$it ;Hous2 Ioaci, 
'J0.5,)1911 Gate, 

ich4iL2o, Retired Driver/ 
A,Sduthern Railway. -. . . .APPL'ICANTS 

.. Si,td,/_. 



Pi.Ramu, 

641, 	Sb 	PP9VU  Kerukachi, 
69, New Street, 
1kakedai, Contonemen, 

Trichy-1, Retired Driver,! 
B, Southern Railway 

R. Kaliamoir thy, 
642 	'/° :1<.RamasamY, 1, 

' 	Kanriagi Street, 
SuIrem1iu'urern, 
Trichy-20., Retired 
Shunting Driver, 
Southern Railway. 

M.D.raisamy, 
643, 

	

	U.MaruthRrfluthu. 
23-C, Anna Naaar, 
Subrarnniapuram, 
Trichy20. Retired 
Driver/i., outh€n'n  

R,1'lazharul Haq, 
644. 	/° S.,'hiul Razck 2  241  

Syada Plohained Rot.tPe: 	tTcG 

Bemenaar, Tichy-.1,, 
Retired Guard-A, Southern 
Railway. 

A.Dnthony Lou!8, 
645, 	S/b C.Prok81ni P5.1) a 

91, Keels Padayechi Street, 
Near Eda Street, 
Palakkera.t, Trichy-1 
Retired Guarl/A, Southern 
Railway. 

P.Venkatesan, 
646. 

	

	C.Perurnal NaIdi, 
65, Highways Cclony, 
Subramanjepurpm, Trichy-20, 
Retired Driver/A Spi, 
Southern Railway, 

K.ileenakshisundaram, 
647, 	5/o TVLKumarasany Pillai, 

54, Rnnamalai Street, 
Erode, Retired Guard-A, 
Southern Ri1uey, 

P.rputham, 5/. A.Pete', 
648. 	47-81  Annen lilern, 

PZBá Nagar, 
Suraméngalarn Post 
Selem-3, Retired Jriver/ 
, Southern Railway 	APPLICANTS 

. .Co nt.d. I- 



,L L. 

K.Periasemy, 

649 	
S/a E.Kolandan, 23, 
\JOC Street, 
Kollempalayam, 
Eride-638 002. 
Periyar District, 
Retired Guard/I, 
Southern Railway. 

\J.Palenisamy, 
S/u NJelu Paknadi, 

650, 	10/92-1. 9  NanjundpLren h'u- 
Podanu, C.oimbatcre DistcL;t 
Retired GuaDd/A pI. 
Southern Railway. 

R.Venkatachalam, 
651 S/aK.Rarnasarny dcyr. 

o 	117-1, Old Pagnur, 
RarnjeNaqar Ps€, 
Trichy._9 Retiret huntur.-. 
Iriver, c1utherr RJri)'. 

S.Soisimery, 

652 	5f0 G.Savariiuthu, 
° 	5/218 9  (!luthuktilem \'ijleos, 

N.Kttupetti Post, 
Via 0  RAmiep,. Nager, 
T'ichy-9, Ret.troJ Lr.Jb::/ 

, Southern Railway, 

A.J.Ramanathen, 
653 	3—P, P3chaipp f1ud15 Str2at, 

Kumbak.nam, Thanjavur District 
Retired Guar/A. Southern 
Railway. 

Kbdultah, 
S/ Khader Shaw Routher 
32, Periyar 5t,reet, 
Subramniapuram, 
Trichy-20, Retired hunter/ 
B, S.uthern Railway. 

.S.G.palan, 
S/5R.Zrinivasan, 
64—C, Railay tuertei's, 
Kurhbkonam-i612 001., 

red GUard, Southern 

muthu 

' OU1/trict,Retired 
'- Fir ar/, Southern 



.- 	

•?V.;;V 	 r''-- 
V  - 

(_ -V  

$2 	,, 

.j5 .nnthan, 

657. 
-A.kiyem, 	ii/, 

Sevariarkoil Street, 
!oraiy'r 	Post, 
Trichy-3 	Retired 
Fireman/A, Southern Railway. 

S,.bdU1 Káreem S2h.h, 
S/v  Sheikhmed, 	73, 

658. CntaI  8ezar, Tennur 
Trichy-17, 	Retired,, 

• Specii1 Dtro/ 	 V  
Snutnern Reilwe'.- 

R.Soundarr8iU1U, 
5/o  G.Raamarnar Nadu, 

 25, General Bazzav  
Tennur Pcst, Trici- 7  
Retired Gued/ 	Speui, 

Southern Railev. 

R.Vairaperummai, 

 S/o Rarnasamy Pi1lai,, 
28, 	KrshnSpUreTfl, 
middle street, 	Tre ;  

Th.anjaVU 	POEd, TichyI, 

Retired Drivei/C, 	
V 

Sc uthrn Riivay. 

,jvsubramafliafl, 

661.. S/a  
House Ns.20/C-1, 
nna Nar, 

Subraméniapuram, 	
V 

Shunter! Trihy-20, Retired 
B, 	Southern Railway. 	 V 

P,Pamanath8n, 	V 

6620  S,'o Y.Parthasarethip 
V -21/3, 	Poonnaiy 	Cclbny, 

Devaraya Neger, 
Trichy-211 Retired fail 
Guard/.SP1. Southern. 
Railway. 

S.Md,ahbO0b Ali Khn, 
663. C/o A Sher Pli Khan, 

16/59 	Fourth Stree'€, 	 -• 
• Renganagar 	Trichy-21 

Retired PBssenqe 	J1'J 
V 

V  

VSutherflRej1J8y 

• 5,Dakshinamocrthy, 
 

- 	5/c K.&omaSuflaT 	ji 
664 V 17, EB.olmy, 	KhajCalai. 	 V 

Trichy-231  Retired Guard/p  ApPLICS 
Southern Railway. 	

.., 
- 

V 	 • 	- 	-. 	•• V .- 	 'I 	A 
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V.Krishnamurthy, 

665 	SIr, C.Venugopel Raju, 
14, Kumaran Street, 
Melakaikandarkottai, 
Trichy—li Retired 
Guardf, outhern Rai:way. 

R.Amalartathan, 
S/o Rayappa Asariyar, 
70, Krishnarnoorthy Ngar, 
Meter ractory Road, 
Trchy-21., Retired  
A, So'jthern 

T.K.Rajagopalan, 
S/a T.V.Rrishnasamy iyorc)ar, 
2, First Street, K1IukuF, 
Illupur Road, Trlchy-20 
Retired Passenger Guard, 
Southern Rei1wy. 

K.Karurnbairam, 	 J..!\iu.596 to 668 are 
S/ S.Kuinbalingam 11C.t, 	 c p]j - 1 	0J.79/93, 

6 . 	46—B, R.amakrishna Nagar,  
Kallukuzhi, Trichv-29, 
Retired Dri,er, 5cutherr 
Railuej. 

G.i<uppusniy 

66 	Gv1nda Asarv, 
6/A, •synathflSi1Re 
Melakalkandharkottai Post, 
Trichy—Il., Re-ired Drl'jer/ 
, Sruthern Railway. 

T.SJ.r.unachalaP, 
5/6  T..Venkatahalarn Pillai,, 

67fl. 	56—P, Mudalier 2treet, 
4'r1yurrost, richy-3., 
'Retired 'Guardf, 
Southern Raflwa'/. 

R.Krishnasamy, 

671 	 ,Reniaserny Ayyangar t  
3 Srinivasa Pj:i.ai Stree€ 

56tyanareya Temie, 
dras - 600 033 

if 	 Guard, 
¶st1gteuue. 	 S  

(((LLUI 
2 	t ee.aF Neic,er, 

S/a Thirjnalai\eicke:, 
Nc'75)F:i'rst St:eet, 

\ 	Vadupti Viliage, 
Triry DSt!'iCi.., 

ttti F!remen 	cthern 
Railway. 	 S ... APPLICANTS. 

Ontdj- 
- 	

• 



1' 

H 

..P4 . • 

K,fi.bdul raeeth, 
673 S,o K.-Th-angemecra i1ohidun, 

8.249, 	E.H.E,L. 	Towns-hip, 
RaflI1et._632 406, 	North /':cot 
Oisrjt, Retired Shunter, 
Souhern Reilwey, 

N.Krishnasa.my, 
• 

674. 
5/. 	Nerayanasarny-.Pj.11aj, 
27/ 	Sakt-hj Vinyeoar  
Crawford, Trichy-12. 
Retired Dr5ver/A, 	Sthi. 

• Railway. 

G.Arnlrthalingam, 
• 

. -675 
Sb 	M.Ganapathy, 
Periyar Streot, 

• Kelakalkafldarkctta4 
Trichy_Il., Rtird Driver/A, 
Southern Railway. 

• 

675 

$.finreu, 	S/o 	•SSm:i. 
Guru 	Illem1 	3rd SLret, 
E.4E.Co1; 	Mahajpura, 
\Iiliupur3r, 	S,LI t1i 	rot 
D.i.strict., 	Ietitd 	bS1M:T 
Drivai-, 	Southrr, RaUjv 

677-. 5/. :).Thangavelu Psari, 
25, 	Sindaram PIlla 	T;bt.tan, 

. Ldanptt4- 	ithu' 
Trich,-12,.1 	Retired 
cuth61 Railway, 	. 

'1.GIviniaraju, 

U(.  
S/a lUtrukr.jshn5 Naldu, 
Nathersapa11jvasa, 

• • • 

5a 
 myaai 	hoppu, 	House No.37, 

TriLhy8, Retired Shunter, 
Southern Railway, 

A.Pbdu1Raiaman 
679. 

- 

- S/c G.hbdu 	Kareem, 
• 6/89 Jalla. Pakkiri Street, 
• fiaJur-ei Roed, 	Trichy-8, 
Retired Drvr/Specj 	Grads, 

• Southern Railway. 

• F(.Ra agopa . 

6G0 5/0 2 .Krisr.nassrry NaiJu 
91-, 	IP1C.0 .olony, 
Edanalaipat. 	Puthur. 

• Sundar 	PI:leTtottari 
• 

• 
Trichy-.12 9 	Petit- ed 	Shu:tei, 

• Soufher,1 Ra:Lway. 	. 

PPLICRNTS.I, 
..Contd./-

f, 
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G.1<uppusamy Naicker, 
S/c 11.Gengat.hara Naicker, 

	

61. 	69 1  I1ln9ao Street, 
Pnnia1aipatty, Trirhy-4., 
Retired Shunter/B 
Southern Rilway. 

C.Pnd1, S/s Chinnalyari, 

	

612, 	N.Kuttappattu, 
Ramjee Nager Post, 
Pmbedkar Nagar, Trichy—Y, 
Retired Shunter, Y 
Southern Railway. 

A.11.Skill, Sb E.<ilI, 

	

683, 	124, Crawford Colony, 
Crawford, Trichy-12., 
Retired Shunter, 
Southern Reilay. 

S,Ibdul Karèem1  

S/a Shéik Ibrahini, 

	

684. 	56/P4, Singaratrppu,' 
Trichy—$, Retirec iunLer 
Driver/B, Sot!thefl Rilwcy, 

J.Issc, S/u ,Jseph PiU.y, 

	

6S. 	36, Raghavachary Street, 
Sembiath Post, Prebur, 
I1adies-60OO11, Recijed 
Driver/Sp1. Southern Reiiw&y. 

R.topalakrishnan, 
S,athakrish, 2 

Sethurama Pi1iai .o1ony, 
Trichy-20, Retire Shunter, 
Southern Railway. 

N.Jeyaraman, 

	

607, 	S/c, N,K.L.Naresa Ayyar, 
9!—D, Narasirnma Achary Coinny, 
Nanjikottal Road. Thanjavur 
613 001,, Retired Pass.. Qtard, 
Southern Railway. 

R,Joseph,S/o D.F.Rsnu 

	

688. 	Chettier, I_a, •VeCan3yagUrn 
Ce ty Street, •\Jth Line, 

ine-61100, 

bd 1 i -02A ilu y, 

Rai 
C. ye L'c1ltF, 

	

\p( 	 rColnny, 

Retired tuFrd/A 
.. APPLICANTS. 

.Contd,/— 
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.Velayutham, 
S/a R.A,nnamalai, 

690. 	12/VX 23640 Pookkara 
Vasthe NewStreet, 
Thenjevur - 613 
Retired Drjver/ 
Southern Railway, 

R.Muugaiyan, 
S/o Remasany Konar, 

6910 	tenin Nagar, 
lidayamarthRndapuram Pc1 
- 614 706, 
Taluk, Retired ur.d/C 
Southern Railway. 

R.Gopble.krishnan, 
S/a 

K.Ramanu~brafiam 
aii Neldu, 

692. 	Plot No,19, 	P,dithr 
Nagar, Via Sivaji Ncar,  
Thanjavu' 	1., ieti-'e 
Driver/A, Southern P'iLua, 

P.Srinivasan, 
653. 	S/o Pachajyarpa 1iudeiiy, 

112, B/41 i1udai1yar 5trt, 
Mudalir Cheh,trarn, 
Triuhy-1, Retired Guard/h, 
Southern Railway, 

6. Kaiyenasundaiem, 
694, Sb C'.GcvIndgrmj  

Mooppanar Street, 
.rnmaiipetei, Vedicpu:err 
Pi • — 613 2fl5., Thanjavur 
District, Retired Guard/A, 
Southern Railway. 

K.Sanniyasi, 

	

655. 	S/c Keseve Padayechi,. 
181 Kamper Street, 
Senthaneerpurem, Trthhy—
Retired Driver/C, 
Southern Railway. 

K. Sankaranarayanan, 

	

66. 	V.Lnganathan, 
North East Extension, 

7th Cross, Thilisi Nagar, 
Trichy-18, Retired 6uari.'pl, 
Scuthern Railway, 

S,Periyasarny, S,Io 'Sangili, 
Docr No.59/9, Mudeliyar 

' 	Chetram, Iiuneeiaran Koil 
Street, TLichy-1.., Retirci 
Drtvc4r, Southern Railuay, ,.• APPLICANTS 

.Cntd. I- 
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G.4<uppu-seniy Naicker, 
5/0 I1.Gengat.hara Naicker, 

	

61. 	69, Illançao Street, 
Pinmalaipatty, Trichy-4., 
Retired Shunter/B 
Southern Rilway. 

- 	C.Andi, s 
i'  Chinnaiyri, 

	

692, 	N.K.uttappattu, 
Ramjee Nagar Post, 
Ptrnbedkar Negar, Trichy-;, 
Retired Shunter, Y 

Southe:n Railway..  

k.fl$kiil, 5/0 E.<1l1 

	

683. 	124, Crawford Colony, 
Crawford, Trichy-12., 
Retired Shunter, 
Southern Raii;Eiy. 

S.ibdul Karèem1  

Sb Sh1k Ibrshin, 
64. 504,Singaratheppu, 

Trichy-$, Retirec 	ucr 
Driver/B, Sot'then Ruiluy, 

J.Isssc, S/. ,Jseph Pi1i'y', 

	

6E. 	36, Raghavechary Street, 
Sembith Post, Perebur, 
11adras-600 011, Recited 
UJ'river/Spl. Scuteri Reiiwy. 

	

r. 	R.Gopalakrishnan, 
S/c S.atha686. 

	

	 iish.n, 2, 
Sethurma rPillai colony, 
Trichy.-20, Retired Shunter, 
Southern Railway. 

N.Jayararnan, 

	

607, 	S/c N.K.L.Naresa Ayyar, 
9!-D, NarasimmeAchary Cclnn', 
Nanjikottei Road. 'hanjavur 

001,, Retired Pass. Cuard, 
- • - 	i*hern Railway, 

'-- ,-•#-------'--' 1_ \' 
D.aou 

Chei" r, I-a, •iecan3yaun 
-• C1,et&treêt, -Uth Line, 

Nagpttina-61 I OCI, 
Driver/A SpJ.. 

'' 	S'c&hfi4n Railway. 

68 10  K1C.Sa&eye tft!dEliF3:, 
321, Vandiyar Colon/, 
Thillai Ndqar, Velar R;aLI 

Th.anjavur, Retired tuird/A, 
-Southern Railway. 	 • 	 ... APPLICANTS. 

,.Contd./- 
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A,Velayutharn, 
Sb R.A.nnamelai, 
12/VI 2364, Pookkera 
Vastho NewStreot, 
Thenjaiur - 613 0011  
Retired Driver/A 
Southern Railway. 

- - R,1urugaiyan,. 
S/o Ramasamy Koner, 
Nenin Nagar, 
Udayamarthnndapuram Pcrt. 
- 614 706,  
Taluk, Retired Guard/C, 
Southern Railway. 

R . Gopblekriehr'13n, 
S. K.Ramanujain PIe1du, 

	

692. 	Plot No.19, Abraham P,idith'r 
Nagar, Via. Sivei N3ar,  
Thanjavu' - 1., Reti"e 
Driver/A, Southern P.iiLu, 

P.Sriniva.san, 

	

653. 	Pechaiyarpa !1uda1iy 1  
112, 8/ 4 , Mudelivar Strcot v  
1udeliyar Chethtrern, 
Trihy-1, Retired Guard/A, 
Southern Railway. 

6. Kaiy8nasundarern, 
/o N.Gc'jindgr,aui 

Mooppanar Street, 
nimanpetei, Vedicpu:iew ?c 

Pi •— 613 205, Thanjavur 
District, Retired Guard/A, 
Southern Railway. 

K.Sanniyasi, 
5/e Kesave. Padayechi, 
18, Kamper Street, 
Sentheneerpuram, Tri.chy—
Retired Driver/C, 
Southern Railway. 

K.Sankaranarayanan, 
S/c •.V.Lngenathan, 

North East Extension, 
7th Cross, Th11li Nagar, 
Trichy-18, Retired Guar*/5pl, 
Scuthern Railway, 

S,Periyasacny, S/c Sanyili, 
Dcci'No.59/9 , Mudaliyer 
Chetram, r1uneearan <oil 
Street, Tiichy-1., Retir1 
Drivcr, Southern Railuay. .. APPLICANTS 

a.. .Contd./— 



••' 

K, Nendegopel, 
S,0 .Krishr.esrny, 
431  Brindavan Street, 
IndiraNagar, LIC Colony, 
Trichy-2.1. 9  Driv6r/.Spl. 
Retired, ;Southern Railway, 

T.R .Balesubremenien, 
5/ Rethinam, 16, 699 	
North. Street, 
Tiruvalyaru 613 204 
Retired Drver/t 
Southern Ra1ley, 

S. N asth an, 
S/o R. Babu Sehib, 70 

	

	
Retired Passenger Dr5ve, 
Southern Railway, 
Netnkaa Street, Terriir, 
Trichy-17, 

P,Gcwrjsupdaram 
S/c S.Periasarny,. 106-4, 

: 

	

	Nanickapuc'em Nadu5treet, 
Melapuaur, Tichy-1 
Retired Guard/A, 
Southern Railway. 

702 	M.Thangavelu, 5, 
S . Bha.thYDanStre;. 

Kilrumpkketh,..... :  
Villupurem. 	605 6020 • 
Retired Driver/B, 
Southern Raliwsy. 

r.Gnesan, 
703 	S/c Peckr1 Thever, 

2/257,TelukOf'f'ice R03d, 
Thiruthuraipoondi 614 713, 
Retired Driver/A, 
Southern Reiludy. 

lowk 	m, S/c Ua.yapuri, 
aver Koil Street, 

7.' 	kd\ 	r, Trichy •DistLjct, 
t:red. 	ter, Southern 

Railway. 

\.*L 	 ir )A 	eJ, 
5/oE$ afor ehib, 

r ci Office, 
'\Trlchy-17, 

en Driver/Spi,, 
,Southrr1  Railway:  APPLICANTS 



..• ee . 

U. Velu 
5/0 Valyapurl, 

	

6. 	rrethiyur, Iniyenur Rod9  
House No,33, Trichy-9, 
Retired Shunter, 
SouthernReiluay. 

S.Ilerirnuthu, 
S/s f1.Sinara Paiayachi, 
'2?I/ç,Railuay Colony, 
1<11ukuzhi, Trichy-20, 
Retired Shunter, 
Southern Railway, 

P,Mamudy, 

	

708, 	S/o Paianiyandi, 42., 
fvludukkupatti, 
,udukottai Rpad, 

- 	Trichy-20, Rtjred Shjntr, 
Seuthrn Railway. 

•• 	TInnasimuthu, 
6/c S.Thnmas, 13g  

	

709. 	iJs4 Mariyenathaurarii, 
Dindigul, Retired hinet;  
Southern Railway. 

P..5a';eriniuth, 
710k..S/o,ruleppen 9/51  

Iii 	6th Cross, 
Trihy-20, Retid 
5butherriReilway, 

	

2 	
Pluthusamy, 

711. 5/0 ThEflaT1k9.Vefl3r. 31 
s.s.c.Olfl; Puclukottei 

R4ed,Tri6hy-20, Retired 
Shunter, :Soithern Railway. 

-S.Pa1a1yad11 

71 	__S/o Sataiyen, 31/3, 
Palahiyandavar Koil Street, 
,Iinamkolthur, Trichy District. 
RetIred Shunter, Southern 

Railway. 

••, K.1.Pirumugharn, 
713-. S/c Kuthian alias f1eyndi 

• 	4/93, Palaniyendever Koll 
Street, Innamkolathur,. 
Trichy, Retired ShI!nt.'t, 
Southern Railway. • 

S.K'andasem, 

	

74T. 	'S-;ôSübbarja Gevanrier, 
Kdchnel1ur Post, 
-42•E8t Thottipplayern, 
Erode-6,;Retired ShUnting 
river, Southern Railway. 

1 	- •,• 	- • • 	- 

PPLICAN1S 
.,•.. Contcl./-. 



V.Th1rej&n 
s/o V 	tch1em, 
1361  R.11.S.Clony, 
NBnjeekbttBi Rod, 
Trichy - 6, Retired Orivr/ 
l.Specie1, Southern R.ilw'y, 

S/U SmUe1 Rouso, 
359  Kenedi Street, 
Subremeniepurern, 
Trihy - 0,Retired Shunter, 
Southern R'1lwy. 

R.V.Ponniyen, 
5/0 R.Vdijeltj, 14—E, 
Seint fltOny'3 Lhurch Lrrr, 
Neqpettinm  
Retired Driver,4, 
Southern Reilwty. 

S'Jos, 669 to 718 ee N.Rejem.nick-im, 	 '1 
5/0 NnryenPB?my 	 eppL.cents in 0,-., 80i93 

180  Nethejj Street, 
Kemrjpurm, 	 - 
jekilpekkrn Pt, 

f'edr's - 500 073 
RotirodDrlver, 
Southern Riiw'y, 

By ACvocpte Shr r(.Sujb R;rj, ,tn 	 95 to 403/91, 
57/900 416/909  320/92, 290/92 and 377/92, 

: By dvocrte Shri R.Bhrsk?rE'n ih '0.-.No, 44/93 to 76/93 9  

By uvocPte hri P,Ii1j ' i.tIdi in 0J.No. 77/93 & 78/930  

By Idvocete Shri Vijy 	 .iti 1j..Nu8, 79/93 & 80/93 

V er B Li B 

	

1. 	Cheirrnn, 
Riiwey.Boerd, 
Rril Bhvri, 

,.iepDElhi. 
( 

'I 

	

. 2, 	The Uñiot, 
of 

 Iridje 
ropre&nted by thr, 
Secret'ry, 
Mini.sry of' Ri1wys, 

	

' 	Rii Bh'vFt1, 
N.ei Delhi. 

ReBpondent - I in 0J.Nos. 
395 to 403/91, 79/93 & 80/93 

- 2 in 0J.NQS, 57/90, 
416/o,320/92,298/92,171/92 ehd 
44 tO 76/93. 

- I Th 0j.No. 57/90,, 
415/90,320/92,.298/92,377/92 end 
44 to 76/93 
sndRespondent - 4 in 
395 to 403/914  

- •••. Respondents. 

Contd./— 

I 



 

 

6, 

 

 

Union of 	Indie 	 0  Respondent - I 	in  

through 	the General 77/93 pnd 78/93 
FIeieger,Southern Reilurys, Respondent - 2 	in 0..Nos.. 
Pprk 	own, Midres • — 3 395 to 403/91,79/93 &80/93. 

Respondent .- 	3 	in, 0.R-.Nos. 
57/90, 41 6/9 0, 32 0/9, 29 8/9 2, 
377/92 Pnd44/93 to 76/93. 

T.he Chief Personnel Officer,Respondent - 2 in 0J4.Nos. 
Southern Rpiluy, 	 .77/93 nd•78/93 
Pprk Town, 	1.drs - 	3 	. S 

Oivisi'onel Rilwy Resrcnder.t - 	3 	in 	0..1.Nos. 
1nPger,OLtherfl Rilwy., 3r;r 	03/91.. 
fysore. Rc.dent-. 	4 	-in 	O..Ncs. 

Senior 0jvision'l 
Personnel Officer, o'jtnern Rilwey, 
Peighat 

The Ojvisionil. Personr,al 
Officer,Southern Rllt.;zy, 
fthdurei ()ivision, 
Pduri. 

The Divisional 
Su2erinteident, 

Southern Railway, 
Divisiona) 0ffi.ce,Plqh't. 

The Divisional Rily 
Va nager, 

Southern Railway , 
Bang.iore. 0 

(By dvocat.e Shri K.R.D.KerantI for Shri P.N.Venugoppla 
Gowda, Railway dvocete for respondents in all the 
applications). 	0 	

0 

V.. 	 0 

... Contd/.... 	1. 

7/9r,41 6JYU,32U/Y2,2Bf92 
and 377/92 

Reppondent -  3 in 0.'..No.77/93 

Ncpondent - 3 in 0,.No., 78/93 

(eror.dent - 4 in 
449 to 75 193 

Re,sondent - 5 in 0.i-.,Nos. 
320/9?,.298/92 and 377/92. 

1••I• Respondents. 



715 V. 1e're&n 
5/0 Van1<etec31em. 
1360  R.M.S.Colony, 
NnjeekOtti Rod, 
Trichy - 6, Retired flriver/ 
M.Speciel, Southern Ri1uy. 

716. AsGeRouse, Sb Smuei Roso, 
35, Kenadi Street, 
Subremeniepurern, 
Trichy - 0,Retired Shunte.r 
Southern R11uy. 

717, R.V.PonnFiyan, 
5/0 R.Vedjjeltj, 14EI, 

Seint ntony'B Church Lcrr, 
q'pttinm 61' 001 

Retired Driver/p, 
Southern Rei1wy. 

N.Rejme nickam, 
5/0 Nerynsemy pulp!, 
180  Nethejl Street, 
Keme rPjepurFm, 
Rejekilpekkem Pt, 
f1drs - 600 073 
Rotirod_Dr1VAD, 
SoOthern R-5iuy, 

5' ,os, 669 to 718 e'e 
epplltents in 0 91-., 80/93 

By ACvcczte Shr K.Subb R;.rj, An 	 95 to 403/91, 
57/90,416/90, 320/92, 293/92 and 377/92, 	- 

By 1dvoc'teShrj R.Bh krn iifJ,1.No, 44/93 to76/93, 

By iuvacpte Stiri P. ii; 	i11dj in 0J.No.' 77/93 & 78/931  

By Idvocte Shri Vij'yn• 	ir, U..Nos, 79/93 & 80/93 

Versus 

1. 	Chirrnn, 
Rrilwey Boerd, 

-:- Rjhvpn, 
'. 	D,ihi, 

y 
F 	 1' 

The Unioii'of Indie 
reprc?se'nted by ttm 

0 	Secretr'ry, 
Ministiy of RFllueys, 

Bhvfl, 
fewCDe.rhi. 

--- 

Respond?r,t - I in 0d.Nos. 
395 to 403/91, 79/93 & 80/93 

Resuorlduflt - 2 in Od.NQS, 57/900  
416/0,320/92,298/92,377/92 ehd 
44 ,to 76/93. 

Res3tdeht - I In 0j.No. 57/901  
415/90,320/92,.298/92,377/92 and 
44 to 76/93 

nd.Respondent - 4 in OJ.NoS. 
395 to 403/91, 

.•. Respondents. 

Cotd./— 
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2. 	Union of Indie 	 Respondent - I in O.Ncs 

through the Gener1 	77/93 end 78/93 
(kineqer,Southern Ri1wys, Respondent - 2 in 0,fA.Nos. 
Pk :own, rdres 	3 	395 to 403/91,79/93 &80/93. 

Respondent.— 3 jn,0..NoS. 
57/90 , 41 6/90, 32 O/9, 298/92, 
77/92 end 44/93 to 76/93. 

	

4. 	•T.he Chief Personnel Qfficer,Respondent - 2 in 0.i.Nos, 
Southern Reilway, 	 77/93 and 78/93 
Perk Town,, medres - 3 

	

5, 	Divisionel Reilwy 	 Resrondent 	3 in 0J.Nos. 
iteneger,DLtheFn Reiluy, 	313 t•i /03/I.. 
(lysore. 	 Rcic'.dent - 4 in.0J.Nos. 

- - . 	- 

Senior Divisicrwl 
personnel Officer, 
o'jtnern Reilwey, 
Pelght 

The Djvisionel Personrl 
Officer,Southern 
(ledurci Division, 
Iledurci. 

The Divisionel 
Supeintendert, 

Southern Reilusy, 
Djvision'J Off5.ce,PE1ght. 

The Djvision1 Rilwey 
enager, 	. 

Southern Reilucy , 
Bingi.ore. 

? 7i9,41 6f9U,Uf9,Ld/SL 
i1d 377/92  

Repndent - 3 in O.4..No.77/93 

spnent - 3 in O..No.•  78/93 

- 4 in 0.k.tJos. 
44'9 to 76/93 

Re,sondent - 5 in 0J,Nos. 
320/92,298/92 and 377/92. 

Respondents. 

(By dvocete Shri K.R.D.KarentI for Shri t.N.Venugopeie 
Goude, Rriluey dvocete for rsporidents In all the 
epplicetions). 	S  

V 
.. Contd/—. 
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CPDER OF THE EULL BECH 

Shri Justice V.S. Malimath, thairman: 

These cases have been plated before the Full Bench as per 

the directions made by the thairman by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5(4] (d] of the 

Administrative Tribenals Act, 1985, after transferring the cases 

of the  Madras and Ernakulam Bences and clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t benches, oue view having 

been taken by the Ernakulam Bench in its cirder made in application 

K-269/88 dated 20.4 .1 990 and a contrary view taken by the Princj-

pal Bench and the Ahnedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2 • 	The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun- 

ters, etc. who belong to the category called the running staff.' 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant than pension and other retirement benefits by taking 

into' account running allowance not exceeding 75% of their pay. 

oppose the applications contending that running 
.-,- ;/' - 

If 	
- 	•\ 

( 	ountfc 
C- 

before 
0 

for tc 
_s_.___ '• 

it is necessary to advert to the relevant provisions 

governing the applicants conditior of service in regard to pension 

and other retirement benefits. 

not exceeding 45% of their pay can be taken into acc-

cuting retirement benefits to those who have retired 

979 and riot exceeding 55% of the running allowance 

sejjreUring after 1.4.1979.  To appreciate the rival con- 
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3 • 	In pursuance of the rec tunendatiCflS of the Third Pay Cczmi- 

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revised with effect 

from 1.1.1973 by the rules called 'Railway Servants Revision 

of Pay Rules; 1973' ftereinafter referred to as the 'Revision 

of Pay Scale Rules' I made by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough to state that there was 	considerable 

increae in the substantive pay of all the members of the running 

staff. So far as the grant and quantum of pension is concerned 

the same is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits depend upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average einolument for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

caine into force on 1 • 1 .1973 are extracted as follows: 

"2544.. [C.S.R. 486] - iolurnents and Average 	luments: The 
term "Eflolurnents", used in these Rules, means the emoluments 
which the Officer was receiving immediately before his retirement 
and includes:- 

[a] Pay other than that drawn in. tenure post; 

[b]. Personal allowance, which is granted. [i] in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or (ii) with ithe specific sanction of the 
Government of India, for any other personal considerations. 

Note: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other. than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay granted on any other personal considerations shall 
not be treated as personal allowance unless otherwise directed 
by the President. 
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[C] fees or commission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"fliouments" means the average earnings for the last six months 
of service; 

[d) acting allowance of an Officer without a substantive. 
appointment if the acting service counts under Rule 2409 tC.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro ternpore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office tenporarily 
vacant in consequence of the absence of the permanent incuntent 
on leave without allowances or on transfer to foreign service; 

Eel deputation [duty] allowances; 

[f] duty allowances [special pay];  and 

[g I [i  I  For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a) to [fJabove. 

[ii ] For the purpose of grathity and/or death-cum-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Emolumentst' means: 

[a J the errolurrents which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the tenporary appointments, as the case may be, or 

[b] the emoluments which would have been taken into account 
under, this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-Al: Same as otherwise rov ded in Rule' 2544-B 
In respect of Officers ret. ring from service 

he 1st November, 1959,   the term "emoluments" means 
which the officer was receiving immediately before 
and includes:- 

tantive pay in, respect of a permanent post, other 
a tenure post, held in a substantive capacity; 

2 
al allowance which is granted in lieu of loss 
bstantive pay in respect of a permanent post, 
than a tenure post; 

special pay attached to a post other than a tenure 
post, when the special pay has been sanctioned 'perma-
nently and the,  post is a held in a substantive capacity; 

on or after t 
ttgmsQlLiTents 
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[cI][1 JFor the purpose of calculation of average emoluments: 
With effect fran 1st September, 1962, save as otherwise provided 
in Rule 2544-B [C.S.R. 486-B] one-half of: 

the difference between the total emoluments referred to 
in items [a],  [b) and [C] above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [cJ above, 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[ b ], above; 

the difference between the substantive pay and the pay actu-
ally drawn in higher tenure apçointment[s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment.[s], does not qualify for 
the grant of a special additional pension. 

2] For the purpose of emoluments for 
death-cum-retirement gratuity. The differ 
emoluments in respect of items [a] to 
upon the last one year of service and the 
ments as per items [a] to [C] above. 

-canary] gratuity and/or 
nce between the average 

[d]ll] above, calculated 
last substantive emolu- 

[e] [1] For the purpose of calculation of 
The actual amount of the runni 
limited to a maximum of 75% of 
of [a] to [cJ and [dill] above. 

emoluments: 
g allowance drawn during the month 
other emoluments reckoned in terris 

[2] For the purpose of emoluments of [ordinary) gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance 
drawn during the 365 days of running duty iirunediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [ci and [d][2] 
above drawn during the same period. 

Note[1 I: if irmediately before his ret:irenent or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-cum-retirernent gratuity should be taken at what they would 
have been had he not been absent from duty. 

Provided that the amount of gratuity: is not increased on 
acccnt of.  'increase in pay not actually drawn and that' .benéf it 
of higher officiating or temporary pay is given oril. if it is 
certified that he would have x)ntinued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.' 

Note [2): In case where a temporary officer who quits service 
after completing three years' service is appointed substantively 
to a permanent post any time during the last three years of his 
service the emoluments drawn by him after completion 'óf three 
years' service during , the period he was not holding a permanent 
post shall be treated as if drawn in a permanent epost held in 
substantive capacity. 
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2544-B [C.S.R. 486-B1.01: If an officer holding a permanent 
post in substantive capacity:- 

(a] officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or. 

fbI is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any pericx3 beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1], all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st septeirer 19621. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay" as defined in Rule 2003(21], which the Railway servant 
was receiving iranediately before quitting service. Provided 
that the benefit of higher officiating pay for (ordinary] gra-
tuity/Death-curn-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall neari the averac 
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary ]/Gra-
Dsath-curn-retirement gratuity will also include the monthly 

f running allowance drawn during the 365 days of running 
,Uy- 	- ately preceding the date of quitting  service limited 

( 	75 ef e emoluments as defined above. For the purpose of 
/lcu1atin'of average emoluments the actual amount of the running 

]pwanc ±awn during the month limited to a maximum of 75% 
i r 'z ota.ar' eij1uments as defined above shall also be taken into 

1i 
a Railway servant, . iirnediately before his retirement 

IT 	etc •, has been absent from duty or on leave with allo- 



-96- 

wances [in'cluding leave preparatory to retirement] or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the emoluments shall not be increased on acc- 
ount of increase in pay, not actually,  drawn and that benefit 
of higIr officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[2) Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[g) that one of the caitpornts that 

constitutes average enohi-nents is the actual anount of running 

allowance drawn by the Railways servant during the rronth, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of / [a] to [f) of the said rules. The expression 'emoluments' 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were promulgated and brought 

into force with effect fran 1 .1 .1973 in the light of the reco=-en-

dations:i of the Third Pay Corrulssion ,no steps were simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into aôcount the revised pay arri the actual amount of running 
previous 	 - 

allowance drawn during the /mDnth limited to a maximum of 75% 

of the emoluments which included the enhanced revised pay. on 

21.1.1974 the Railway Board by their letter No. PCiII/73/RA 

directed as follows: 

"The question of revision .of rules for the regulation of 
various allowance consequent upon the intrxluction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules-r'1.103 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 

Fel 
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Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based a-i the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as abeve will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pensior. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544[g][i] was directed to be continued. 

The expression. 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the . date of the order, 21.1.1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu-

t' rtpa regulating computation of enolurnents and average 

1&01 	 in Rule 2544 for the purpose of grant of 

Ar iretir. 	en~k' 	Any decision to nodify the same wuld have 

\'ffen\?wMn'J the relevant statutory rules are amended in 

But what the Railway Board did was to 

attetö'rrcdify the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/11ZAIl paragraphs 1 to,5 of, which 

read as follows: 

fr 
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"The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes consequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ftinisiry. It has now been decided that the existing rules in 
this respect nay be modified as follows in the case, of Running 
staff drawing pay in 'revised pay scales: 

Pay for the p.irposes of passes and Pbs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
compensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 300b of pay. 

These orders take effect from, 1.4..1976. 

The payments already allowed on provisional basis in terms 
of çara 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The abeve has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding month for the purpose of computation of emolu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22 3.1 976 in preference to the statu-

tory rules Shri Dev Dutt Sharma and other aggrieved persos çhall-

enged the Railway Board'sorder dated 22.3.1976 in he High aurt 

of tlhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect. from 1 .11 .1985 

the said case stood transferred to the Princii' Bench of the 



Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31.3.1976 all retirement beref its in accordance 

with the Railway Board's letter dated 21,1 .1974 till such time 

as the relevant rules in this regard are anetided in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until irodified in accordance with law. 

We should advert, at this stage, to another order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect fran 1.4.1979. This order also suffered from 

the sane infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasan and 23 others filed an application 

fore the Ernakulam Bench of the Tribunal in O.A. 

direction to grant them pension by adding runn- 
_JE 

ing 	)up1L a maximum of 75% of their pay for computation 

{oin accordance with the judgment of the Principal 

0/85. During the pendericy of the said application 

the s€àtutory rule 2544 was amended by the President in exercise 

el 
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of the power conferred by Article 309 of the Constitution. By 

the said amendment said rule g(i) and g[iij of Rule 2544 were 

amended firstly with effect from 1 .1 .1973 reducing the limit 

of running allowance for the purpose of calculating the average 

errolurrents from 75% to 45%. On the same day, a further amendment 

was made with effect fran 1 .4.1979 increasing the maximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect f ram 1 .1 .1 973 the second amendment was given retrospective 

effect f ran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Amertiment to Indian Railway Establishment Ccxe- 
Volume I & II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Voluiaa I & II [First reprint and. Fifth reprint 
respectively) be amended as in the Advance Correction Slips 
c.428, 429 & 430 R.I. and 405 R.II enclosed as Anriexures 

lCt and W.  

2. 	The amendment will be effective from 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

4, Hirx5i version is attached. 

Sd/-[K.Venkatesan] 
Director, Establishment [P&] 

DA:As above 	 Railway Board. 

No.E[P&A]II-86/pS-15 	 New Delhi, dated 17.12.1987" 

'ANtEXUPE 'D' 

ADVANCE CORPMIal SLIP NO.405R.II 

RULE 2544 

Sub-rule g[i] and g[ii) may be substituted by 'the followin: 

t 

W. 
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g [ 1) 	"For the purpose of calculatiaTi of average errolurrents : - 
actual anount of running allowance drawn by the railway 
servant during the month limited to a maxinin of 45% 
of pay, in the revised scales of pay". 

g[ii] 	'For the purpose of gratuity and/or death-cum-retirernent 
gratuity: the monthly average of running allowances 
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

(Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.1976). 

EXPLANATION: The Rule 2544 of Indian Railway Establishment Ccde, 
Volume II [5th reprint] has been modified through administrative 
instructions issued with the President's approval effective from 
1.1.1973.  These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central 
Pay Omission. The purpose of this amendment is to give ..stath-
tory force to the administrative instructions with effect from 
the sane date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd!- [K . VENTKAMSPN ] 
Director, Establishrrent[P&A] 

Railway Board." 

"Subject: imendment to Indian Railway Establishment Code-Vol.I&II. 

In exercise of the powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively) be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as nnexures 'A', 'B', Oct 

and 'D' respectively. 

2. 	The amendment will be effective from 1.4.1979. 

issues with the concurrence of the Finance Directorate 
,tk\ 	41ë1Ji stry of Railways. 

((c) ¼A\ 
( 	HpiWersion is attached. 

g•' 	 t1 
Sd/-[K. VEKATESANJ 

	

) II 	 Director, Establishment [P&RJ 
:As 	 Railway Board. 

ago 	 New tlhi, dated 17.12.87" 
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AMMNCE QDRRIL'TION SLIP NO.407 R.II 

RULE 2544 

Sub-Rule gEl] and g[iij may be substituted by the following: 

g[i] 	'For the purpose of calculation of average emoluments:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g [ ii] 	"For the purpose of gratuity and/or death-cum-retirement 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AUrHORIfl:.[Ninistry of Railway's letter No,E[P&A]II-80/-
RS-10 dated 17.7.1981) 

EXPLANATION: 

The Rule 2544 of Indian Railway Establishment Code, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective frOm 1.4.1979. 
These instructions were necessitated by the Government's dision 
on the recani-endations of 'Running Allowance Committee [1980)'. 
The purpose of this amendment is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any employee, to than these rules apply. 

Sd!- [K .VETKATESA) 
1)irector, Establishment [P&A 

Railway Board." 

The amendment to the statutory rules having been effected during 

the pendency of the OA the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1 .1 .1973 and 1.4.1979 respec-

tively. Their principal contention was that they,':ãs .ensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on vhich they retired and 

that those rights of theirs cannot be taken away by thé' subsequent 

amendments nude to rules on 5.12.1988 by giving retrospective 

effect to the same. This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 

the Cmstitution of India. The Errakulam Bench consisting of 

Ii 
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Vice thairrran S.P. Mukerji and Judicial ?mber A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1 988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirement benefits to the applicants as if 

the ainandirent to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a naxirnum of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the Enakulam Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speaking order wade on 25.7.1 990. 

Shri C.L. Iallick and others in O.A. No.1572/88 and connected 

applications challenged the Railway Board's order dated 22.3.1 976 

and the amendments to Rule 2544 before the Principal Bench of 

the CT at New Delhi. They also prayed for a direction to compute 

and other benefits in terms of the order of the Railway 

J4r 	21.1.1974. That application was opposed by the res- 

viz., Union of India represented through the 

)iJiwav Board an the General Manager, Northern Railway. 

that these respondents did not bring to the 

' 	''9'the Principal Bench that the validity of the amendment 

C. 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4.1990 striking down the arier& 

ment to the extent they gave retrospective effect. On the date 

on sihich the apolicants presented their applications before the 

Principal Bench, the Ernakulam Bench had not yet rendered its 

decision. But the Ernakularn Bench had rendered its decision 

long before the Principal Bench decided thE cases on 23.10.1991. 

The applicants were obviously unware of the decisiai. That may 

be the reason for their not bringing the decision of the Ernakularn 

Bench to the notice of the Principal Bench. But the conduct 

of the resçxderits is inexcusable as the Union of India was a 

party to the proceedings before the ErnaJculani Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulam Bench when the O.A. No.1 572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

catIons were disnLissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total aiount of pension and 

retirement benefits they would have received before the ainerdinent 

wa-c not reduced by the 	nded: rules. Following this decision  

of the Principal Bench aoplications• 1,4o.351 to 423/88 filed by 

similarly situated persons before the Ahinedabad °Behh were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the rspondents before the Abmedabad Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakulara Bench in O.A. K-269/88 to which it was a party. 
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It is for the first time after all these cases were referred 

to the Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulam Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also informed us that' the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Ernak.ularn Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this Itch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorounceiment of the Supreme Court 

where they had challenged the decision of the Ernakularn Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS 

V. ANR7\L?\L MANIRI PATJ AND CYrHERS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreme Court as similar matters 

pending there. It is in these circi.instances that the Suoreme /k(c Nt 
bserved that the course adopted by the High Court was 

not'~arlt and that if the High Court thought that the point 

the appellants was the same as was pending in the Supt - 

urt 	ought to have stayed the hearing of the writ peti- 

ons until the Supreme Court disposed of the other matters. 
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These observations, it is obvious, were 	made having regard 

to the context and the circumstances of the case. What binds 

the Tribunal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. 	It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal is pending before the Sup-

reme irt in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the same provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circumstances of each case. 	In the present batch of cases 

we are onmed with the valuable rights of the apç licants who 

have retired between1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pens ion-. 

ers. The SLP is pending before the Supreme Court from 24.7.1990 

and the operation of the order of the Ernakulam Bench has not 

been stayed. Even than the applicants herein have not been given 

the benefit of the decision of the. Ernakula7m Bench in regard 

to computation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contended that we should 
tlie 

dispose of these cases in the light of the decision of! Ernakulam 

Bench which has struck down the amenthtent to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondentsf however, it 

is maintained that the Principal Bench and the Ahmethbad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakularn Bench when the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AIR 1989 SC 1933 UI'dON OF IrdJlA 

Ai\D A(JfHER v. RAGHUBIR SINGiI AND OTHERS wherein it is observed: 

'We are of' the opinion that a pronouncement of law by a 
Division Bench of' this court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution bench of the Court. t ' 

If only tne respondents hau fairly placed tne decision of the 

Ernakulam Bencii before the Principal Bench and the Ahmedabad 

Bench, those Benches would not have examined the validity of 

the impubned statutory provisions, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. The respondents are now trying to take advantage 

of the failure on their part of performing their duty of placing 

ion of the Ernakula:n Bench when similar cases 'came 

(, I Jfor& ideration before the Principal Bench and Ahuedabad 

cc 
he respondents had actea fairly and diligently, 

Zic9decisions would have been avoided. 
it 

'\ 
e shall now examine the contention of the respondents 

tnat tile orders of the Principal Bench and the Ahmedabad Bench 

that 	 •1 
have the effect of declaring/the impugned amendment to the Rules 

to the extent that they give retrospective effect are valid. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties having been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakulam Bench which struck 

down the amendment to the rules in so far as they gave retrospec-

tive effect is not an order in personeni. The Ernakulam Bench 

has lield that under the proviso to Article 309 of the Constitu-

tion the President lias power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to the extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu-

tion to deprive the pensioners of the rights which vested in 

them as on the dates on which they retired ,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP CHARD v. STATE OF LJTTAR PRADESIl reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by Article 14 of the Constitution that decision binds every 

one and, not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bench is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rem is:- 

I:An adjudication pronounced upon the status of some parti-
cular thing or subject matter, ty a tribunal having compe-
tent authority." 

In Halsbury's Law of England, 4th Edition, Vol.16 the meaning 

of "Judgment in Rem" is given at para 1522 as below:- 

"1522. 	Meaning of "Judgment in remit. A judgment in rem 
may be defined as the judgment of a Court of tompetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res" in the way ,of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer". 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on the date on which the Principal Bench and the 

Ahmedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike down the statutory provision whicri has 

already been struck down or declared as void by a court of compe-

tent, jurisdiction. The orders of the Principal Bench and the. 

Ahmedabad Bench dismissing the applications cannot in the circuni-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. Wnen 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect such a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

in AIR 1989 SC 1933 UNION OF INDIA v. RAGiIUBIR SINGH AND 

a statute is declared invalid in india it cannot 
b 	nstated unless constitutional sanction is obtained 

	

* 	
tJeeor by a constitutional amendment or an appropriately 

. mod&ed version of the statute is enacted which accords 

	

\ 	 itnconstitutional prescription". 

'LOPE 
.. t-nnot and is not disputed that the Ernakulam Bench of the 

Tribunal was competent to declare the impugned statutory provi- 

sion void as offending Article 14 of the Constitution. The 

,statuLory provisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons- 

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahmedabad Bench do not nave the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

i3ench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of 	the Principal 	Bench and Ahmedabad 	Bench 

do not have 	the effect of 	declaring 	the impugned provisions 

as valid, it follows that there are n.o conflicting decisions 

requiring resolution of the conflict. 

1. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

witnout noticing the earlier decision of the Ernakulam Berh', 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision 'has to be teàded 

as per incuriatn and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at para (5) as 

follows:- 



"(5) Inconsistency between earlier decisions-.of the 
same rank. A court is not bound ;by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. De Gray (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in' the judgments, it must be assumed 
that the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in conflict with the old, it. is 
given per incuriam and is not binding on a later court." 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision, 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a 'binding precedent is the decision 

of the Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahmedabad Bench have to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Ahmedabad Bencn have to be ignored and the Ernakulam Bench 

ne ie should be regarded as holding the field as a 

to the validity of the impugned rule in 

soa

)j & 

eg  es retrospective effect. 

Bench is not bound by either of the deci- 

--. d-
j,t,y 	now examine as to whicli of the decisions lays 

down the law correctly. The Ernakulam Bench has rightly proceed-

ed on the basis that the President has under the proviso to 



112- 

Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulani 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and otner 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is heither 

cnarity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahmedabad Bench have not taken 

the view that such vested rights can be taken away by a subse-

quent amendment to the rules by giving retrospective effect 

to tne same. Wnat they have said is that the vested rights 

of the applicants before tnem have not in any manner been cur-

tailed by the impugned amendments to tne rules. By the revision 

of Pay Scale Rules the pay scales of the members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the members of the Running staff were entitled to :coniputation  

of their pay and retirement benefits taking into account tue 

running allowances which they were receiving subject to a, maximum 

of 75% of their pay and other allowances. Rule 2544 was amended: 

by notifications dated 5-12-1988 prescribing the maximum at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance 	in the matter of computation of 	pension and 

retirement 	benefits upto the maximum of 	75% of their 	pay and 

other allowances. As their pay was revised witfl effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which caine into effect from 111973 	When the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 557. 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. 	The Principal . Bencn whose decision has 

been followed by the Ahinedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay imniediately before 11.1973 

and the running allowance limited to a maximum of 75% of pay 

allowances, with the pension which he would get after 

ADMj,, 	. 	 .. 
4q 	 taking into account tne higher revised scale of pay 

0 
0 ( 	axie 	ning allowance subject to a maximum of 45i or 55/0 

L1the
)c 

	

	
may. We are toncerned with persons who retired 4 

-1973 and 4-12-1988 thereby earning a right to compu- \ ' 	LOçti* 	f pension in accordance with the statutory rules then 

in force. As by the time they retired, revision of pay had come 

into force, it is the revised pay and the running allowance 

subject to a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This rlght which 



accrued in their favour on their retirement between 1-1-1973 

and 4-42-1988 was sought to be affected by amending the rules 

on 5-12-1988 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. it is 

impossible, therefore, to agree with tri.e view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4•-12-1988 in regard to pension and otner retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

nolding that the decisions of the Principal Bench and tue Ahmeda-

bad Bench with great respect are wrong and that the decision 

of the Ernakula;n Bench is right. The Ernakulam Bench has, in 

N 

	

	 our opinion, rightly declared the amended provisions to the 

extent they have been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

the Supreme Court we would like, in the interest of justice 

and to avoid multiplicity of proceedings to direct that the 

present applicants shall 	be bound by 	tne directions of the 

Supreme Court 	and that 	the payments made 	in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

'l) The respondents shall recon.ipute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

uefore it was amended by iotification. dated 

5-12-1968. 
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The arrears due to the applicants/L.Rs on the 

basis of the recomputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time the amounts ,  

due shall be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

The payment of pension and retirement benefits 

as per the aforesaid directions shall stand regu-

1tadjusted in accordance with the orders 
fl 'I'C 	

\ 
,- 4ire.cti ns as may be issued by the Supreme Court 

f/$7 
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